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The Lok Sabha met at Eleven of
the Clock

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Mechanised Brick Plant

+
rShri Bishanchander Seth:
| Shri Subodh Hansda:
*56 7 Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
L Shri Bhakt Darshan:
Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to
state:

(a) whether it is a fact that Gov-
ernment are considering a proposal
for setting up of a Mechanized Brick
Plant in Delhi;

(b) if so, when it is likely to be =et
up; and

(¢) what will be the total expem-
diture imvolved?

The Dcputy Winister im the Minis-
try of Works, Housing and Rehabili-
tation (Shri P S. Naskar): (a) Yes.
It is proposed to be set up by the
Mational Buildings Construction
Corporation Limited which is a fully
Government owned Company.

(b} Negotiations for the import of
necessary machinery are in progress.

(c) About Rs. 1865 lakhs—Rs.

16'65 lakhs on the capital outlay and
Rs. 2 lakhs on the working capital.

st fasm 92 ¥ : F 4 B
=rgar a1 f o1 7 7T § €F )
2710 (Ai) LSD—1
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FIOTi TART AT &y TfREA A
ar 3 ET oaF A g, it aar
IR g f5 T agr ag Geed i
AT IaFT TN T AT FwAT  fF AR
[ A AT AT § TR £F T ¥
w3 i ¢ 4 TR e A ag
1 fagargse g1 s ?

fmto, s @ gwafe S
(st Fgeam @) : 7y FEA
at fad |l & a0 AT aFOTA
1T FX05 §F gL are fawtenn 1 @rd
3 9T FEAT HET A ATAT ALY & )

At fama a2 & AT E A aEm
g § W O OF Genfoow a9 o
¢ zafay & s WAy ar fw ged
fira wrefeai &1 @@ @ ST faa .
wEfAEt 9% FEET wET 93 ?

5t RgTeR @AT : Ag  AwHIA
A A T afew § ag o g
for 3w & £2 7 Tt 97 oA $30 )
Shri Subodh Hansda: May I know
whether this plant will be of a com-

mercia] nature or will this plant be
a pilot plant?

Shri P. S, Naskar: Ag I said, it is
not directly being done by the Gov-
ernment but it is being done by a
Corporation, namely, the NBCC and
they will have it as a commercial
proposition.

o WA THA : FT ST 1T F7 H=TAT
et war g fa faseft # s Famlor
FTE I9T G & IRT) HEETAT &
fras aedza % qfa g9 3 g1 g3 ?
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Y AgraT @R I FEAT AT T
qfea 1 faeed # form 39 7 wwm
T 12 § IR /Y U A WeaTAT AT
wer gfer &1

=it a3 : 777 7g 77 v 17 R
F wqrfer 27§ faedl & 31 @
Frgre AFT N U ?

=t AgTarg WAT: 99 7% Tgi T
HAATGIIESE e 99 @ g HIT
FH AA 1@ § T4 T 3T a9 A AL
farer A1 fF F1E WAl T I
& T WA
Training (Centres for Goldsmiths

+
Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
*57. { Shri B. E. Das:
Shri Raghunath Singh:
Shri A. N. Vidyalankar:
Shri Koya:
L Shri Kajrolkar:

Will the Minister of Finance be
pleased to state:

(a) whether it ig a fact that Gov-
ernment intend to give training to
goldsmiths in the use of fourteen
carat gold for making ornaments and
also propose to give financial assist-
ance to them;

(b) if so, how many centres will
be opened for this purpose; and

(c) in which places?

The Deputy Minister in the Minis-
try of Finance (Shri B, R, Bhagat):
(a) to (c). The question of facili-
tating the use of gold alloys upto 14
carat in purity by goldsmiths is
under consideration and it is not
possible to indicate at this stage the
actual measures which may be taken.

Shri Subodh Hansda: May I know
whether it is a fact that the cost ot
manufacture of J14-dt. ornaments is
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much more and, if so, whether the
Government has assessed the cost of
manufacture of these ornaments?

Shri B. i, Rhagat: If by cost the
hon. Member means the wage com-
ponent, it is true that 14 ct, gold is
more difficult to handle and the wage
component will be more. But that
would benefit the goldsmiths because
for every unit of 14-ct. gold they will
earn more wages and more people
wil] be employed,

Some Hon. Members rose—

Mr. Speaker: We are having a re-
gular discussion on this. I have re-
ceived a notice from 17 hon. Mem-
bers and am going to allow some
time for this particular discussion.
Therefora there ought not to be
many questions asked.

Shrimati Savitri Nigam: May I
know whether the hon. Minister is
aware that these unemployed gold-
smiths are in great distress, specially
in Delhi where 10,000 of them have
become unemployed? What immediate
relief is going to be given to these
people?

Mr. Speaker: The question of re-
lief does not arise from this question.

Shri B, K. Das: May I know whe-
ther it has been examined if the
usual tools that are being used now
can also be used for making these
14-ct. ornaments?

Mr. Speaker: It is only the (rain-
ing that is in question in this,

Dr. M. S. Aney: May 1 know whe-
ther the Government is going to give
any monetary assistance 1o these
goldsmiths who want to get training
in this institution as most of them
are now' unemployed and without
any means to leave their houses and
go anywhere else?

Mr. Speaker: Any scholarships for
the trainees?

Shri B. R. Bhagat: The whole :nat-
ter of how to provide help to these
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persons who may be affected by ttusi
is under examination by the Gold'
Board ang the Gavenm:ant; also in
consultation with the State Govern-
ments the whole matter is being con-
sidered.

=t 7o fao warfey: 9@ a% ¥
FIT &1 FH 273 Fi AW F1 AT
Tl fawr s @ q@ F@v EE gArd
#1 7T A4 F77 & fow goAm 2w
qUa TOF A @A F FANE &)
o1 oA B 7

=Y @o To WaA: W) TH AR
IS TG A A FEE]

st e fag o F1oFeRIT A
T FETU F e F7 w18 o) fowe
T & fam & wraw gt % & g=
fEar gami &t 3 A s 5
fefgae amw 39 #m1 9T fFaar @
a5 Zmr?

St o Wo WA : WIWAT HT A
g

Shri Koya: May I know whether
the Government has got any repre-
sentation saying that the delicate or-
naments of Tamil Nad and Kerala
cannot be made of 14-ct gold?

Shri B. R, Bhagat: Al] these gues-
tions will be considered by the Gold
Board. A Technical committee is
being associated with the Gold Board
Very Soon.

Mr, Speaker: Next question.

T.B. Clinics

+
rShri R. G. Dubey:
| Shri Bishanchander Seth:
| Shri S. M. Banerjee:
58, l Slu-i P. R. Chakraverti:
hri A. N. Vidyalankar:
| Shri Priva Gupta:
| Shri A. K. Gopalan:
| Shri Daljit Singh:
Will the Minister of Health be
pleased to state:
(a) the number of well-equipped
T.B. Clinics proposed to be establish-
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ed during the Third Five Year Plan
period;

(b) how many clinics have already
been opened and are functioning; and

(c) what form of aid is offered to
State Governments or private Insti-
tutions who wvolunteer to take steps
in that direction?

The Deputy Minister in the Minis-
try of Health (Dr, D. S, Raju): (a)
200.

(b) The information is being col-
lected and will be laid on the Table.

(c) In respect of T.B. Clinics run
by State Governments, X-Ray and
Laboratory equipment, Vehicles, and
X-ray films and INH tablets (to last
for two years) are supplied in addi-
tion to 75 per cent of the non-recur-
ring expenditure on building and 50
per cent of the annual recurring ex-
penditure. The same applies to T.B.
Clinics run by voluntary organisa-
tions recommended by the State
Governments.

Shri R. G. Dubey: May [ know
whether any help is given in the
form of grants and subsidy?

Dr, D. S, Raju: To whom?

Shri R. G. Dubey: Private institu-
tions as well as State Governments.

Dr. D, S. Raju: I have alrcady ans-
wered it.

Shri R, G. Dubey: May I know
whether it is a fact that in the cater-
ing establishments in the country,
there are persons who are affecteq by
this disease serving and whether
there is any survey taken of this and
what measures are taken to prevent
that?

The Minister of Health (Dr, Sushila
Nayar): T. B. cases are there perhaps
in every walk of life. There has not
been any comprehensive survey of
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T.B. cases. But, generally speaking,
Health departments and municipa-
lities of State Governments advise
medical examination of those employ-
ed in the catering establishments. I

am -orry to say it is not done in
every cage.

Shri R, G, Dubey: May 1 know
whether under the present rules of the
Municipalities, for example in Delhi,
there is any specific provision to pre-
vent persons affected by the disease
from serving in these establishments?

Dr. Sushila Nayar: There are rules
in the Municipal manual which say
that they should observe the rules of
health in the catering establishments
including sanitation, and employment
of healthy caterers. As I have said
aelready, the consciousmess on the
part of the community is not so ruch
ang therefore, in most cases, medical
examination of these people is not
insisted upon.

=t FgETg : § arA 9gan §
wer yam ¥ feax  feafas @
®T TR & AN g w7

Mo gt @< wew W2AW A
T & §, TEegT ¥, TagT ¥ W
wrTE # )

S A YW §6 q1d &1 T
% taa gu fw qdf gt 3w § 567
Ao o F VR AN deq1 TgT sqm=T
T@ &, 1 agi N g7 g T
# mfax Ao do fmfarm @t &1
faarr 37

o Faitaw A : 77 7 o 5
Reoe @o fo famfas Fra F7 arAiTT
WATENFQA @A & | AT
e 9% AgfaT ¥ f ag wgi 7
g w11 fraa &eef )
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Shrimati Akkamma Devi: In view
of the fact that a large number of
poor T.B. patients, after discharge
from the hospital after complete cure,
again become victims of this disease
for want of proper diet and due to
unhygienic conditions, may I know
whether there ig any proposal before
the Government to start after-care

homes for such deserving poor
patients?

Dr. Sushila Nayar: The after-care
of T.B, patients is a very important
problem, and in a number of places
there are some arrangements for the
training of the patients on discharge
in different types of occupations as
an after-care measure. But the real
remedy lies in working out a detailed
rehabilitation programme under which
industries will be willing to give em-
ployment to these people in suitable
departments as advised by experts.

Dr. Ranen Sen: In view of the
large incidence of T.B. amongst
school ang college children is there
any special programme to set up T.B.
clinicg for these school ang vollege
children?

Dr. Sushila Nayar: It is not con-
sidered necessary to have separate
clinies for school and university =tu-
dents, The T.B. clinics are on a
regional basis. Generally it is the
family which is to be looked after.
I may tell the hon. Member that
whenever a case of T.B. is diagnosed
at these clinics, the contact ex-
amination is done for the whole
family including the children in that
family.

Shri P, B. Chakraverti: May I
know whether Government have
satisfied themselves that no curtail-
ment in the Third Plan programmes
will be made in the name of the
emergency?

Dr. Sushila Nayar: How can we
give any assurance like that? All
that I can say is that we are doing
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our level best not to cut the essential
health programmes, but the emerg-
ency has imposed certain cuts on all
the programmes.

Shri Bade: In view of the fact that
the allopathic treatment is very cx-
pensive, may I know whether Gov-
ernment are trying to have Ayur-
vedic remedies ang Ayurvedic clinies
in the Third Five Year Plan?

Mr. Speaker: That cannot be ans-
wered under this particular main
question.

Shri Bade: There is reference to
T.B. clinics in the Third Pian,

Mr, Speaker: I have followed the
question.

oY I’i Te @Yo Fﬁfm#&
FTTF IHT OATA H g |

wEaH WEEY 4 F15d 3T A
¥ a1 & affm oo gt § 46 £ Tg
F o7 8§ g @EN

Shri Bade: ™ It is a consumptive
disease,

Shri A_ 8. Saigal: May I know in
how many clinics the children of T.B.
patients are being segregated?

Dr, Sushila Nayar: I do not under-
stand how the clinics can segregate
the children of the T.B. patients.

Shri Sham Lal Saraf: May I know
whether in these T.B. clinics the
‘domesticateq cases’ are also being in-
cluded? What I mean to say is this.
At the present moment, many of the
T B. patients cannot be treateq in
the clinics. May I know whether the
‘domesticated cases’ are also included
in these T.B. clinics?

Dr. D. 8, Raju: 1 think the hon.
Member is referring to the domiciliary
treatment. They come to these
clinics and they get the advice, and
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they are given the INH and PAS
tablets, and they take those medicines
home and continue the treatment
there.

Shri Bade; In view of the fact that
the allopathic medicines ang the al-
lopathic treatment for T.B. is wvery
expensive may I know whether there
is any provision in the Third Plan
for Ayurvedic treatment or Ayurvedic
clinics to be establisheq in wvarious
parts of the country?

Dr. Sushila Nayar: There are many
Ayurvedic clinics etc. which are
being established by the State Gov-
ernments, but I must confess that I
am not aware of any effective treat-
ment for T.B. under Ayurveda, and
it is because of this that even from
the Ayurvedic clinics and hospitals,
the T.B. cases flock to the T.B. clinics.

Shri Hari Vishnu Eamath: It de-
serves some research.

Gand;k Project
+

Shri D. N. Tiwary:
Shri Shree Narayan Das:
7 Shri Bishwanath Roy:
| Shri Bibhuti Mishra:

*59,

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether any progress has been
made towards the implementation of
the Gandak Project in Bihar; and

(b) whether the objection or hitch
raised by the Nepal Government has
been overcome?

The Minister of State in the Minis-
try of Lrigation and FPewer (Shri
Alagesan): (a) and (b). A state-
ment containing the requisite infor-
mation is laid on the Table of the

House.
-

STATEMENT

(a) The alignment of the barrage
has been finalised on the basis of the
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model studies conducted at the Cen-
tral Water and Power Research Sta-
tion, Poona. Excavation of canals has
been started and earthwork to the ex-
tent of about 18 crore ¢ft, on the Tir-
hut Canal, 525 crore cft. on the Don
Branch Canal and 425 crore cft. on
the Saran Canal had been done up
to the end of January, 1963. On the
Western Gandak Canal surveys in
the portion lying in Uttar Pradesh
territory have been completed and
excavaiion work will be  started
shortly.

Preliminary works like the con-
struction of camp buildings, landing
ground, telephone lines etc., are
nearing completion. Access road
from the rnithead at Bagha to the
camp site at Bhaisalotan has been
completed. Construction of the power
house at the barrage site for supply-
ing electric energy for the construec-
tion works is in progress. Construc-
tion of the Eastern Guide Bank of
the Barrage has been started.

(b) His Majesty’s Government of
Nepal have not raised any objection
to the implementation of the Gandak
Project agreement, though there was
some delay in settling the adminis-
trative details,

Shri D. N, Tiwary: May I know
when the barrage work is going to be
started and when it will be comp-
leted?

Shri Alagesan: During this season,
they are starting the construction of
the guide bund. The barrage work
will be started during the next sea-
son.

Shri D. N. Tiwary: How long will
it take for completion?

Shri Alagesan: It is expected to
be completed by 1966.

Shri Bishwanath Roy: Why is the
work regarding implementation of
the project so slow on the UP side?

Shri Alagesan: TUP is also taking
steps to construct the canal that lies
in their gide.
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Shri Bibhuti Mishra: By what time
is the canal construction going to be
finished?

Shri Alagesan: The entire canal
system is expected to be completed—
I mean the construction—by 1968,

Shri Hem Barua: Is it a fact that
the Nepal Government have refused
permission for the construction of the
Narabani dam which is under the
Gandak Project? If so, what is the
actual position?

Shri Alagesan: I think the hon.
Member is referring to the construc-
tion of the Nepal Bund.

Shri Hem Barua: The Narabani
dam in UP. It came up before the -
UP Assembly this time.

Mr. Speaker: Is it connected with
this?
1)
Shri Hem Barua: Yes, this is under
the Gandak Project.

Shri Alagesan: I am not able to
answer that. I require notice,

Premium Prize Bonds

+
| Shri P. C. Borooah:
_Shri D. C. Sharma:

Will the Minister of Finance be
pleased to state:

*60,

(a) how much money has so far
been invested in new Premium Prize
Bonds; and

(b) what steps have been taken tou
popularise the scheme evenly all over
the country?

The Deputy Minister in the Minis-
try of Finance (Shrimati Tarkeshwari
Simha): (a) Rs. 14 crores approxi-
mately up to 31st January, 1963.

(b) Constant publicity is being
conducted through the usual media
such as press advertisements, posters,
folders and cinema slides. Local
publicity is being conducted by the



489 Oral Answers

National Savings Organisation as
well as by the State Governments,
for which special allotments have
been agreed to be made. A film has
also been produced, .

Shri P. C. Borooah: What are the
salient features of these bonds and
how do these bonds differ broadly
from the interest-free bonds?

Shrimati Tarkeshwari Sinha: The
salient features are that therc is a
premium of 2 per cent on these bonds
apart from the prizes, The amount
of prize money has also been in-
creased. The first prize wil! be
Rs. 50,000 per Rs. 1 crore of bonds
sold. Rs. 5 lakhg will go as prize
money: out of these the number of
prizes for Rs. 100 denomination will
be 243 and that for the Rs, 5 de-
nomination will be 568, in case all
those bonds of the value of Rs 1
crore each are sold.

Shri P, C. Boreoah: How will the
prizes drawn for unsold bund num-
bers be disposed of?

Shrimati Tarkeshwari Sinha: There
will be no unsold bonds in the prizes.
They have been eliminated.

The Minister of Finance (Shri
Morarji Desai): There may be.

Shrinuaii Tarkeshwari Sinha: Not
in the prizes. We would not calicu-
late them while giving thes prizes.

Shri Moararji Desai:  The system
will be that if any prize is drawn
on anv unsold bond, the number next
to that which is sold will have that
prize,

Shri Sonavane: One of the features
of the premium bond scheme is that
the bong is entitladq +to drawal of
prizes on two occasions in 1364- What
happeng thereafter? Will it cease to
draw any prize?

Shrimati Tarkeshwari Sinha: Yes.
For that series, it is on two occasions.

PHALGUNA 2, 1884 (SAKA)

Oral Answers 490

Y dTn—Ter : g Nferaw Tigy
FEH F9 TF TR HATT w9 dF A
7. fafaz @or g1 sman w217 w9 a9
S ® fegaa fremen g1 sman ?

qAAr arsadh faqgr: 37 &7
foare ai a¥ & forg® 2 978z gq #t
sifgam faemr fse foo ¥ &
afe g1z & 37 %7 q9i9 ad & q18 {{e
w13 5T

Smallpox in the Country
+

( Shri Surendra Pal Singh:
Shrima2*i Savitri Nigam:
Skri . L Dwivedi:
Shri buwvodi: Hansda:
Shri S. C. Samanta:
Shri B. K, Das:
Shri P. Venkatasubbaiah:
Shri Sonavane:
Shri A. N. Vidyalankar:
11 Shri Yashpa] Singh:

. Shri P. C. Borooah:
*61. { Shri Bishanchander Seth:
Shri Rameshwar Tantia:
Shri D. C. Sharma:
Shri Raghunath Singh:
Shri Mohammad Elias:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:
Shri Rishang Keishing:
Shri Tdate:
Skri J B. S. Bist:
Shri Gavri Shankar Kakkar:
Shri P. Kunhan:
L Shri Marandi: i

of Health be

—— e

Will the Minister
pleased to state:

(a) whether smallpox has broken
out in the country in an epidemic
form;

(") if so, how manyv deaths had
occurrad due to this disease during
the months of Januarv and February
1963 State-wise; and

(c) whiat steps Government have
taken to check this epidemje?

The Deputy Minister in the Minis-
try of Health (Dr, D. S. Rajun): (a)
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Heavy incidence of smallpox has been
reported from certain parts of UP,
Madhya Pradesh, Madras, West Ben-
gal, Rajasthan and Andhra Pradesh.

(b} and (c). A statement giving
the reguisite information is laid on
the Table of the House. [Placed in
Library. See No. LT-811/63].

Shri Surendra Pal Singh: We leain
from the statement that the small-pox
eradication programe has been fully
implemented in 23 districts in the
country. May I know whether after
the implementation of this program-
me any deaths have taken place in
those districts or not?

The Minister of Health (Dr. Sushila
Nayar): The statement has given the
number of deaths. ‘Deaths have
taken place in several districts. It
is due to the fact that although the
small-pox  eradication  programme
was sanctioned quite early, the States,
for various reasons, were not able “to
take it up early enough three States
which took it up early and executed
it properly—Gujarat, Punjab and
Mysore—have very little small pox.
Even in those States where small pox
is taking place, in the districts where
the programme has been properly im-
plemented, there is hardly any case,
but in the other districts where this
has not been fully done, there are
cases,

Shri Surendra Pal Singh: In view of
the fact that most of the European
countrieg have achieved complete suc-
cess in eradicating small pox, may 1
know whether our Health Ministry
has made a close study of the me-
thods adopted by them to achieve
this end, with a view to applying
those methods here?

Dr. D. S. Raju: Yes, Sir. We are
doing the same. The answer is well-
known. Vaecination is the only ans-
wer to complete eradication, and we
hope it will be completed in another
two, three yeara
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Shrimati Savitri Nigam: In Bun-
delkhand area in Banda alone more
than 1,000 people have died. What
steps have Government taken to
help those States which have got
small pox in an epidemic form?

Dr. Sushila Nayar: The Govern-
ment of India has given full assist-
ance to all the State Guvernments.
It is for the State of U.P. to decide
whether they want to take up the
programme in Banda or elsewhere.

Mr. Speaker: We cannot go inta
each district ‘here.

Shrimati Savitri Nigam: I wanted

to know whether 1,000 people have

died there.

Mr. Speaker: That may be put in
the State legislature.

Shri P. Venkatasubbaiah: The ex-
pert committee appointed by thn
Government of India in 1958 has made
certain recommendations. May I
know whether all those recommenda-
tions have been duly impiemented
for the eradication of this disease?

Dr. D. 8§ Raju: Yes, Sir. They hava
been implemented.

=t 7o w1 fgadt :: 33 awa
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Shri S, C. Samanta: From the state-
ment I find that in West Bengal ir
January there were 296 deaths, but
in the newspapers it is stated that
during the period November 3 to

February 16, there were 554 deaths in
Calcutta alone.

Mr. Speaker: That answer has been
given, that this is the information
received from the States.

Shri S. C, Samanta: I would like to
know what stepgs were taken in
Calcutta to meet the situation,

Mr. Speaker: That was for the
State Govermment.
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Shri Vasudevan Nair: The ithon
Minister recently stated that vaccina-
tion could be made compulsory. May
I know whether the Goverument is
proposing to take any steps to make
vaccination compulsory?

Dr. Sushila Nayar: There is ample
provision at present. The State
Governments and the municipalities
are all at liberty to invoke ‘he Epi-
demic Diseases Act. Under that they
have the power to make every one
accept vaccination,

Dr. Sushila Nayar: There is no
need for any new legislation on the
subject.
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Shri S. N. Chaturvedi: May I know
whether Government has taken any
steps to find out the efficacy of
homoeopathy drugs as a preventive
for small-pox? '

Dr. D, 8. Raju: So far as I know
there are no other drugs which are
efficient to comtrol amall pox.
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Mr. Speaker: Shri Vidyalankar,

Shrimati Savitri Nigam: May I
know......

Mr. Speaker: The hon. Member
had her chance.

Shrimati Savitri Nigam: Ii is
creating harm in my constituency.
Mr. Speaker: 1 allowed her one

question. I cannot allow  another.
I have called Shri Vidyalankar.

Shri A. N, Vidyalankar: What is
the state of affairs in Delhi? Is vacei-
nation compulsory here? How many
cases have occurred in Delhi?

Dr, Sushila Nayar: In Delhi vacci-
nation has been done fairly well
Certain number of cases have occur-
red all the same in some of the labour
colonies where imported labour from
outside such a; U.P., Rajasthan and
other areas has come and it is the
unvaccinated groups in these jugghis
and jompdis and slum areas where
these cases have occurred.

Utilisation of Irrigation Potential

+

62 J Shri P. Venkatasubbaiah:
* _Shri A, K. Gopalan:

Will the Minister of Irrigation and
P/ower be pleased to state:

(ay whether it is a fact that there
is a large gap between the irrigation
notantial created frem  the majur
and medium irrigation projects and
the actual utilisation in thc countrv;
and

{b) what steps Government pro-
pose to take to remove this gap?

The Minister of State in the Min-
istry of Drrigation and Power (Shri
Alagesan): (a) and (b). The per-
centage of utilisation compared +to
the potential created has improved
from 47 per cent in 1955-5§ to Tl per
cent in 1961-62. It has been  em=-
phasized on the State Governments
that in the context of the national
emergency added efforts are. cailed
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for to reduce further the gap bet-
ween the irrigation potential created
and its utilisation. The main bottie-
neck has been reluctance of the
beneficiaries tg construct field chan-
nels. Now most of the Siate Gov-
ernments have enacted legislation
empowering the Governments to have
field channels constructed at the cost
of beneficiaries where the latter fail
to do so.

Shri P. Venkatasubbaiah: May I
draw the attention 6f the hon. Min-
ister to the statement mada Ly the
Minister of Planning that due to lack
of proper coordination between the
Centre and the States, irrigation
potential is going unutilised? Is any
attempt made to co-ordinate these
activitiegs so that it may be expedi-
tiously utilised?

The Minister of Irrigation and
Power (Hafiz Mohammad Ibrahim):
The reason is mnot that which has
been mentioned by my hon. friend.
Since 1954, the Centre has again and
again impressed upon the Stateg the
necessity of increaseg utilisation and
certain practical steps have been taken
to thig end. But that purpose has
not been fully achieved in spite of
reminders being written to the State
Governments and sending officers to
the States. All these steps have al-
ready been taken. It is on the
increase and it will increase more.

Shri P. Venkatasubbaiah: May I
know whether the people who are
expected to utilise the irrigation
potential are not  coming forward?
That is what the hon. Minister said
just now. Is it because adequate
financial assistance iz not being given
to the people who actually want to
utilise it so that they may dig field
channels and bring the land under
cultivation?

Hafiz Mohammad Ibrahim: Ia this
copnection, such arrangements nad
been suggested. The States them-
selves can provide and they can
realise the money afterwards.
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Shri P, R. Patel: In Gujarat, less

than 50 per cent of the irrigation
potential is utilised. I want to know
why so less a potential is utilised. Is
it because the water charges are

much more in Gujarat than in any
other State?

Hafiz Mohammad Ibrahim: No, no.
There is a single reason for it; the
cultivatorg themselves do not do what
they have to do, There is the neces-
sity of providing channels from a par-
ticular point.

Shri P. R. Patel: My question was
whether the water charges are more
in Gujarat than in any other State.

Hafiz Mohammad TIbrahim: Notice
is required.
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Shri Surendranath Dwivedy: Has
the Government ascertained how far
this gap in utilisation and the reluc-
tance on the part of the peasants to
utilise the irrigation facilities is on
account of the fact that the water
charges generally in most of the
States are higher than what they
reasonably should be?

Hafiz Mohammad Ybrahim: I have
already saiq that there is one single
reason, namely, that the cultivators
do not construct those channels which
are required for the purpose of carry=
ing water from one end to the other
for irrigation, (Interruption).

Shri Sham Lal Saraf: May I know
whether the position as iz indicated
in the answer to this question is pre-
valent all over the country or whether
there are tracts or areas lying within
the country where there is very little
irrigation potentia] available?

Hafiz Mohammagd Ibrahim: That is
true; that will continue for sometime
more till every place in India is pro-
vided with irrigation facililies,

Mr. Speaker: The main question is
about the gap between the potential
available and the use to which it is
put: not the other thing. Shri Sarjoo
Pandey.
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Security Paper Mill at Hoshangabad

*63. Shri Hari Vishnu EKamath: Will
the Minister of Finance be pleaszd to
state:

(a) the progress so far made in the
work of establishing the security
paper mill at Hoshangabad, Madhya
Pradesh; and

(b) the target date for its going into
production?

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): (a) A
statement is placed on the Table of
the House indicating the progress
made in the setting up cf the Mill.

STATEMENT

The progress so far made in the
setting up of the Security Paper Miil
at Hoshangabad is given below:—

(i) Sanctions have been issued
" for civil works costing about
Rs. 257 crores z2gainst the
tota]l civil works expenditure
estimated at Hs. 3.44 crores.

(iiy Construction of 176 quarters
of the residential colony is
well under way and a good
majority of them 15 expected
to be ready by June 1963.

(iii) Sanctions have been issued
for the purchase of machinery
and equipment woith about
Rs. 1.64 crores apainst the
total cost of such machinery
estimated to cost about
Rs. 2.27 crores.

(iv) Indents for immport of ma-
chinery worth ®Rs. 1.}1 crores
have been placed on the
Director General, India Stores
Department, London and he
has placed irm  orders on
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suppliers  for machinery
worth Rs. 94 lakhs; orders for
the balance is expected to be
placed by the end of March
1963.

(v) Land required for laying a
railway siding from Hoshan-
gabad Railway station to the
mill site has been acquired
and the Central Railway au-
thorities have t1aken in hand
the works of surveying the
land and laying the siding.

(vi) A batch of 20 trainees of the
mill has ‘Teen undergoing
training in Portals’ mills in
the UK. since August 1962,
This batch 1s expected to
compiete it: training by the
end of July 1963.

(vii) The selection of a  second
batch of 20 traines for depu-
tation for similar training is
expected to be finalisei in
March 1963,

(b) The Mill is expected to go into
production by September, 1964.

Shri Hari Vishnu Kamath: What are
the country’s current requirements of
currency paper or other types of
security paper? Will the Hoshangabad
mill meet our requirements ia [full
and, if not, how much will con‘inuc to
be imported and how much will be
produced at Hoshangabad?

Shri B. R. Bhagat: We are today im-
porting security paper worth Rs. 1.60
crores plus other paper roughly about
Rs. 25 lakhs. In the present capacity,
the mill will produce 2,032 tong of
currency and bank note papers, This
will more or less meet the require-
ments at the present level of estimates,
but there is a provision for a fourth
machine. If that is constructed in iew
of the future demands the praduction
will go up to 2,700 tons. Also we have
made provision on a long-term basis;
if there is more demand, an additional
machine cap be put in, so that in time
the demand for bank and currency
paper can be taken care of by this
mill, The mill has been designed in
that order.
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Shri Hari Vishnu Kamath: The
statement says that sanctions have
been issued for civil works costing
about Rs. 2 crores and odd and the
construction of staff quarters in the
residential colony is well under way.
May I know whether these structures
are being built departmentally or
though contractors and if so, were
proper tenders issued for this purpose?

Shri B. R. Bhagat: These are built
by the CPWD, but whether they have
employed contractors, I am not in a
postion to say. It is a matter of
detail; if the hon, Member wants to
know it, will collect the information
and give him.

Shri Hari Vishou Kamath: He might
collect the information and supply it.

Mr, Speaker: He will supply the
information when he has got it.
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Shri Vidya Charan Shukla: Is there
any particular reason because of which
this mill has not been designed to
produce the full requirements of cur-
rency notes in this country?

Shri B. R. Bhagat: As I have said,
it has ben designed not only to meet
the present requirements, but also the
possible increase in the requirements
in future with certain adaptations and
additions. - "4 |
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Rajasthan Qanal -

-+

<4 J Shri Yashpal Singh:
" \_Shri Bishanchander Seth:

Will the Minister of Irrigation and
Power be pleased to refer to the re-
ply given to Starred Question No, 472
on the 24th January, 1963 and state:

(a) whether the discussions bet-
ween the Chief Secretaries of Punjab
and Rajasthan nhave been concluded;

{b) if so, the decisions taken; and

(¢) whether the colonisation policy
for the Rajasthan Canal has been
finalized?

The Minister of State in the Minis-
try of Irrigation and Pewer (Shri
Alagesan): (a) No, Sir.

(b) Does not arise.

(c) No, Sir.

oft gemre fag : #@T  onTHA)

T TWRF 3H FWHFTE A0 &1 AGT
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Shri Alagesan: The meeting was to
have taken place by the end of
January. But we understand that the
Chief Secretary of Punjab got in-
volved in an accident and the meeting
could not take place. Further meet-
ings will take place and they will be
finalised. Already agreement has been
reached on several points; some more
points remam.
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Shri Alagesan: 1 do not follow the
question in Hindi.

Mr, Speaker: He wants to know
whether the people proposed to he
settled there would be from Rajas-
than or Punjab or whether any other

criteria would be fixed to determine
who would be settled there,

Shri Alagesan: Displaced persons
from the following projects will be
allotted land in the Rajasthan Canal
area. Rajasthan feeder, Pong Dam,
Beas-Sutlej Link and Harike Pro-
ject.

* Home treatment of Leprosy Patients

+
65 [ Shri P, R. Chakraverti:
* 7 Shri A. N. Vidyalankar:

Will the Minister of Health be
pleased to state:

(a) whether Governmeni propose to
introduce a new process of treatment
of leprosy patients in their homes and
not in isolated camps;

(b) what is the exact programme of
leprosy treatment drawm up by the
Central Government better known as
SET;

(c) whether Government have re-

ceived expert advice from the Japa-

nese Leprosy Mission for Asia as to
how leprosy has been eradicated from
Japan, and

(d) if so, whether Government pro=-
pose to experiment with Japanese
treatment here?

The Députy Minister in the Minis-
try of Health (Dr. D. S, Raju): (a)
Guvernment have already adopted
the domiciliary treatment approach
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in its leprosy control programmes for
a long time past.

(b) Trained para medical person-
nel form these S.E.T. (Survey, Edu-
cation and Treatment) Centres make
house to house visits to detect early
cases of leprosy and to render domi-
ciliary treatment by sulphone therapy.
In addition they also impart health
education in order to protect the
children and to remove the prejudice
prevailing against this disease. They
refer complicated cases to the concern-
ed rural dispensaries or the Primary
Health Centres or other medical insti-
tutions.

(c) No.
(d) Does not arise.

Shri P. R. Chakraverti: Is there any
proposal to start any hospital under
the advice of the Japanese experts?

Dr. D. S. Raju: The Japanese Lep-
rosy Mission has lately arrived in
India and they are anxious to esta-
blish a leprosy hospital somewhere in
U.P

Shri P. R. Chakraverti: While un-
dergoing treatment in their homes,
will the patients be given some inci-
dental expenses?

The Minister of Health (Dr. Sushila
Nayar): No, Sir, there is no proposal
to give them any expenses during the
period of home treatment. The idea
is that we do not dislocate the man
from his home, from his family, from
his land; he continues to work and
earn his living, and at the same time
receives treatment so that later on
there is no problem of rehabilitation
of these people,

Shri A. N. Vidyalankar: Are any
prophylactic methods advised for rela-
tives of the persons who are being
treated at homes?

Dr. D. 8. Raju: Yes; certain pro-
phylactic methods are advised,

Shrimati Savitri Nigam: May 1
know what separate amount has been
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kept for such home treatment sch-
emes and which are the States that
thave come forward to take advantage
of these schemes?

Dr. Sushila Nayar: There is no
question of keeping separate amounts
for these schemes. These schemes
form part and parcel of the Leprosy
Control Programme, and the States
with heavy incidence have made a
better use of the provisions than some
of the other States. If the hon, Mem-
ber wants we can give a full list of
the centres where they have been
started.

o TimET etfem o F=r AT
F ooma¥ g7 awad g fr fae &
qrA AT § "Hare ammiear FaT
qem & gra e Qfadi & 73 9a
9T SIEIT F| STIHTE, WA AT
TR A7 F) STIEAT gEL OEA A A
FWFT fa=ame w7 T ?

Tro HtaT AT qFT A1 ATA=A
TeqTai F1 AIFTT WA 2 T 2
FNN w1 a7 I oF ¥ fed,
97 A7 gar & & fa doar &0
amfiz "z & % famm 2, 3% A
qOEIT G@Emar 2 E

Shri Harl Vishnu Eamath: Has the
attention of the Minister been drawn
to a recent speech or observations of
a British expert in this line to the
effect that leprosy is not merely a
contagious disease ag was regarded
formerly but could be carried via
food ang water as well; and, if so,
may I know what is the impact of
such a theory on the treatment of
leprosy in India?

Dr. Sushily Nayar: Well, Sir, so far
as India is concerned, the approach
that we have adopted already for the
treatment and control of leprosy is
being followed. So far as thiz new
theory is concerned, the theory that
has been mentioned by the hon. Mem-
ber, it is something that has made
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leprosy workers to carry on certain
research and experiments I think it
will take considerable time to either
prove or disprove this theory. I do not
know what exact basis this honourable
gentleman had to propound this the-
ory. I am given to understand that
the data on which he has based his
theory is not absolutely certain.

Shri Narendrasingh Mahida: May I
know whether Government is aware
about mud treatment for leprosy; and,
if so, the places where it is being
experimented?

Dr. Sushila Nayar: I might inform
the hon. Member that I was with
Mahatma Gandhi when Shri Per-
churai Shastri, 3 leprosy patient, came
there, and not all the mud packs in
the world made the least difference to
his condition,

Shri Tulshidas Jadhav: May I know
what is the Japanese treatment?

Dr. D. S. Raju: There is no differ-
ence between our treatment and the-
Japanese treatment.

ot fawfa e - F s AmEAT £
& g5 @Y dediE # an afva §9
& TEFTE AT T AT & | @i aF a6
A §, T T wear T8t AN & |
T FFTE AT 5 F fag 3¢ fa=r
FTTER?

Fro FAAT AW : AT Az
Fr§ mew fror &1 Siede aEr &
ST A AR gfegEme aliwl
& ww agr et F7 frow frar g
TR T IfeTmw T a9 &
o T A2 € 1 ZW A 9T T AR
0% & Ta7 A FT AT TR
fear &, fad @7 ‘w4, uAFEw O%
e’ F AW A gFd &, Ak gw #
A TFEHF AT AT E ) AT H R
fr fom w1 AT gTe AT T
TEA & AEANHLH FRAE 1 FrAAATE
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Violation of Gold Control Rules

+
[ Shri Rameshwar Tantia;
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
J Shri D. N, Tiwary:
“86.{ Shri Bishanchander Seth:
Shri Yashpal Singh:
Shri 8. M, Banerjee:
‘Shri Buta Singh:
L Shri Raghunath Singh:

Will the Minister of Finance be
‘pleased to state:

(a) the total number of cases of

violation of the pold control rules de-
tected so far;

(b) the nature of the violations; and

(c) the action taken against the
offenders?

The Deputy Minister in the Ministry
of Fimance (Shri B. R. Bhagat): (a)
to (¢). The information is being col-
lected and will be laid on the Table
of the House as early as possible.

Shri Rameshwar Tantia: May I
know whether the smuggling of gold
‘hag increased or decreased as a result
of the Gold Control Rules and whe-
‘ther Government will take stern mea-
sures against gold smuggling?

Shri B. R. Bhagat: It is our pre-
sumption at present that the smuggl-
ing of gold is very much less.

Shri Rameshwar Tantia: May I
know whether Government ig satisfled
with the declaration of gold? If not,
is Government considering the ques-
tion of declaration of gold ornaments
-also so that this gold cannot be trans-
ferred to gold ornaments afterwards?

Shriliﬂ.ﬁhaglt:&ofarasnm-
ornamental gold is concerned the last
date for declaration has been exten-
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deq up to the end of February. Any
assessment or evaluation of the resu-
Its thereof cap be made only there-
after.

st wo Ao I 1 AT TAY Wi
F1 v § {5 Tiee FZ0 w9 F AN e
F T T2 32 WE I OF a54s, Faer
T g% 72 72 e A ™ sfy aw
1A & FT70T FATH AT TR, HIT IT AT
TTH oo Fo A1 aAF TFT ¢ FfX g, AT
AT WG A 99 F7 -9 F Fag
sy faar ?

=Y Fo Tro AW : gH Jg T A
&, W1 7z a9 9w wwy gf At sl
T F1 gz 41 wifE a8 39 qafa # gav
stfe & o ot | 9w W gw T A
T oie &1 of fF § F97 7 T4,
afEs ffe ot 99 a7 | 39 ooy Ew
s fad & Twam A 7 T
q | Tiw 977 FT g95 J1 99 AT 2 |
g, 5 W & Fige AR g F 97 aw
FAT UMY &4 A, fah ART T |

Shrimati Savitri Nigam: May 1
know whether the hon. Minister is
aware that because of giving this
additional time gqld ornaments are
being sold at very high prices?

Shri B. B. Bhagat: But that is not
allowed now.

Shri Jashvamt Mehta: After the
implementation of the Gold Cortrol
Rules the price of gold has not fallen
down, may I knoyw what further steps
Government would take in the mat-
ter?

The Minister of Finance (Shri Mo-
rarji Desai): That would be disclos-
ing every method to deal with these
matters from time to time. We are
considering all that. That is all I can
say.

Shri ‘Ramanthan Chettiar: May I
know whether the promulgation of
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the Gold Control Rules had any
effect on the foreign exchang: rate
in Singapore and” Hong Kong?

Mr. Speaker: This question relates
only to the violation of the Gold
Control Rules.

Shri Morarji Desai: Since gnld
smuggling was supposed to be stopped
by the Gold Control Rules, he wants
to ask whether they have had any
effect in the form of changes in the
rates in Singapore and Hong Kong
Well, it is a fact that they have
gone up.

Shri Bade: In view of the fact that
there are so many loopholas in the
Gold Control Rules, so many gold
sarafs have asked for clarification
from the Government of the ambig-
uities in the Rules. There are so0
many casz; in Indore where people
have been put to difficulties because
of the vagueness of the Gold Cun-
trol Rules.

Mr. Speaker: A
question,

Shri Bade: The point is that those
orders are defective.

very general

Mr. Speaker: Then he might move
sn amendment. Next question.

Shri Bade: Many cases have zrisen
there.

Mr. Spezker: We have already
passed on to the next question.

Goeld Bonds

+
Shri Hem Raj:
Shrimati Savitri Nigam:
Shri M. L. Dwivedi:
Siari Yogendra Jha:
Shri Prakash Vir Shasiri:
Shri Dibhuti Mishra.
Suari ¥oshpal Singh:
Shri Bishanchander Seth:
Shri Daji:
Shri P. K, Ghosh:
Shri Bade:
| Shri A. K. Gopalan:

Finance be

]

“G'.',<|

Will the Minister of
pleased tp state:
2710 (Aiy LSD-—2.
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(a) the amount of gold invested im
the Gold Bonds up-to-date State-wise.

(b) whether the response to them i
encouraging; and

(c) if not, what steps Government
propose to take to make them more
attractive?

The Deputy Ministzr in the Minisiry
of Finance (Shri B. R. Bhagat). (a) A
statement giving State-wise figurey of
gold invesied in Gold Bonds, as per
reports received up to 18th February,
1963, is laid on the Table {[Placed m
Library. See No. LT-812/63].

(b) The responss in recent weeks
in: bzen encouraging but a final view
can be taken only after the sa'es are
di . wtinued at the end of this month,

(¢) Does not arise.

Shri Hem Raj: What is the quantity
of gold that has been declared a0
far under the Gold Contrsl Rules?
Has the same been invested in
gold bonds?

Shri B, R. Bhagat: There is mne
relation hetween the two, namely,
declaration and  investment, Hnth
are separate matters But we lLave
given a ='atement showine the amount
90 far invested in Gold Bonds.

Shri Flem Raj: Whal was the etimate
of the Government in respeet of
hoar“ed golq and what is the p.reent-
age which has so far been invested im
Golg EBonds?

Shri B. R. Bhagat: Government
have made no such a:sessment.

s Wo wio fIiT" : H9T AT ¥
Sramfa T T § s T TTEfR
®% ¢ wlTeo TA BT AT A
g2 FI | H TN SIECT E ( gAT
WEIT 7 A & e are it Ay ar
[T AT G ? 2fF F F AT
w4t IR T &7 e SOET d9R
T 5 5 T 576 aaT 9O 7% T§Y
g?

| I :
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WEqH HEIRT | 98 a1 F&I & (TR
HATT T T 741 7147 |

st "o wo Iy : SEF vk
FT RTAT 7L AMAT | F T AT
qIff & FTTvo TAFH TT @R
T A7 TF 7g0 A0E TT F7 HAT a4
ud g (% &9 &7 1 947 0% e Fgr
a1 3 frad fe vl F awa 217 1 5mm

A

g |

wEqq 4T - 7 A S semr v e
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&3 s FEE 941 95 0

Shri Hari Vishna Xamath: The
statement laid on the Table says that
the State of Punjab about which we
have heard so much to its credit has
made a contribution of only 50.000
and odd grammes, while other States,
like Maharashtra has made a contri-
hution of 6 million and Gujarat has
made a contribution of 2 million and
odd grammes. Even the contribution
of Madhva Pradesh is more than that
of Punjab.

Mr. Speaker: There might be larger
amount of gold in thoze States,

Shri Hari Visheu RKamath: That is
doubtful. Whan Punjab has got the
best certificate for leading the States
in NDF collections, why in this res-
pect alonz has it lagged behind the
smaller States?

The Minister of Finance (Shri
Morarji Desai): The inference of the
hon. Minister about lagging behind is
abcolutely unwarrantad. It is diffi-
« *1t to say who is lagging behind and
< " is no. But Punjab has not got
“ombay City nor has it got Ahmeda-
had.

Shri Hari Vishnom Kamath: Even
Madhva Pradesh which is a poor
backward State......

Mr, Speaker: Shri Prakash Vir
Shastri. ’

Shri Hari Vishng Kamath: The hon

1
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Minister has a heart of gold- he can
answer the question straight.

Mr. Speaker: He ‘ha_s the heart of
gold and Shri Kamath has the
appearance of gold. Shri Prakash
Vir Shastri.

St T W s e
Foamr mar g & ate W @
IR F AT gEa 9T 3T & {7
aiel &1 fa#r § &t 9T fea
T4Y g @5 TTET FANI & WF WL A
HiT § €g AT fGwry oy ' gy
99 4T3 o4 @9 Fig w74 0 {2 Ariy
§1 T gaet F G747 T o1, 9K
AT 17§ Afys are faw wFd §
TH 7T { AR FTAAENE

Y HITTSAT W ¢ g9 G004 ¥ EF
AT 7ET F97 AEd |

Shri P. Venkatasubbaiah: Has it
been brought to the notice of the
Government  that there is black-
marketing in Golg Bonds? People who
have got black money are invesiing
it in purchase of Gold Bonds. Has

this been brought to the notice of the
Government?

Shri Morarji Desai: There is no
black-marketing in Gold Bonds, but
black market monev may be available
to purchase Gold Bonds. There is no
intention of preventing that.

st faafs g w7 o & 9@
1h, 7T wEraATa 21T 45 FEErd
T §071 fReaad 1 &1 FgFeq
et frar g faad & &0 w90 are
gEE | A7 AT & 98 SR A7 98
g4t F4{l, T RETOATAT T Al b
qTF 2 | FF1 IAF T G gl AR TEd

T LT A FIE FiegiHed TR famam

g7

s Aot € 0 gEd OE 9

g0 gt & T ol ¥ srEeEd /e

fa.1 @
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aqt feafa s o & F A Q3 wT
T A FIE FOELTHF TEAT [H4TAT
R
WS WERG T T al
TET T 40T & 1% HEAw fTg L AT &
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Assets of Limited Companies in West
Pakistan

+
( Shri Kam Ratan Gupta:

63, Siri Rameshwar Tantia:
( Shri Mantri:

Wiil the Minister of Works, Housing
and Rehabilitation be pleased to state:

(a) whether any progress has been
achieveq regarding the transfer of
shares of Indian nationals with limit-
ed companies in West Pakistan; and

(b) if so, the detzils of the success
achieved and when the amount is to
be given to Indian share-holders?

The Deputy Minister in tie Llinistry
of Works, Housing and Rehabilitation

ati P. S. Nasker): (a) and (b).
Travu-i o . snares to and from Pakis-
w.a .5 not permissible under the kEx-
change Control Regulations. There is,
however, an exceptian in the case of
shares of non-evacuee concerns left in

vosit with banks and their transfer
i1s covered by the Indo-Pakisian Mov-
able Property Agreement. Actual
transfer of such shares has not taken
p'ace pending settlement of the gques-
ticn of restoration of assets of non-
cwacuee Joint Stock Companies,

Shri Rameshwar Tantia: May I
know whother the Government  is
aware that a considerabie amount of
money as dividends of Indian nationals
is with Pakistan and if so, what steps
are being taken to get that money?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna); As far as dividends on
ghares are concerned, I think there is
an agreement between us and Pakis-
tan, We are receiving payments.
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There is however some difficulty about
Exchange control and all that,

Mr. Speaker: Next question.

Iduky Hydro-Electric Project

+
Shri Koya:
| Shri A. K. Gopalan:
*69. { Shri Bhagwat Jha Azad:
Shri Baakt Darshan:
l_ <hri hI.a'yangadan:
Will the Minister of Irrigation and
Power be p.eased to state:

(a) whether the Iduky Hydro-Elec-
tric Project in Kerala s cleared by tie
Advisory Committee on Irrigation; and

(b) if so, when thc work on the
project is likely to begin?

The Minisier of State in the Minis-
try of Irrigation and Power (Shri
Alagesan). (a) Yes; Sir.

(b) Preliminary works on the pro-
jurt have already been started.

Shri Koya: May I know when the
Government expects to compicte the
project?

Shri Alagesan: It will be completed
in the course of the Fourth Plan.

Shri Koya: May I know whether, in
view of tie emergency, the Govern-
ment proposes to complete it in  the
Third Five Year Plan?

Mr. Speaker: He says that it would
be done in the Fourth Plan.

Shri Kunhan: May I know whether
the Kerala Governmsent approached
the Central Government to get some
foreign aid in this project?

Shri Alagesan: No. It is a purely
Kerala Government project. We can
get foreign aid

Mr. Speaker: Shri Maniymg’ada.n.

Shri Kunhan: May I know whether
the Government.....
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Mr. Speaker: Order, order. T have
oalled Shri Maniyangadan.

Shri Maniyangadan: I wanted to ask
that.

Shri Vasudevan Nair: This scheme
being a very major scheme, may I
know whether the Central Goverm-
ment proposes to help the Kerala Gov-
ernment by advancing some loan for
the speedy completion of this project?

Shri Alagesan: This ig a very im-
portant project. Whatever the Kerala
Government wants by way of help, we
are prepared to extend.

Mr. Speaker: Next question.

D.V.C

+
Shri Subodh H.asda:
"Shrima:i Renu Chakravartty
*70, < Shri 8. C. Samanta;
Shri B. K. Das:
| Dr. L. M. Singhvi:

Will the Minister of Irrigation amd
Power ke pleased to state:

(a} the results of the conference of
the represzntatives of the Union
Ministry of Irrigation and Power and
West Bengal Government held in
Caleutta in January, 1963 to review
the working of Damodar Valley Cor-
poration;

(b) the measures evolved to utilise
fully the irrigation facilities;

(c) whether it is proposed to in-
rrease tne water storaoe capacity to

mit timely and adequate flow of
water; ang

(d) the steps proposed to increase
the hydel power?

The Minister of State in the Ministry
of Irrigation and Power (Shri
Alagesan): (a) The working of the
D V.C. was reviewed at the Con-
ference in a general wav and certain
broag suggzestions made in this regard
were found acceptable to the Govern-
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ment of West Bengal. The proposals
have still to be processed through the
Government of Bihar before arriving
at final conclusions.

(b) The primary reason leading e
the gap between the irrigation poten~
tial created and its utilisation is the
absznce of adequate number of water
courses and fie'd channels. The D.V.O.
who are now responsible for under-
taking the construction of  water
coursas and the Government of West
Bongal whose responsibilily it is  to
construct field channels, have been
asked to complete their works s
expeditiously &s possible.

(c)} There is no such proposal.

(d) The D.V.C. have under consider
ation a proposal to instal one additional
unit of 40 MW at Panchet and one unit
of 20 MW at Konar.

Shri Subodh Hansda: May I know
whether it has been discussed in the
conf:rence that the storage capacity of
the D.V.C. is dwindling and, if so, what
steps the Government proposes to take
to see that the storage capacity
does not dwindle?

Shri Alagesan; We have constructed
four dams, 1 do not undcrstand what
the hon. Member means by storzge
capacity dwindling. 1f he means that
the reservoirs are si'ted up, the D.V.C.
has programmes of afforestation in the
upper reacies.

Shri Subodh Hansda: May I know
whether it has also been brought to
the notice of the Government that
the package programme area in West
Bengal has not been given sufficient
water at the time of plantation? W
#0, what is the reason for not giving
sufficient water at that time?

Shri Alagesan: The D.V.C. and the
West Bengal Government are in close
consultation and whatever water is
needed is being given, But, as T said
in the main answer, the difficulty im
more utilisation is want of construction
of water courses and field channels.
Now they are co-ordinating their efforte
and constructing both.
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Bhri Sham Lal Saraf: At the time
of formulating the scheme, it was
envisaged to generate hydel power.
Im spite of that, more and more ther-
mal power is being generated. May
I know what are the reasons for that?

Bhri Alagesan: We do generate hydel
mower in the dams that have beenm
constru.ted. Because there 15 great
demand for power in that area, we
kave also gone for the construction of
thermal stations.

Shri H. P. Chatierjee: May I know
whether it is a fact that Dr. M,
Gorrie who was in charge of soil con-
servation in the D.V.C. has submitted
a plan of afforestation—tie hon. Minis-
ter has just referred to afforestation—
amd he has said that if that is not
given effect to, the reservoir will be
@lted up within thirty years?

Shri Alagesan: I am nol able 1o
amswer this particular question, but I
oan say in a general way that the
D.V.C. is going ahead with affore-
astation

Dr, Ranen 3en: is the aon. Minister
aware of the fact that Shri T. T
Krishnamachari has made a statement
that the D.V.C. as a whoie¢ has general-
iy failed, and, if so, what steps Gov-
ernment propose to tuke to improve
the conditions of tha2 functioning of
the D.V.C.?

The Minister of Irrigation amd
Power (Hafiz Mohammad Ibrahim):
That is under consideration at present,
but particu’arly at this time I am not
im a position to place any particular or
definite proposition in ihis connection;
but we are considering it

WRITTEN ANSWZAS TO
QUESTIOIS
Weet German Aid for Plam Projects

W1, S Shri Morarka:
7\ Shri Raghunath Singh:
Will the Minister of Finance be
pleased to state:

(a) the projects under the 'Third
Pive Year Plan for which the Gor-
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nave approached
for aid;

ernment of India
West German Governm ni
and

(b) what is the progress in this dir-
ection?

The Deputy Minister in the Ministry
of Finance (Shrimati Tarkeshwari
Sinha): (a) and (b). Aa  agreement
was signed with the Government of
the Federal Republic «/ Germany in
the 12th December, 1455 tor a credit
of DM 470 mililon (ks 559 crores).
Out of this, a sum of CM 189 million
(Rs. 22°5 crores) has been set apart
for projects to be mulually agreed
upon. Financing of .eriain  power,
transport, mining and industrial pro-
jects under this amount and a credit
for the expansion of the Rourkela
Steel Plant are at presemi under nego-
tiation. The agreeriems are expected
to be siyned in the near future with
the German authorities.

Master Flan for Big vilics and Tewns

*72 Bbri Shiv Charwr Gupia: Will
the Mirnster of 8§~ s pleased =
state:

{a) the names o! States to whum
assistanue has been given for pre-
paration of Muster Flans [or big cities
and towns; and

{b) w.ich are the cities and towns
in these States where preparation of
Master ilans has been taken in haud?

The Minister of Health (Dr. Sushila
Nayar)- fa) A ='aten.-ni is luid on the
Table of the Sabha,

STATEMENT

The names of the States to whom
allocatio . have been i1 arde fur the pre-
paration of Master Plans are given
below:—-

1. Andhra Pradesh.
A<sam,
. Hihar.
. Giujaral
. Jammu and Kashmir, .
Kerala,
Y. Madhya Pradesh.

- S ]
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8. Madras,

9. Maharashtra.
10. Mysore.

11. Orissa.

12. Punjab.

13. Rajasthan.

14. Uttar Pradesh.
15. West Bengal.

(b) The information is being col-
lected from the State Governments and
will be laid on the Table of the House
in due course.
Raisheb Ramchandra Bank at Mhow

¢73. Shri Daji: Will the Minister of
Finance be pieased to state:

(a) whether it is a fact that the
Raisaheb Ramchandra Bank at Mhow
in Madhya Pradesh went into liquida-
tion in January, 1963;

(b) what were the total number of
depositors and the amount of de-
posits involved;

(c) whether Government are aware
that a large number of depositors were
military personnel; and

(d) what steps are being taken to
mitigate the hardship to the depositors
and punish the guilty?

The Deputy Minister in the Ministry
of Finance (Shri B. R. Bhagat): (a)
Acrording to the information available
to the Central Government an appli-
cation for being adjudicated as an
insolvent was filed by the proprietor
of the institution in the Court of the
Additional District Judge at Indore
on the 21st January, 1963.

(by As the Receiver appointed by
the Court has not yet been able to
obtain comp’ete information, it is not
possible at this stage to indicate the
number of depositors who may be
affected or the amounts payable to
them,

(c) Yeas,

(d) The proprietor of the institution
was a moneylender, carrying on his
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business in accordance with the pro-
visions of the local laws relating to
money lending. The Banking Com-
panies Act is not applicable to, or in
relation to him. It will be for the
receiver, who has been appointed by
the Court, to take artion as may be
necessary to protect the interests of
the depositors.

Power Supply at Durgapur

.4, J Shri Bishanchander Seth:
7 Shri P. R. Chakraverti:

Wil the Minister of Irrigation and
Power be pleased to state:

(a) whether it is a fact that a Con-
ference of the representatives of Union
Minis'ry of Irrigation and Power and
the West Bengal Government wus held
in Calcutta on 30th January, 1563 1o
discuss the power supply at Durgapur;

(b) if so, what was the outcome of
the talks;

(e) whether the report has been
submitted to the Union Governmont
to release foreign exchange and other
needs for the proposed additional gen-
erating capacity at Durgapur; and

(d) if so, the decision taken thereon?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The guestion of supply
of power at Durgapur was not dis-
cussed at the conference held on
30th January, 1963.

(b) Does not arise,
(e) No, Sir,
(d) Does not arise.

Bank Advances on (Gold and Shares

r Shri P. C. Borooah:
| Shri S. M. Banerjee:
Shri P. Venkatasubbaiah:
*75. J Shri A. N, Vidyalankar:
Shri Kappen:
Shri Kajrolkar:

Will the Minister of Finance be
pleased to state:

(a) whether Government have issu-
ed ordeis to the Scheduled bankg In



521 Written Answerg

India nat to make advances on gold
or on shares; and

(b) if so, the reasons for issuing
such orders?

The Deputy Minister in the Ministry
of Finance (Shri B, R. Bbagat): (a)
In March, 1960, tha Reserve Bank of
India issued a circular io the schedul-
ed banks, directing them under Sec-
tion 21 of the Banking Companies Act,
1949, to maintain a minimum margin
of 50 per cent. in respect of advances
against shares, In January, 1962 this
margin was reduced to 40 per cent. 1ln
January, 1963 following tha promulga-
tion of the gold control rules, the
Rescrve Bank drew the attention of
the scheduled banks to the provisions
in the rules prohibiting the grant of
loans on the security of non-ornament
gold, which has not been  declared
under the rules, and a'so adviseq the
banks to value gold, for the purposes
of the loans, at the prescribed official
rate. The Reserve Bank has not, how-
ever, directed the banks to recall ad-
vances against the security of gold or
of shares,

(b) Does not arise.
Shifting of Government Offices

' Shri P. R. Chakraverti:
Shri P. C. Borooah:
Dr, L. M. Singhvi:
Shri Bhakt Darshan:

J Shri Bhagwat Jha Azad:
7. Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri Vidya Charan Shokla:
Shri Marandi:

Shri J. B. S. Rist:
L Shri Karni Singhji:

Will the Minister of Works,
Housing and  Rehabilitation be
pleased to refer to the reply given
to Starred Question No. 465 on the
24th January, 1963 and state:

(a) the names of other Offices ‘n-
cluded in List ‘B* whose shifting was
stated to be under consideration;
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(b) how far shifting of (hese
Offices will further relieve the
scarcity of Office accommodation in
the Capital; and

(¢) how far the demand for Office
accommeodation is likely to be met in
the Capital by construction of new
buildings or making more intensive
use of existing buildings?

The Minister of Works, Housing
and Rehabiiitation (Shri Mehr Chand
Ehanna): (a) Since the reply on
the 24th January, 1963 to Parliament
Question No, 463, it has b2en decided
that the Central Warehousing
Corporation and the Regizstrar of
Newspaperz for India would shift, in
part, from Delhi, in due course. It
has also been decided that no offices
other than thesze, included in the List
‘B', need be shifted from Delhi, for
the time being.

(b) The extent of the accommoda-
tion likely to be surrendered by
these 2 offices is not yet known and
would depend on the part that is
shifted. ik

(c) The existing buildings are
being used to the maximum. To
meet the requirements, new construc-
tion shall have to be undertaken
taking into consideration the avail-
ability of funds.

Sale of Defence Certificates in
Overseas Stock Markets

o J Shri Surendra Pal Singh:
" S.ri D. C. Sharma:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that on the
1st of January this year the Goverr-
ment of India inaugurated a schem:
of selling Defence Certificates in th2
overseas stock market;

(b) if so, what has been the res-
ponse so far; and

(¢) how much money has so far
been invested by foreigners in thews
securities?
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The Deputy Minister in the Minis-

&y of Finance (Shri B. R.
Bhagat): (a) 10-year  Defence
Certificates  have been  placed

on sale at the Indian Missions in
Britain and US.A. from 20th Decem-
ber 1962. Arrangements are also
being made for their sale through the
Commission for India in Hong Kong
with effect from 1st March, 1963.

(b) It is as yet too early to assess
e response to the gcheme.

(c) Up to 6th February 1963, total
sales amounted to Rs. 1'4 lakhs
Amount invested by foreigners is not
kmown separately,

University Courses in Medicine

[ Shri P. Venkatasubbaiah:
| Shri Prakash Vir Shastri:
| Shri Jagdev Singh
| Sidd:anti: . T
.| Shri Subodh Hansda:
Shri 8. C. Samanta:
Shri B. K Das:
78, { Shri Hem Barua:

| Shri P. R. Chakravertl:
| Shri Bhagwat Jha Aczad:
" Shri Bhakt Darshan:
Shri Sidheswar Prasad:
Shri Ramshekhar
Prasad Singh:
LShri P. C. Borooah:

Will the Minister of Health be
nvased to state:

1)  whether Government have
t..x*n any steps to shorten the Uni-

ty courses in Medicine to meet
w.: needs arising out of the National
Benzrgency;

(b) whether Universities have
been consulted in the matter; and

(e) it so, what is their reaction?

" ¥he Minister of Health (Dr, Sushila
MNayar): (a) to (¢). The Govern-
ment of India have recommended to
ke Universities the implementation
&f the revised Under-Graduate medi-
epl curriculum adopted by the Medi-
ol Council at its meeting held on

FEERUARY 121, 1063

Written Answers 524

the 27th May, 1962 According to
this revised curriculum the medical
course will be of 4} years' duration
only. It will be followed by compu-
sory rotating housemanship of 12
months. This is a general recom-
mendation of the Medical Council
and not g measure arising out of the
national emergency. The Medical
Council has representatives of the
Univers't s alse on it and the
measure has moreover been discussed
at a meeting of the Heads of Institu-
tions called by the Ministry of
Health. The reduction of the period
of the course has been effected by
restricting the holidays and vacations
and prescribing that the total num-
ber of full working days shall not
be less than 250 days in a year. The
Universities are generally likely to
adopt the recommendation of the
Medical Council although formal
decisions are stdl awaited from them.

Power Failureg in Delki

Shri Yashpal Singh:

*79. { Shri Bishanchander Seth:

| Shri Gokaran Prasad:

Will the Minister of Irrigaticn and
Power be pleased to refer to the
reply given to  Starred Question
No, 473 on the 24th January, 1963
and state:

(a) whether the Damle Committee
has submitted its report to Govern-
ment;

(b) if go, the details thereof; and

(c) if not, when it is likely to be
zubmitted?

The Minister of State im the Minis-
try of Irrigation amd Power (Shri
Alagesan): (a) Yes, Bir,

(b) A statement is laid on the
Table of the House. [Placed in
Library. See No. LT-813/63.]

(c) Does not arise.
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Hoarded Gold

[ Shrimati Renu Chakravartty:
£0.{ Dr. L. M. Singhvi:
| Shri P, R, Chakraverti:

Will the Minister of Finance be
pleased to state:

(a) the rTough estimate of private
geld hoardings in the country;

(b) whether Government are
considering any steps other than Gold
Control Order to squeeze out hoard-
ed gold for the country's defence and
development; and

(¢) if so, what are they?

The Deputy Minister in the Minis-
&y of Finance (Shri B, B Bhagat):
() No precise estimate is available.

(b) and (c). It is not possible at
#his stage to indicate the further
action, if any, which Government is
likely to take.

Faridabad Townmship

+g1. Shri Surendra Pal Singh: Will
the Minister of Works, Housing and
Eehabilitation be pleased to state:

(1) whether it is a fact that a
iarge area of land is being develop-
ed by the Central Government I1n
Faridabad for the building of =&
Salallite Secretariat Township; and

(b) it so, how much time is likely
ta be taken for the completion of
#hig project; and what will be the
tetal cost of the project?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b). The Master
Plan for Delhi evisages the develop-
ment of Faridabad as a satellite
wwnship of Delhi. Government
khave approved in principle the con-
struction of buildings providing 1
lakh sq. ft. of office accommodation
slomg with 1150 residential units for
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+ officers and staff in the township. As

the first step, development of 229:3
acres of land at a cost of Rs. 58:18
lakhs has been sanctioned. This
development is expected to take about
two years. Plans and estimates for
the construction of office and residen-
tial buildings are being drawn up.

Godavarl and Krisina Rivers

ey J Shri Yas pal Sinth:
\ Shri Bishanchander Seth:

Will the Minister of Irrigation and
Power be pleased to refer tio the
reply given to Starred Question
No. 481 on the 24th January, 1963
regarding linking up of Godavari and
Krishna Rivers and atate:

(a) whether the proposal has since
been examined by Government; and

(b) if so, the detailg thereof?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) The proposal to Link
Godavari and Krishna Rivers is stili
under examination.

(b) The details have yet to be
worked out,

U.S. Aid to India

4 Dr. L. M. Singhvi: Will the
Minister of Finance be pleased to
atate:

(a) the total quantum of U.S. aid
to India during the last year; and

{b) in what form and for what pro-
jects and purposes the aid was utilis-
ed?

The Minister eof Finance (Shri
Morarji Desai): (a) The total amount
of American Aid authorised during
the calendar year 1962 was $581'13
million.

(b) A statement is laid ‘on the
Table of the House. [Placed in Lib-
rary. See No. LT-814/63.]
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Western Kosi Canal

Shri Shree Narayan Das:
9. 3 Suri Yogendra Jha:

Will the Minister of Irrigation and
Power be pleazed to state:

(a) whether it is a fact that the
work in connection with the Co:_:-
struction of Western Kosi Canal in
the State of Bihar has been suspend-
ed; and

(b) if so, the reasons therefor?

The Minister of State in the Minis—‘
try of Irrigation and Power (Sari
Alagesan): (a) and (b). No, the
work has only been slowed down as a
result of the National Emergency.

Barauni Therma] Power Siation

97. Shri D. N. Tiwary: Will the
Minister of Irrigation ang Power be
—ipased to state:

(a) the progress of the Barauni
Thermal Power Station in Bihar up
to 15th*February, 1963;

d) whether it is g fact that there
will be delay in commissioning it;
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(c) if so, the reason therefore; and

(d) the total expenditure incurred
up to date?

The Minister of State in the
Ministry of Irrigaticn & Power
(Shri Alagesan): (a). Information as
on 13th February 1963, is not awvail-
able. It is being obtained from the
State Government. However, the
progress of the various units to be
installed at Barauni as in the middle
of January, 1963 is as follows:—

Continuing Scheme Progress

2x15 MW units The erection of Boil-
ers and Turbine
Plant has been comp-
leted. Part  of the
electrical  equipment
has reached the site
and is being erected,
The balance equip-
ment is still to be
shipped from Yugo-
slavia.

New Scheme

1st  Stage 1x15 Work on the first stage

MW 2nd Stage has been taken up.

2X50 . . Civil works for the
Power House Buil-
ding Extension are
in Progress. Orders
for most of the e quip-
ment have been
placed. Some of
the equipment i
rcady for shipment
from  Yogoslavia.
Tenders for the
remaining electri-
cal eguipment and
Fire bricks elC.,
have been received
and (d:-rdersb are h:xé
pected to be place
by the end of
February, 1963.

(by Yes, There will be some delay
in the case of the continuing scheme.
The expectej dates of commissioning
according to the present indications
are as follows:—

1st Unit. June, 1963,
2nd Unit. December, 1963.

These were originally scheduled to
be commissioned by March, 1963.
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(c). Delay in the shipment of zertain
electrica] equipment from Yugoslavia

(d), This information is beiug
ebtained from the State Government,

Damodar Valley Corporation

98. Dr. L. M. Singhvi: Will the
Minister of Irrigation and Power be
pleased to state:

(a) the extent of the total out-
standings in favour of Damodar
Vailley Corporation and apgainst the
Government of West Bengal for water
rates;

(b) whether there is any continuing
divergence of views between the
West Bungal Government and the
Corporation in this matter; and

(c) if so, whether any provisional
formula pending final gettlement has
been devised, agreed to or acted
upon?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) to (c¢). A statement
is laid on the Table of the House.
[Placed in Library, See No, LT-315/
63].

Damodar Valley Corporation

99. Dr. L. M. Singhvi: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the question of allo-
cating expenditure booked under the
head of ‘subsidiary objects’ between
the Damodar Valley Corporation and
the participating Governments has
been settled; and

(b) if so, the terms thereof?

The Minister of State in tha Minis-
try of Irrigation and Power (Shri
Alagesan): (a) No. The matter is
under arbitration.

(b) Doeg not arise.
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Modification of Irrigatiem Projects

100. .Shri P. Veukatasubbaiah: Will
the Minister of Irrigation and Power
be pleased to state;

(a) whether Government have ad-
vised the BStzte Governments to
modify the existing irrigation pro-
jects to provide facilities for raising
second or additional crops;

(b) if so, the nature of modificat 7ns
suggesied;

(c) whether any additional expen-
diture iz involved; and

(d) if so, how it is proposed to be
met?

The Minister of State in the Miris-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The Central
Government have advised the State
Government; to explore th, poszibi-
lity of providing irrigation facilities
for raising second or additional crops
by modification of the existing pro-
jects where possiblee No proposals
for such modifications have yet bLeen
received from any State Government.

(c) Yes,

(d) This will have to be met by
the States out of their plan ceilings.
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Rules and Notification Under the
Customs Act, 1962

103, Shri H. V. Kamath: Will the
Minister of Finance be pleased to
mate:

(a) whether rules and|or notifica-
tons referred to in Section 159 of
#he Customs Act, 1962, have been
made and|or issued;

{b) if so, when they will be laid
efore the House; and

(c) if reply to part (a) above the
in the negative, when they are ex-
pected to be made and|or issued?

The Minister of Finance (Shri
. Morarji Desai): (a) Most of the rules
angd notifications referred to in sec-
sion 159 of the Customg Act, 1982,
have already been made and issued
on 1-2-1963 and earlier or continue
to be in force in terms of Section
160(3) of this Act.

(b) 28 rules and notifications is-
sued under the Customs Act, 1962,
have been laid before the Lok Sabha
en the 19th February, 1963 and copies
ef others wil] also be laid before the
House as early as possible.

(c) A few rules and notifications
are still being processed in consulta-
tion with the Custom Houses and
sther Ministries of the Central Gov-
ernment concerneq and will be 1ssued
ag early as possible,

. Assessment and Collection of Income-
Tax.
f Shri Hari Vishnu Eamath:
188 Shri 8. M. Banerjee:
{ Shri Hem Raj:
| Shri Daljit Singh:
Will the Minister of Finamee be
pleased to state:
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(a) the total income-tax assessed,
and the amount actually collected
during each year of the quinguennium
April 1957 to March 1962;

(c) whether efforts are being made
for the expeditious collection of such
arrears; and

(d) if so a concise delineation
thereof?

The Minister of Finance (Shri
Morarji Desai):

() (Figures in crores of rupees)
Year Total Total actually colle-

Income-  cted (including de-
tax ductions at source
assessed  and advance payment
of tax)

Ra. Ras.
1957-58 . 203-84 220°37
1958-59 . 231°20 226-30
1959-60 . 207°25 25472
1960-61 . 208 49 27843
1961-62 . 290- 48 321-85

(b) The effective arrears of Incomes
tax as on 1st January 1963 amounted
to Rs. 181.33 crores.

(c) Yes, Sir.

(d) The following steps as laid down
in the Income-tax Act, 1961 arc being
taken to collect the income-lax dues
from defaulters:—

(i) Levy of penalty under section
221(1) for non-payment of taxes in
time;

(ii) Issue of certificate under section
222(1) to the Tax Recovery officer
who on receipts of this, proceeds %o
recover the arrears of Tax;

(iii) Issue of a notice in writing
under section 226(2) asking the dis- «
bursing officer to deduct the arrears of
tax from the salary of the defaulter
at the time of payment thereof if the
defaulter happens to be a salaried
smployee; and

(iv) The issue of notice in writing
under section 226(3) asking any person
from whom money is dus or may
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become due to the defaulter, to pay
%0 the Income-tax officer forthwith,
arrears of tax mentioned in the
notice.

Dearness Allowance to State Govera-
ment Employees
105, Shri Hari Vishnu Kamath:
Will the Minister of Finance be
pleased to state:

(a) whether Government have ad-
vised, or proposz to advize, State
Governments that there should be
parity with Centra] Government em-
plcyees as regards dearness allow-
ance granted to State Government
employees  occupying  comparable
posts with comparable basic pay' and

(b) it not, the reasons therefor?

The Minister of Finance (Shri
Morarji Desai): (a) The Central
Government has not adviseg the
State Governments in this regard;
nor do they propose to do so.

(b) this is a matter to be consider-
ed by each Government for itselt

Tawa Multipurpose Project

106. Shri Hari Vishnu Kamath:
Will the DMinister of Irrigation and
Power be pleased to state:

(a) the progress so far made in
the execution of the Tawa Mult.ipur-
pose Project, Hoshangaubag District,
Madhya Prdesh;

(b) whether the work is behind
schedule; and

(cy it so, the reasons therefor?

The Minister of State in the Minis-
try of Irrigation & Power (Shri
Alagesan): (a) Construction of ap-
proach roads, buildings on dam -rsite
and investigation works are in pro-
gress. Excavation of Riginl Main
Canal ang surveys for the final align-
ment of both Right and left Canals
have been taken up.

(b) Yes.

(¢) The work has been slowed
down as a result of the Nalional
amergency.
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Acquisition of Land in States

107, Shri Bibhuti Mishra: Will the
Minister of Works, Housing and Re-
habilitation be pleased to slate:

(a) whether it is a fact that Gov-
ernment have advised the State Gov-
ernments to effect large-scale acqui-
sition of land ang freezing of lamd
values in big cities; and

(b) if so, the response from the
State Governments?
The Minister of Works, Housing

and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b), The Seventh
Housing Ministers’ Conference held
at Delhi in October, 1952, recum-
menied that the State Governmenis
should areord high priority to the
acquisition of land in cities where
land prices werg rising fast, and that
they should enact suitable legisiation
to freeze land wvalues. as had been
dore by the Maharashtra and
Gujarat Government:, and proceed
to acquire land required for the nexy
ten years. e |

The recommendaticn has been com-
municated to the State Governments
for implementation. None of tuem
has so far intimated the action takenm

Leprosy

f Shri Sham Lal Saraf:
. Shri Raghunath Singh:

Will the Minister of Health ba
pleased to state:

108.

(a) whether the delegation from
the Japanese Leprosy Mission, lei
by Dr. S. Nassu, now cn a visit te
thi; country, has studied the mag-
nitude of leprosy in India;

(b) whether a decision has since
been taken on the offar of the
Japanese to set up a Leprosy Hospi-
tal in this country; and

(c) if so, the location thereof?:
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The Minister of Health (Dr, Sushila
Nayar): (a) No, Sir.

(b) The Mission's offer to set up
and run such a Centre somewhere in
UP made as a gesture of goodwill
on the part of the Japan=s: people,
has been accepted in principle by the
State ang the Union Governments.

(c) Not yet finally decided.
Auction of Mortgaged Evacuee Lands

109. Shri Gulshan: Will the Minister
of Works, Housing ang Rehabilitation
be pleased to state:

(a) whether it is a fact that Gov-
ernment are auctioning the evacuee
lands that were mortgaged by the
Muslims, who have gone over to
Pakistan;

(b) if so, how Government get the
landg releaseq from the persons with
whom the lands were mortgaged; and

(c) whether they are paid their
dues, before or after auction?

The NMinister of Works, Housing
and Rehabilitation (Shri Mekr Chand
Khanna): (a) and (b). Properties
which were mortgaged by Musiims
are composite properties, Such pro-
perties are dizposed of according to
the provisions of Ewvacuee Intercst
(Separation) Act, 1951 and Lhe Rules
thereunder.

(¢) The dues are paid to lae non-
evacuees after the sale of the pro-
perties, under the order of the com-
petent officer

Evacuee Agriculiaral Land in Pumnjab

110, Shri Guishan: Will the Minis-
ter of Works, Housing and Rehabili-
tation be pleased to state:

(a) how much evacuee agricultu-
ra] land was left over in Punjab after
mecting the claims of immigrants
from Pakistan,

(b) how much of it has bzen sold
to Punjab Government and at what
rate per aere; and

(¢) whether any provision has been
made for the sale of this ianc at
concessional rateg to Harijan lenanta?
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The Minister of Works, IHousing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) and (b), Evacuee agri-
cultural land js still bzing aliottd in
Punjab to unsatisfied claimants. It is,
threfore, difficult to indicate precisely
the land which will be left over after
meeting the demand of the claimants.
It was expected, however, that there
would be a surplus after meeting
the demand of these claimanis. This
surplus has been transferred to the
Punjab Government. Informetion re-
garding the price and the rates was
laid on the table of the Sabha on
22nd August, 1962 in answer to Un-
starred Question No. 1472,

(c). No.

Forward Trading in Shares

111. Shri D. C. Sharma: Will the
Minister of Finance be plcased to
state:

(a) whether the banning of forward
trading in shares on stock exchanges
has been a success; and

(b) if so, how far it has succeeded
in preventing undesirable gpeculation?

The Dlinister of Finance (Shri
Morarji Desai: (a) Yes, Sir,

(b) After the banning of forward
trading, the business is restricted tr
cash business and liguidation of out-
standing commitments. There is,
therefore, not much room for unde-
sirable speculation.

“Smuggling of Watches”

112, Shri D. C, Sharma: Will the
Minizter of Finance be pleused to
state:

(a) whether a big haul of watches
wag made by the customs al Palam,
New Delhi on the 26th December,
1962; and

(b) it so, the action taken in the
maiter and the steps taken to keep a
close watch on such activities?

The Minister of Finance (Shrd
Morarjj Desai): (a) Yes Sir.
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(b) The case i under investigation.
Instructions have been issued to
tighten up examination of consign-
ments which are likely to contain
such goods.

Non-Project Loan froem U.S.A.
for Third Plan

r Shri P. R. Chakraverty:
113. { Shri Prakash Vir Shastri:
LShri Jagdev Singh Siddhanti:

Will the Minister of Finance be
pleased to state:

(a) whether India is likely to get u
non-project loan of abput $ 200 million
from the U.S.A. as a part of $435
miliion aid offcred by her for the
sccong rear of the Third Five Year
F.er '

(b) what are the total aid commit-
menis under various agreements wilh
the Government of India; and

{e} what is the amount of U. 5.
Development Loan Fund Credits re-
payabie ‘n rupees and granis under
P. L. 45807

The Minister of Finance (Shri
Morarji Desai): (a) The Agency for
International Development have con-
veyed their intention to extend a
inan of %240 millon for non-project
imports but the lcan agreement has
ant yel been signed;

(%) The total U.S. aid comrmitments
under wvarious agrecments with the
Government of India as on 31st De-
cemier, 1862 were $4450.3 million.

(c) The amount of U.S. Development
Loan Fund Credits repayable in rupees
13 $513.4 millien. The amount avail-
able for grants under P.L. 480 is
4$783.18 million.

Hinduostan Housing Factory
114 f Shri Rameshwar Tantia:
"9 Shri P. R. Chakraverti:
Will the Minister of Works, Hous-
ing and Rehabilitation be pleased to
wtate:
(2) the total profits by the Hindu-
atan Housing Factory during 1962; and
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(b) what were the set targets and
how far these targets have been
wchicved?

The Minister of Works, Hounsing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) The Hindustan Housing
Factory Limited made a profit of
Rs. 9.82 lakhs in the year 1961-82

(b) A target of Rs. 7627 lakhs was
set for sales against which the Fae-
tory succeeded in making sales to
the extent of Rs. 75.42 lakhs,

Bloog Plasma Freeze Drier Units

Shri Rameshwar Tantia:
115.< Shri Bhakwat Jha Azad:
LShri Bhiakt Darshan.

Will the Minister of Health be
pleased to state:

(a) whether the British Government
i= supplying to India four latest type
blood plasma freeze drier units;

{h) whether any of the units have
reached India; and

(e) when the delivery of all the
four units is likely to be completed?

The Minister of Healih (Dr. Sushila
Nayar): (a) Yes,

(b} None so far.

() It is expected that the delivery
of al} the units will be made by the
end of March, 1863.

National Defence Bonds

116. Shri Hem Raj: Will the Minis-
ter of Finance be pleased to state:

(a) the amount invested in the
National Defence Bonds up to date,
State-wise;

(b) whether the response iuv them
is encouraging; and
(e¢) if not, what further steps

Government propose to take to make
the Bondg more attractive?
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The Minister eof Finance (Shri
Morarji Desai):

(a) State-wise investments, as per
reports received upto February 18,
1983, are:—

State Amount of Sub-

scriptions
Ra.

Andhra Pradesh 34,71,000
Assam . 1,46,700
Bihar . 1,63,77,200
Gujarat 70,31,000
Kerala . N 3,95,500
Madhya Pradesh 23,65,800
Madras . . 7349 7,400
Mzharashtra . . 11,24,24,200
Mysore 16,82,100
Orissa . 1,03,000
Punjab . n ’ 30,409,900
Rajasthan 4,58,800
Untar Pradesh 8,99,600
West Bengal . . 2,49,75,600

Delhi and other Union

Territories 2,35.49,500
ToTaL . 20,43,17,300

(b) In judging the response to thess
Bon4s, an account should also be taken
of the contributions of Rs. 63 crores
approvimately made to the National
Defence Fung ang the Defence
Savingg  Certificates. Taking all
together, there has been an gncourag-
ing response,

(c) In view of (b), does not arise.
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Declaration of Gold by Dealers

{ Skri Mantri:
118 J Shri Ram Rattan Gupta:
*7; Shri Rameshwar Tantia;
[‘S'.-.ri Sivamurthi Swamy:

Till the Minister of Finance bs
pleased to state how much gold has
been declared by the dealers till 8th
February, 19637

The Minister of Finance (Shri
Morarji Desai): Declarations by dea-
Jere who were required to be licensed
under the rules were to be filed by the
1Tth January, 1963. The total quanti-
tv of gold, including ornaments, de-
clared so far is approximately 153.80
lakhe of grammes.

qfzare fadsa
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Polip Vaccine

120. Shri Surendra Pal Singh: Will
the Minister of Health be pleased to
state:

fa) whether it is a fact that there
is a proposal to produce polio vaccine
in this country in the near future; and

(b) it so, who is to undertake this
work and how soon?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes

(b} Production of the vaccine at the
Pasteur Institute, Coonoor and at the
Haffkine Institute at Bombay is under
examination. It is not yet possible to
specify a date for the production.

Coronary Thrombosis

[ Shrimati Kenn Chakravartty:
121. { Shri S. M. Banerjee:
| Shri Raghunath Singh:

Will the Minister of Health be
pleased to state:

{a) whether the All India Institute
of Medical Sciences has developed an
anti-coagulant for treatment of coro-
nary thrombosis from indigenous
plants;

(b) whether it hag also developed
a drug with tranquillsing and hypo-
tensive qualities;

(¢) whether these are only in the
experimental stage or they have been
fully tested; and

2710 (ai) LSD—3.
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.(d) whether they are ready for
manufacture and supply to the publim
ang if not, how long this will take?

The Minister of H=alth (Dr. Sushila
Nayar): (a) and (b). Yes.

(c) and (d). Thegs= are still in the
experimental stage and no date for
supply to the public can be fixed.

Permanent Indus Commission

122 J 8bri Bhagwat Jha Azad:
. Sbri Bhakt Darshan:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Permanent Indus
Commission set up under the Indus
Water Treaty 1960, has undertaken
any tour of Pakistan in January lask
ang

(b) if so, the details therecf?

The Minister of State in the Minis-
try of Irrigation & Power (Shr
Alagesan): (a) and (b) Yes, A copy
of the Record of the Fifteenth Tour
of Inspection by the Permansnt Indus
Commission undertaken frem 22nd to
28th January 1963, under Article VIO
(4) (c) of the Indus Waters Trealy
1960, is 1aid on the Table of the Hovsa
[Placed in Library. See No. LT-817/
63].

Najafgarh Nullah

f Shri Shiv Charan Gupta:

1 Shrimati Cavitri Nigam:
Will the Minister of Works, Housing

and Rehabilitation be pleased to statee

123.

(a) when the scheme of widening
Najafgarh Nullah was taken up in
Delhi; »

(b) what was the original estimate
of the scheme;

(c) what ig the reviseg estimate of
the scheme;

(d) what progress has been made
in different sectors; and
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(e) when the work is likely to be
sdmpleted?

The Minister of Works, Housing and
Eehabilitation (Shri Mehr Chand
Khauna); (a) Phase II of the Project
was tiken up in January, 1960, Phase
I having bzen carrieg out during the
year 1059-60.

fb) The orlgina] estimated cost was
Rs. 79.2 lakhs

(c) The revised estimated cost has
not yet been worked out.

(d) The progress of resectioning and
recarding the Nullah is approximately
% o - cent, The work of construction
¥ two railway bridges has been
cpmpleted and the progress on four
out of five road bridges is 40 per cent.

(e) The whole of the work is
Bkely to be completed by the end of
1964

Palai Central Bank in Liguidation

121. Shri Kappen: Will the Minis-
ter of Finance be pleased to state:

(a) the tota]l expenditure incurred
Ry way of advocates fee, Commission
&fe. in connection with the liquida-
tign of the Palai Central Bank; and

(b) how Jong it will take to comp-
lete the liquidation?

YThe Minister of Finance (Shri Mo-
rarji Desal): (a) The total expendi-
Wwre on account of law charges upto
E:e end of 31st December 1962 amoun-

pd to Rs. 74,939. Liguidation expen-
&5 other than law charges (including
#e cost of the liguidator's establishs
ment) amounted to Rs. 11,69,232 upto

Mat date.

(b) It is not possible to indicate at
thls stage the further time which may
Ne required to complete the liquida-
flon proteedings, but every effort is
Reing mads to expedite payments to
the deposilors and the progress of
Rquidation in general.
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12 hours

CALLING ATTENTION ™0 MATTER
OF URGENT PUBLIC IMPORTANCE

Visrt or Jomt Unrrep Stares-CoM-
MONWALTH AIR MissioN To INDIA

Shri Harish Chandra  Mathar
{Jaore): I cail the attention of the
Prime Minister to the following mat-
ter of urgent public importance and 1
request that he may make a statemend
thereon:—

“The visit of a Joint United
States-Commonwealth Air Mission
to India to discuss the proposal of
an ‘Air Umbrella’ over India.".

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Very briefly, the answer to
this, or at least part of it, is that the
United States—-Commonwealth  Air
Mission came here at our invitatiom
But I should like to say something
more about the background of it, and
if you will permit me, I shall read
out the statement.

Since the Chinese massive attack
last October, the Government of India
have been in close touch with various
friendly governments in connection
with the measures to be taken to build
up an effective defence against the
Chinese attak. Prompt and generous
help 'has come from vorious friendly
countries, more specially from the
United States and the United King-
dom, and for this we are grateful

Apart from the recrientation, reor-
ganisation and strengthening of the
Indian Army and the obtaining of
suitable equipment, there was also the
question of building up an effective
air defence both to meet the emer-
gency like the one created by the
Chinese advance into NEFA in Novem.
ber last and to meet the Ilong-term
threat posed by China. Both these
have to be kept in view; in either
event the strengthe2ning of the Indian
Air Force has to be tackled imme-
diately. In the event of sudden emer-
gency arising, the Government will
have to deal with it in the light of
developments with support from
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friendly countries, which may become
suddenly necessary and be available.

These matters were discussed by the
Government with the friendly govern-
ments of the United States and the
United Kingdom during November and
December last, and a visit of the US-
Commonwealth Air Force was sug-
gested, so that the problem of streng-
thening India's air defence could be
studied by them with the Indian tec-
hnical air staff and prompt action
taken to implement the  decisions
taken. The Goveinment of India
issued a press releass on the 23rd
January, 1963, on the visit of this Air
Team, which was coming at the invita-
tion of the Government of India.

The US-Commonwealth Air Toam
has been in India for about three
weeks and will be ccmpleting their
study and discussions soon. These
discussions between the US-Com-
monwezlth Air Team and the Indian
Air Force experts have led to specula-
tions in the press about the establish-
ment of foreizn bases and foreign
planes as an ‘air Umbrella’ in India.
These reports are incorrect and great-
ly exaggerated.

The US-Commonwealth Air Team,
in their discussions with the Indian
Air Force experts have been dealing
with the assessinent of the (Chinese
air threat and thz extent to which the
Indian Air Force requires strengthen-
ing in order to meet it. The preli-
minary action that is considered ne-
cessary is the extension of the existing
air-strips, improvement in ground
control and communization svstem ete.
to be taken in connecticn with air de-
fence arrangements. These steps will
make it possible for the Indian Air
Force to function more effectively and,
should a sudden emergency arise, with
help from friend!y countries.

There is no guestion of the station-
ing of foreign air for-e or the estab-
listment of anv foreign air b-ses in
India. As a matter of fact, none of the
friendly countries have made any
much suggestions. India has 10 be de-
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fended by its own forces. We wed
come the help of the friendly coum-
tries in procuring the necessary equip-
ment and materials, but the air db-
fence of the country is too vital a maj-
ter to be left to improvisation and
delays inherent in any project like
that of the “Air Umbrella” sugges$-
ed in press reports.

Shri Harish Chandra Mathor: While
wa fully appreciate that the Mission
is here at our own invitation and they
have not of their own accord made
any particular preposals wiich wil
deflect us from our non-alignment
policy, may we know what, if the
ports are incorrect and exaggerated, is
the correct position regarding streng-
thening of the Air Furce, arart from
making certain improvemente in the
air fields?

Siri Jawaharlal Nehrn: I can hard
ly go into that in detail. Droadly,
the-e are two or three things I have
mentioned: firstly, improvement of
the air strips to be able to use moderm
aireraft which may be needed; s»
condly, communization  cadar ets, are
important. Apart [from.ail this, we
have to obtain the aircraft. Then of
course, wve are laying siress on some
training, for the use of modren ale-
craft.

Shri Hari Vishnu Kamath (Hosham
gabad): While the Government's firm
resolve 1o strengthen the strikimg
power of our Air Force is welconfe,
it is going to be a long-range plam,
and so is the Prime Minister in W
position to categorically state that Im
the event—God farbid—of a surprise
attack by China, as happened last yea¥,
the striking power of the Indian Afr
Force will be adequate for the purpose
that the financial, the technical,
the pilot and equipment resources
of the country—of the Air Forffe
—will be adequate by * thems
selves, or that a sort of air shield,
without air bases, will be necessary fa
the event of grave emergency arising
within the next two or three mcnths.
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Shri Jawaharlal Nehru: I can hord.
1y enter iato these matters in any da-
tail. It is obvious that we should try
to be as fully prepared as we can, both
for the short-lerm and for a lunger
term—the longer term varies from a
few months to a year or two years—
but certainly for the short-term. What
exactly the developments might be,
it is very difficult for me to say. But
in so far as we can, we shou d be pre-
pared for them. That is all I can
sy,

st o= fag (Foen) o EE AT
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Shri Hem Barua (Gauhati): May I
submit that I had tabled a question
an this?

M= Speaker: That would be taken
up when it comes.

Shri Hem Barua: Mav I be allcwed
0 put a question?

Mir. Speaker: No.

12.03% hrs.

DEMANDS FOR SUPPLEMENTARY
GRANTS (GENERAL), 1862-63

The Minister of Finance (Shri
Morarii Desai): I beg to present a
Statement showing the Supplemen-
tary Dem2nds for Grants (General) for
the year 1962-63.
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12.09 hrs

PUBLIC ACCOUNTS COMMITTER
SIxTH REPORT

Shri Tyagi (Dehra Dun): I beg to
present the Sixta Report of the Pub-
lic Accounts Committee on Finance
Accounts (Revenue Raceiplsj—Chap—
ter VII of Audit Report (Civil), 1962.

12.09% hrs,

PETITION RE: DEFENCE OF INDIA
(AMENDMENT) RULES RELATING
TO GOLD CONTROL

Shri Tridib Kumar Chaudhuri (Ber-
hampur): I beg to present a petition
signed by ten petitioners regarding the
Defence of India (Amendment) Rules,
1963, relating to Gold Control

1210 hrs.

GOVERNMENT OF UNION TERRI-
TORIES BILL*

'fhe Minister of Home Affairs (Shrl
Lal Bahadar Shasiri): I beg to move
for leave to introduce a Bill to provide
for Legislative Assemblies and Coun-
cils of Ministers for certain Unieon ter-
ritories and for certain other matters.

Mr. Speaker: The question is:

“That leave he granted {o intro-
duce a Bill to provide for Legis-
lative Assemblies and Councils of
Ministers for certain Union terri-
tories and for certain other mat-
ters.”

The motion wis adopted.

Shri Harish Chandra Mathor
(Jalore): We want 2 little clarifica-
tion. You have left out Delhi Stale
altogether. What has happened?

Shri Lai Baladur Shasiri: Ves, 1
have left it out.

I introduce} the Bill

‘Publisie-d_ in the Gazette of India Extraordipary Parr II, Section 2, dated 21-2-63.
tintroduced with the recommendation of the President
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211 hrs, !

MOTION ON ADDRESS BY THE
PRESIDENT—Contd.

Mr. Speaker: The House will now
take up further consideration of the
tollowing motion moved by Shri R. S.
Pandey and seconded by Dr. K. L. Rao
@ the 20th February, 1963, namely:—

“That an Address be presenied
to the President in the following
terms:

“That the Members of Lok
Sabha assembled in this session are
deeply grateful to the President
for the Address which he has been
pleased to deliver to both Houses
of Parliament assembled togetlher
on the 18th February, 1963.”

Also further consideration of the
mendments. . .

Shri Surendranath Dwivedy (Kend-
rapara): This is the first Address of
the new President to Parliament, and
tnat at a time when we have declared
& state of emergency in this country.
The least that was expected from the
Government, when they made the
President, as head of the State, to
mike a statement of policy for the
coming year, was to take into ae-
count the desires of Parliamen! and
the pountry at the moment and the
eountry’s immediate requirements.

There are two tests for a considera-
tion of this policy statement: firstly,
Yow far the Government has been
able to carry out the Resolution of
Parlisment passed on November 14 to
which the President has referred as
giving a lead to the nation, and se-
condly, how far they have succeeded
in laying out plans and programmes,
in view of the emergency and in view
of “»2 fact that extraordinary emer-
gcucy  powers have been vested in
them, for the defence and devclop-
ment of this country. My criticism of
this policy statement would be based
@ these two considerations.

550
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It seems as if a deliberate attempt
has been made to make it appear tnat
conditions are normal, everything Iy
goinz on O.K,, and that the emerguncy
is just on paper, I am sorry if I carry
this impression from the Address, but
one cannot while going through th's
document carry any other impres:ion
Neither doas it create an impact on the
country that in the coming year we
are going to take some firm and de-

finite steps to carry out our policics
and measures.

The President has stated in his
Address that the question of Chima,
Chinese aggression, is the main ques-
tion today. That is the over-riding
issue and everything else has to Be
considered in that context. There-
fore, before turning to other points, I
wil] take up this question.

Th’s matter has been debated in this
House very often. Even towards the
end of last month we had a full dress
debate. Some development  have
taken place after that regarding the
Colombo proposals. So, we expscted
that a categorical statement of the
steps that Government propose to take
in this matter would be embodied tn
this statement,

I want to put two pertinent ques—
tions: Firstly, are we at war with
China or not? Secondly, are we pre-
paring ourselves to get back the lost
territories which were occupied by the
enemy. We have not gone into the
territories vacated by ihe enemy.
When I mention this 7 A2 =ot say

that you go and occupy the areas to-
morrow.

We may decide the tim» when we
are strong enough. W¢ are bid'ng
time to prepare ouiselies Vot s
that our intention that we are going
to reoccupy those areas?

Shri Tyagi (Dehra Dun)* Of course.
Shri Surendranath Dwivedy: Once

that is determined, all our policies
would follow of this characterisation
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of the present state of affairs. While
saying this I do not mean that we
abandon peaceful settlement. Peace-
fu] methods are there but when they
arc abaindoned not by wus but by
China, then in order to reslore peace-
fu! conditions is it not necessary that
we meet the challenge by strength so
that the enemy who by virtue of his
force wanis {o dislurb the entire state
of affairs would come to his senses.

Regarding the Colombo proposals,
1 was thinking that Government would
sav  here categorically that we had
stated our position and now it was the
concern of the Colombo powers.
What are these Colombo Powers?
They arp well meaning friends and
they made very good attempts. But
fho fact has to be admitted that even
of thes, six nations that constituled
the Colombo powers, four are defi-
mitely on the side of China. It is re-
greitable that even the Prime Minis-
ser of Ceylon who took a lead on this
matter has to say that China and
India have both agreed in principle
and they should now come to the
table for discussion as if no other fact
or dispuie remains as far as they are
concerned. Whatever may be the
motivating factor that made them take
this step, a bold step I would say,
the fact remains that they are not
even free to judge matters on their
merits. Therefore, there is no point
in delaying or saying that if they do
not accept it, that falls. That is all
right. What are we going to do? Are
we agzin  waiting to see whether a
second Colombo Conference takes
place after the return of the Prime
Minister of Cambodia? Are we 12
wait t11 then to decide our own
policy? We have neglected our
neighbouring countries in the interest
of our name as great peace malkers.
Recent]y we are attempting to make
friendship with Pakistan and Nepal.
1 am glad that no less a person than
our Home Mfnister proposes to visit
Nepal in order to bring about good
relationship between these two coun-
tries. That is all right so far ag it
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goes. But these neighbouring coun-
tries are, it is to be admitted, not with
us. What about the communist coun-
tries and Soviet Russia and their neu-
tral attitude? It seems that Soviet
Russia and alsp our communist
friends in India are showing greater
concern, not for the restoration of the
lost territory or for maintaining our
territorial integrity but for something
else. Not a word was uttered by
Shri Gopalan when he spoke yester-
day about our own territory. They
show great concern that this whole
country under the leadership of the
Prime Minister is going to be conver-
ted into a western base in view of
the Chinese invasion and is a'most
going into the lap of the western
powers! A bogey has been raised
and they are more concerned about
this. I am glad the Prime Minister
has come out with a statement about
the air umbrella clarify'ng the issue.
My hon, friend Shri Gopalan was
very much worried yesterda, about
this umbrella or whatever it is. Aflter
al]l this umbrella will come to India
even to protect our communist friend,
Shri Gopalan. The Prime  Minister
says that there were press reports
which stated that they were going to
create bases,

I want to know which are the pres-
ses which published such _tendentious
repsris and whether any action was
taken against them or not. Why
should we be apologetic?

I was again surprised when 15
members of the Congress Party—15
MPs-t~ok up this problem. 1 have
never heard these names ever taking
up the®problem with the Prime Minis-
ter, that in thiz country there is a
feeling that enough efforts are not
being made for the defence of the
country. Dut these prople—of course
ther Tad wwviry gkt o meet the
Prime Minister and write to him as
the leader of the Congress Party to
represent their views, whatever they
are—went in a deputation, and saw to
it that what they said was published
in the press, and the whole thing ap-
peared as if in the Congress Party also
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they have little faith in the Prime
Minister. (Interruption). I want to
say it, and ask, do these bogey-ma-
kers have faith in the Prime Minis-
ter. I want to put it to the commu-
nist friends and the Congress friends
also. Do they believe in their hearts
that the Prime Minister will sell the
country?

Shrimati Vimla Devi (Eluru): Yes;
yes.

Shri Surendranath Dwivedy: And
80, they ‘hace come out now.

Mr. Speaker: She probably did no#
follow. (Interruption.),

Shri Surendranath Dwivedy: If it is
not so, would we have adopted a
policy of non-alignment?

Shrimati Vimla Devi: Piease save
the country.

Shri Surendranath Dwivedy: So
far as China is concerned, it is not
a non-aligned country and we want
to make our defence stronger. We are
guffering under non inhibition. We
want to take the help from any other
friendly country which wants to give
us guarantee for protecting our terri-
toria] iniegrity and for protectine us
from communist invasion. That is our
attitude and that is a good attitude.
The entire nation appreciated this at-
titude and approved of this attitude,
If that is so, we want the I'r —e
Minister to follow this policy to the
max’‘mum extent possible without be-
ing in any way worried about thes:
few persons, communists and erypto-
communists in the Congress Party
who want to raize a bogey here. Net
only this. They want to make it a
political weapon, making it appear as
if the country’s defence is not the
problem; they are probobly more con-
cerned tg defend the Prime Minister
himself!

An Hon Member: And the com-
munist party.

Shri Surendranath Dwivedy. In the
utterances of congressmen, whether wg
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see them in the papers or whether
one goes to the mofussil to listen P
them, there is very little mention Qf
what the duties of the people are. TThe
only mention is the Prime Ministér
must be defended. There is no chak
lenge to the Prime Minister in tfla
country today. No party has demand-
ed that the Prime Minister mug
vacate his office. In sipte of the fag

that even under the Defence of Indla
Rules a fair deal has not been givem
to the opposition, yet, all of us swear
here that we stand behind this Gay-
ernment to see that aggression 3s
vacated. Where is the threat to the
Prime Minister? That bogey is being
raised in order to cloud the entdw
issue, in order to make it appear as i
there is g clash between the progres-
sives and the reactionaries. Who ire
the progressives? Are they the prp-
gressives who want to the aligned
with commun’st powers? Or, are
they progressives who want to align
us with the American bloe? Who are
the progressives and who are the e~
actionaries? (Interruption). 1 know
our friends are very much worried
akbou it, but thiy koow ithal they are
completely exposed.

Mr. Speaker: There oughi not io
be any progressives and reactionaries
in interruptions!

Shri Surendrana‘h Dwivedy: 1 was
thinking that probably Shri Gopalan
will also come forward with the same
theory that, “Why are you bringing
the Soviet experts for the MIG
factory?” I have read in the papers
that some expert is arriving to advise
us about the manufacture of MIG abe»
craft that we have received. This
is no concern to him. They will also
be in a position to know when they
advise us, for the establishment pl
the factory for the manufacture of
MIGs everything in detail about the
factory. Is that not a concession to
him? No. That should go on mes-
rily. These issues are raised because
of the lull that has been created in
this country; because of the ambiguity
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. [Shri Surendranath Dwivedy]

of the utterances from the Govern=
meant it has been made to appear as if
we are again returning to the old
Quarrel, leaving apart the main issue
before us. I want to ask the Prime
Minister, and I would expect from him
& precise answer to this question,
whether the dipute with China can
be settled through negotiations, Does
be bel eve so? Negotiation means a
gertain  attitude of mind. Negotia-
% on is possible when the conflicting
interests of both the countries are
capable of reconciliation. Then only
megotiation takes place. We want to
mantain our territorial integrity and
China wants to grab our territory by
naked force. Is there any possibility
of any reconcil ation between these
fwo attitudes? We must create con-
dition; to impe] China that they must
reduce this conflict to a mere border
problem after the entire area is res-
tored to us. Therefore, it involves a
great gquestion. Not that we are
against negotiations. But the ques-
tion is whether with the present
ensmy there is any possibility, even
4ny remote chance, of any result
coming out of these negotiations.

1 would read out here what Mr.
Chou-En-lai spoke here when he add-
ressed us, the Members of Indian
Parliament, on the 29th Dacember,
1956,

Shri Hari Vishnu KEamath (Hosh-
angabad): Those were bhai-bhai days.

Shri Surendranath Dwivedy: Those
were bhai-bhai days, of course. He
said;

‘The Chinese Government and
people will never forget India's
constant and firm support to
Chinese struggle for un'fication of
China and for restoring China’s
legal rights in the United Nations.”

YWhat did he promise in retrun? He
said,
“In return, China would always
support India in her defence of
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sovereignty and territorial inte=

grty and promotion of world
peace.”

So, when we are going fo negotiate
with him, do you believe that he
stands by this declaration? Here was
an ally—an enemy today—who does
not beiieve in these things. Their
words can never be trusted; these are
not my words, but the Prime Minis-
ter's words. The least that can be
said of Mr. Chou En-la is, he can
chew and lie. Probably that is the
real meaning of Chou En-lai,

Mr, Specaker: Even about our ene-
mies, we ought to be discreet in
making references.

Shri Surendranath Dwivedy: 1 do
not mean any disrespect to anybody.

Mr, Speaker: It is not fair.

Shri Hari Vishmu KRamath: They
have called our Prime Min'ster the
running dog of imperialism. Is it
politer  discreet? (Interruptions).

Mr. Speaker: He can show better
standards. There ought not to be any
quarrel on that account. (Iaterrup-
tion) .,

Shri Surendranath Dwivedy: My
ma'n intention was that they can
never be trusted.

Take these emergency conditions.
I would charge this Government with
introducing ambiguity and vagueness
on this India-China policy matter and
breaking the unity achieved in this
Parliament, Not only that; 1 also
charge the Government with weak-
ening the determination of the people
who spontaneously rose as one man to
give them everything for the sake
of the defence of the country. A
deliberate feeling has beeen creat-
ed— you may admit it or not—there
is a shift in the public mind now that
there is not going to be any fight. As
the Prime Min ster himself has so
many times said, it is not that only
the army would figh* The people in
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this country must be made to feel
that they are :n ithe midsi of an emer-
gency and they must prepare them-
selves gll the time to meet the emer-
gency and to meet the reguirements
of tae country. Now, that psycho-
logical atmosphere has to be main-
tained. And, the Governmeat have in
this emergency faled completely to
mobolise the people’s energy. Massive
invasion, as the Prime Minister so
many times said, is a blessing in dis-
guise. It was a golden opportunily
for us to build up this country and to
overhaul the machinery., We want
to maintain the democratic apparatus;
not only maintain but prove that in
times of emergency tne dJemocrauc
apparatus is superior to any other
apparatus. Therefore., wet should have
taken steps to overhaul the enlire
machinery. But the emergency uas
showed that not only there 1s a failure
in the leadership but it has exhibited,
it has exposad the hol.owness, ineficc-
tiveness and inefficiency of the entire
administrative machinery of the coun-
try today.

Sir, after these four months of
emergency what do we find? We
find that the Ministers in spite of the
extraordinary powers given to them
are showing an extraordinary ecapa-
city of blaming each other, When
they have to show how their ministry
has been able in this emcrgency to
achieve something, they only blame
the others. There is the ctatement of
the Minister of Econcmic and Defence
Co-ordination who complains that
Inter-State and inter-departmental
quarrels are so much that nobody
looks to the problem, and he does
not know whom to contact and where
to co-ordinate. Then there is the
Minister for Agriculture who says
that they are not at fau!t and it is the
Ministry of Community Development
which is at fault,

The Depuiy Minister in the Ministry
of Food and Agriculture (Shri A, M.
YThomas): No, no; we have never said
like that.
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£ ri Surendranath Dwivedy: You
might not have said, your colleague
might have said. Then, the Minister
for Community Deve.opment says that
it is not their faull, everythung is all
rig-t wo the Ceatre and it is we States
who are at fault,

The Dlepuiy Minisier in the Minis-
try of Community Development, and
Co-op2ralicn  (Shri B, 8. DMurthy):
No, 1o, we did not say that.

SLri Surendranzth Dwivedy: When
they are unable to discharge their
own responsibility; when individually
and coilectively they are notin a
position to say what they have been
able to achieve, in crder to cover up
their own failure they more or less
go on saying defend the Prime Minis~
ter, they do not defeni themselves.
Sir, my suggestion for the reduction
in the size of the Cabinzt and the
number of ministrie; was turned down
because it was said that it will have
an impact on the efficiency. We are
seeing that efficiency in these  four
months. Not only the Ministers but
the ministries are also completely, I
would say, incapable of discharging
the duties today. Even today, the
Ministers. for the lack of work, are
busy in the old fashion attending
ceremonies, exhibiticns, opening cere-
monieg etc., ete. I am even told—it is
in the papers—that during the emer-
gency when the Ministers were asked
by their colleague to reduce their ex-
penditure on electricity, which is to
the tune of Rs. 1000 or Rs. 2000 a
month in their residences, they are
no: willing to do it. That is how
they really behave in this emergency,
ani the country is to take these lea-
ders for leadersship. It is the Minis-
ters who go out and make statements
on the radio, in the newspapers and
through other methods, and the people
follow what they say. Sir, I have got
a paper here. I do not like this
paper, but I would give credit for the
way in which a foreign journalist from
U.K. has described the attitude of the



559 Motion on

[Shri Surendranath Dwivedy]

Government towards the emergency.
He has said:

‘......it symptomizes the dual
approach of the Indian Govern-
ment to the problems of the
emergency: blood, sweat, and
tears from the platform, business
as usual at the desk.”™

That is how we are getting on in
this emergency. The economy mea-
sures not at all impressive. We want
to konw how much really you have
effected by way of economy. You
must convincingly prove that really
some economy has been effected. It
is not that this country would not be
prepared to bear any extra burden
for the sake of defence, but even a
single naya paisa extra asked for must
bz explained. It must be explained
whether it is a rightful expenditure
and whether you have any real plans
to carry out the demands of the
nation. ‘That is how it should be
done,

Sir, waste goes on as usual. There
is corruption. I was thinking that
the Home Minister with the very wide
powers that he has under the Defence
of India Rulis would do something
to root out corruption. Wnether you
appoint a committee or not, it is ad-
mitted by all that there is corruvplion.
The Home Minister was not prepared
to answer when my colleague Shri
Kamath put a question whether he
was going to appoint anybody with the
authority to go into the question of
corruption committed by the Minis-
ters,  They have not yet decided
even that. I am rather surprised there
is no mention about this in the Presi-
uent's Address. When we want that
money should come, at the same time
we want that corruption should be
checked.

Then I want to draw your attention
to a news item in a Calcutta paper
which has ben very widely published.
Here is a daily “Lok Sevak” which
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has given it in the front page. There
are several other papers also which
have published it. I say that re-
cently a search was made in Calcutta
of the premises of a business concern
when, it seems, a book was found in
which there were entiries containing
the names of not only some Central
Min'sters but the name of one Chief
Minister and another Minister of a
State.

An ilon. Member: Which State?

Szri Surendranath Dwivedy: It
may be my own State; I do not like
to say that. It seems that every year
lots of money were drawn by these
persons paid through this organisa=-
tion a foreign agency. I am told, this
matter is w.th the Home Ministry for
the last one year :nd this has been
suppressed on account of the fact that
high personalities are involved. If
this be the state of affairs, how ecan
we rouse the enthusiasm of the peo-
ple? Take even the Kalinga Air-
lines. A question was raised in the
Congress Party meeting and the Prime
Minister it appears from newspaper
reports, said “Well, you produce some
inslances; we will make cnquiries”™.
Thiz is the attitude of the Govern-
ment, What was the Central Intelli-
ge e doing all  the time? It was
opys 7 alleged that blankets meant
{v. the army were sold in the black-
market,

Sir, Speaker: le should conclude

now.
Skhri  Surendranath  Dwivedy: 1
would like to have a little more time.

Mr, Speaker: He can continue as
lang as he likes, But if he takes more
time, he will deprive the second
speaker of his party ine cpportunity.
His party has got 43 minutes in all.
He has now taken 23 minutes.

Shri Tyegi: Only destructive criti-
cism; nothing constructive,
Shri Surcndranat’s Dwivedy: Then,

take the collection to the National
Defence Fund. I would again appeal
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to the Government that when we form
these committees we have to see that
they »do not become a Government
show. What is happening now? It re-
minds us of the last war during the
British days. Only Ministers and
Congressmen are assiciated with it
You will be surprised to know that the
Orissa Defence Council has passed a
resolution that every villager in the
country should pay at the rate of Rs.
1 per head. In this way, coercion is
applied by Government officials, It
these things continue, how can the
people feel enthused enough to donate
as they were doing before? These are
matters where coercion should not ve
applied at all

Then, it was said here “Oh; you have
hauled up all the Communists.” My
own charge is that you have been
lenient t.wards them. You are detain-
ing them and then acquitting them I
do not know on what basis or on what
criterion. The big guns are allowed
to g3 scot free. And how are they
helping the war effort? If you will
give mz a few more minutes, I will
just quote the statement of no less a
person than the Chairman of the Com-
munist Party, Shri Dange. Addressing
a very big public meeting in Bombay
on the 17th he says:

“If the affluent did not show
ensugh enthusiasm to pay their
portion, he would ask every
worker not to contribute a single
naya paisa by way of cash or gold
to the National Defence Fund.”

Is that the attitude whih one should
adopt? Then he says:

“l am prepared (o face the con=
sequences,”

There may be many cuses where
Government may not have a:ted pro-
perly, But is that the reason for any
one saying: therefore, we will resist
the war effort? These are matters
which do not seem to have attracted
the attention of the Government of
India to invoke the powers under the
Defence of India Rules. But the
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moment one criticises the Prime Min-
ister, or his policy which has nothing
to do with the war effort, immedi-
ately they are ready and the macii-
nery works to arrest such persons.

Is that the way the Defence of India
Rules should be operated in this coun-
try? Is that the way for which we, all
of us, without any hesitation, vested
you with these powers?

1 will leave the economic situation
to my hon. friend, Shri Hem Barua,
who will speak tomorrow, but I will
only say this much.

Mr. Speaker: If he leaves him time
for tomorrow?

Shri Surendranath Dwivedy: There
has been no increase in agricultural
production, it has been stated. The
President has becn given a wrong
picture and wrong facts. I have the
Guvernment's figures and statistics
supplied to me as a member of the
Panel on Agriculture of the Planning
Commission where it has been stated
categorically by the Chairman of the
Panel on Agriculture, who ig a mom-
ber of the Planning Commission, that
so far as the agricultural situaticn is
concerned, the situation is very bad.
T do not quote the figures but I only
quote one sentence and it is this—

“The conclusion is, therefore,
inescapable that the rate of pro-
gress in agricultural production is
much below the mark and it has
to b2 more than doubled for the
rest of the Plan period in the inte-
rest of aciieving the Plan target
becauwse the agricultural produc-
tion which was contemplated to
be at the rate of 6 per cent per
annum, the rate of increase bet-
ween 1949-50 and 1960-61 has been
of the order of 3.84 per cent per
annum.”

Let them satisfy themsglves by
putting it in the mouth of the Presi-
dent that so far as the agricultural
situation is concerned, we are all right,
that we are making good progress,
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that the country is safe and that every-
thing is going on marrily at the Mi-
nister’s behest,

Shri H, N. Mukerj:s (Calcutta Cen-
Jral): Mr. Speaxer, Sir, I confess I feel
a certain discomfort in following my
hon. friend who has just sat down not
because I am particularly perturbed
by the argumentation or the lack of
argumentation which he has display-
ed but because did I expect that on this
occasion he vwould show in his speech
certain gualities which I notice per-
s:nally in him and which, I expecaed‘
would b= on display as far a5 this par-
ticular debate was concerned. I would,
therefore, try to steer clear, as far as
I can, of certain ardent irrelevancies
which he chose to indulge. in, I shall
only refer to certain points which he
sought to make and which t» my mind
are absolutely unrelated to the facts.

Shri Nath Pai (Rajapur): I think,
it is the Treasur Benches which will
reply. Why should you undertake this
responsibility?

Shri H. N, Mukerjee: 1 thought it
was in the nature of Parliament that
debate is conducted in a manner that
epeeches when they are made, refer
to points put forward by hon. Mem-
bers of different parties and I fear
that I shall not take instruction in re-
gard to parliamentary forms except
from you as far as this House is con-
cerned.

The President whom we have the
honour to have presiding over the des-
tinies of our country is a master of
words, but in spite of the final exhor-
tation the Address which he has given
to us appears—I might be wrong—to
me to be a listless document 1 say
this because, though my evaluation of
things is entirely different from that
made by my hon, friend, Shri Dwi-
vedv, we all know that in re-ent
months pur people have gone through
a remarkable experience. Whatever
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the rights and wrongs of political for-
mu:is:. s, a situation has been creat-
ed whnere patriotism was wrung the
heartstrings of our people and the re-
sult was that an image of India had
emerged during this crisis which, I
thought, was something we should all
try to profit from. If we really and
people and of all the world, as the
truly wish to profit from this experi-
ence ang to work for the g-od of our
President himself has said somewhere
in his Address, it is necessary for the
country’s leadership, which, I presume,
is represented in this House to a cer-
tain extent, and particularly for the
country’'s Government to adopt mea-
sures which would be in tune with the
peoples de>pest a-pirations. I fear that
there are very few indicaions in the
Address that such measures will be
taken.

The President was certainly correct
in saving that the overriding issue
before the country today is the ques-
tion of Chinese aggression. In regard
to that I shuuld say that as far as this
country is concerned Parliam°nt has
pronounced itself  the hon. Prime Mi-
nister’s policy which Parliament has
endorsed and the country has acclaim-
ed is plain and today there is no
scope, no necessity either, of trying to
pick h-~les in the policv of the hon.
Prime Minister. The Colombo pro-

Shri Ranga (Chittoor): No; no, Sir;
by majority.

Shri H. N. Mukerjee: I know, there
have been s me obje~tors to that, God,
or the Devil, bless them! But by an
overwhelming majority the represen=-
tatives of this country have given
their support to the Colombo propo-
sals and today the prime emphasis is
on the demand which is being put on
China from everv corner of the world
that China should stop her unpredie-
table conduct and should accept the
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lombo proposals. That is the crux
of the matter. The conscience of the
world, including the Communist part
of the world, calls upon China to ac-
cept the Colombo proposals which
have been put forward by non-align-
ed nations s> that talks might ensue
between our two countries,

My hon. friend, Shri Dwivedy, has
chosen this occasion to malign the
Colombo Powers.

sShri Surendranath Dwivedy: No,
n-.

Shri H. N. Mukerjee: 1 know, it is
easy. ... (Interruption),

If to question thz bona fides of the
non-aligned Powers who have chosen
to try to d» what they consider to be
their duty by India does not amount
to maligning, I do not know what
terminology is supposed to signify,

Shri Nath Pai: Now you are malig-
ning Shri Dwivedy. This is called
maligning.

Shri H, N, Mukerjee: If Shri Dwi-
vedy is strong enough to stomach par-
liamentary repartec, I am sure, his
friends need not be too perturbed.

As far as the Colombo proposals are
concerned, we have done our part.
China so far has not done it. As far
as my Party is concerned, we have
called upon China to do it at once,
without any delay whatever. China’s
misadventure has already cost us a
very great deal. It has cost us the
rather unpleasant experienca of having
to listen t> some irrelevant speeches
and observations in this House as well
as outside. Reaction has got a fillip
in this country which it would not
have got in a hundred ycars. Thanks
to China all this has happened. More
delay on the part of China would be
even more disastrous. That is why
we want this thing to be settled,

It is a pity, however that some-
times we discover not only Shri Dwi-
vedv, who after all is an Opposition
leader, who tries to pick holes in the
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Government's policy, but Cabinet Mi-
nisters going aboui saying that this
India-China matter is a purely mili-
tary problem and has to be solved by
military means. That is something
whith, 1 feel, militates against the
pre-suppositions and the basic formu-
lations of the Government's {foreign
policy. But that sort of thing is,
however, being done and I wish Gov-
ernment to take note of that.

In regard to our relations with
Pakistan, reference has been made by
the President to that maiter. I sh-uld
say that while we are all for settle-
ment, while nothing should be said or
done to hinder the taiks which ave
proceeding between our two coun-

Shri Nath Pai: Where are the talks
proceeding?

Shri Hari Vishnu Eamath: They
are about to start.

An hon, Member: Between India
and Pakistan,

Shri H, N. Mukerjee: My hon. fri-
end, Shri Kamath had an appearance
of gold, as you said earlier this morn-
ing—an estimation which I support
with all my sinzerity—but to have Shri
Kamath in my audience with a run-
ning commentary all the time is a
particularly ungolden experience,

Shri Hari Vishnu Kamath: You are
misrepresenting.

Mr. Speaker: Order, order. He
should be allowed t» proceed now,

Shri H. N, Mukerjee: I fezl that
there are certain rounds of tz. ks tak-
ing place between India and Pakistan
If reference to the talks is considered
to be grammati~ally or terminologi-
cally in exact, I cannot help Mr. Ka-
math’s sensibilities.

It is our idea that we certainly
should settle whatever outstanding
problems we have got with Pakistan.
But, at the same time, it is necessary
that Parliament is taken ,into corfi-
dence by the Government a little mure
in regard to this matter. Nothing
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should be done which would jeopar-
dise the status of Jammu anj Kash-
mir, because, that has been suggested
by certain circles to whom we go to
pay our tribute for their generosity
and that sort of thing a little to much
these days, Perhaps therc are certain
powers which want to utilise the stra-
tegic position of Kashmir to buil mili=
tary bases which would be aimed at
the indepzndence of neighbouring
countries including our own country of
India. I was rather intripued to find
that the Swatantra party, led so iur-
m':lab]y by my friend Shri Ranga
here passed a resolution the other
day where the Swatantra party gave
a frec hand to the Prime Minister 1o
settle this question. 1 have seen the
spokesmen of the Swatantira  party
in this Housz calling upon the Prime
Minister almost to quit his position
becausz a different kind of leadership
was necessary in the context of today.
I have rcad Swatantra spokesmen like
the sage Rajag-palachariar asking for
the same sort of thing. They can do
all that in regard to whatever is hap-
pering on the other border, But, in
regard to Pakistan, their suggestion is
that everything be left to be done be-
hind the scenes by the Government.
On behalf pf our party, we have said
that we are all f-r settlement of out-
standing problems with Pakistan. We
support entirely the basic policies pur-
sued by the Prime Minister. We have
no sucpicions in regard to that at al.
But Parliament chould know a little
more about what is happening
in regard to Indo-Pakistan negotia-
tions and we should have a more clear
guarantee that nothing would be done
which would jeopardise the interests
of India and which would go against
the status of Jammu and Kashmir
State.

In a similar spirit, in spite of our
support, because of sur support for
the basi~:policies of the Prime Minis-
ter in foreign relations, T would like
more light on the Western defence
proposals. I did not interrupt the
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Prime Minister this morning when he
read that statement. Besides, techni-
cally, possibly, I could have been pre-
venied by you also from asking a
question. But, I am not very happy. I
want to be very clear that the opera-
tional control of even ceriain particu-
lar type; of military equipment should
not be in foreign hands as far ag our
country is concerned. I do not like
this air umbrella at all and I do not
think the Prime Minister likes it
either. The jdea of foreign pcrsonnel
even by the backdoor coming to this
country and f.reign machines based
on Indian air fields and installations
is something which goes against the
grain of Ind:a's forcign palicy. I know
that these people have come at the
invitation of India. I do n.t want to
reflect upon them or the invitation
whi~h was sent out to them. Pcrhaps,
in times of danger, when we have to
call upon other people for supp:rt,
we have to do certain things which,
when the danger is not so inszistent,
we may have to worry about in a
different wav. But, in regard to the
western defence proposals, we wish
the Givernment take the Parliament
more intp confidence and we wish
Government to reitcrate as the Prime
Minister did in a way which was, I
am afraid, a little halting at least so
far oz Wy judgmont it cororned 1
wish the Government to reiterate that
these western defence proposals do
not militate against the independent
forign p-licy which has been so often
reiterated by the Government of this
country and particularly by the Prime
Minister himself,

Shri Bade- (Khargone): What hag iu
to say ubout the MIG umbrella?

Shri H. N. Mukerjee: I ask Parlia-
ment to beware of some of these peo-
ple whose generosity we applaud, the
United States for instance. The United
States, today, is putting pressure on
our neighbour country Ceylon. We
know how the aid has been stopped
only be-~ause Cevlon was paying a cer-
tain compensation to foreign oil come
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panies which was not to the liking of
the oil barons and that is why Ame-
rica is putting pressure on Ceylon.
Therefore, with this kind of experi-
ence, we have to be very careful.

This reminds me that the Afro-Asian
eountries, today, appear, sometimes,
40 be not responding as warmly as we
wish to our requirements, It may be
because the Afro-Asian countries have
a more vivid and a more recent expe=-
rience of contact with the imperialist
powers and thore may have been a
growing suspicion in their mind that
India is bec ming a little soft in rela-
tion to thess powers, that India is
hobnobbing with them a little too
much. This suspiion may not be en-
tirely corroctly based on facts, But,
this suspicion is there and thiz sus-
pirion added on perhaps t~ the inabi-
lity of th2 Indian Government to put
its case before other vcoun®ries has
made us look not quite as goad as we
should like ty in the Afro-Asian coun=-
tries. This is linked up with the
whole idea of western relationship
which, I hope the Government will
clarify and will give assurance which
would satisfy the country. This Chi-
nese mis-alventure. ...

Dr. M. S, Aney (Nagpur): Do you
think that thev have good ground lor
that suspici*n against us?

Shri Nath Pai: Not at all.

Shri H. N. Mukerjee: All tnat I
want is that assistance can be had
from any ~ountry whichever its colou-
ration provided that assistance can fit
in with our own idea of independent
operation of that assistance. Apart
from that, I have n» other suggestions
fo make.

This Chinese mis-adventure, as 1
said earlier, has given an opportunity
to right reaction....

Shri T. M. Trivedi (Mandsaur):
Adventure on their part or adventure
against us?

Shri H. N. Muok=rj=e: Right reaction
has the utterest licence to do all the
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dxmage ang that is why interruptions
can take place in a manner it takes
place. (Interruptions).

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: They are
doing dsmage not only to the fareizn
policy of this country, Right reaction-
aries are doing damage not only to the
foreizn policy of our country, but to
the Plans for the development of the
country in the direction of socialism,
plans without which a self-respecti
country cannot defsnd its honour and
Yesterday. my friend Shri
Ronga waz asking for a complete re-
vers2l so to speak, of the direction
lowards socialism which the Govern-
ment's economic policy is at  least
cstensibly trying to take. He wanted
that berause he wished the whee's of
history in India to be pulled back alto-
gether.

Iniegriiy.

Shri Ranga: I wanted a  wictory

plan.

Shri M. N. Mukerjee: He wanted a
victery plan. A victory plan is not
made in the air. It is not made of
thin gas. A vwictory plan has to be
built on the fcundations of an inde-
pendent economic structurs for which
our plang are the onl!y wherewithal

Shri Ranga: A plan agiinst any
aggression and encroachment

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: If, today, in
the year of grace 1963, in spite of the
opposition of big ‘money  interests,
more than one-third of the world has
gone socialist, there Is expectation in
the breast of Shri Ranga that the old
capitalist methods would bring about
a kind of change which revolution and
victory implies, I say, God and the
devil help him. I cannot say any-
thing else,

Shri U. M. Trivedi: There is no-
difference between God and the devil
to them.



S fa MULIOM ON

Shri H. N, Mukerjee: Right reac-
tion, s I said, is having the run of the
country. (Interruptions).

Mr. Socaker: Order, order. He may
be allowed to proceed un-interrupt-
ed. Cccasional interruption may be
called for and may be sweet alsp and
pleazant also. It may be enjoyed.
But, continued interruption does not
do good.

Shri H. N. Mukerjee: 1 was saying,
right reaction is having the run of the
country. Shri Ranga has made so
many wonderful speeches. The Jan
Sangh held its jamboree in Bhopal in
Decemnber or January. The P.SP.
with its allies of various colourations
held Anti-Compormise day meetings...

Shri Hari Vishnu Eamath: The
Crmmunist party leader went out of
India and held conferences and mest-
ings. ..

Mr. Speaker: Order, order.

Shri II. N. Mukerjee: Could not I
have some protection against this?

Shri Hari Vishnu Kamath: He ask-
ed for il and he got it

Mr. Speaker: Order, order.

Shri Hari Vishnn Kamath; Let him
have your umbrella.

Shri H. N. Mukerjee: May I sub-
mit, there is nothing wrong intrinsi-
cally or in a parliamentary sense in
the reference which I made to meet-
ings held by political parties whose
objestive is to oppose the idea of any
king of settlement with China. That
is the kind of thing which is happen-
ing. Mr. Kamath rises to say, God
knows what. 1 do wish.....

Shri Hari Vishnu Kamath: I hope
hi; hearing is all right.

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: 1 dp wish a
eurb on scme people’s tongue. Some-
times it is necessary so that at least
those who cannot hear need not hear
thoge things.
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Shri Hari Vishnu Kamath: Do not
hear then.

Shri H. N. Mukerjee: I do not
wish to hear the kind of thing which

the hon. Member says from tme to
time,

13 hrs,

Slri Hari Vishnu Kamath: He re-
ferred to the meetings of other par-
ties, and, therefore, I hag to interrupt.

Mr. Speaker: Order, order. I would
requgest the hon. Member to kindly
control himself. I have already al-
lowed some interruptions. Sometimes,
they can be allowed But continued
interruptions, if they gop on persistent-
ly, are not proper.

Shri Hari Vishnu KEamath: He is
asking for it

Shri Nath Pai: Doeg he think that
his party is sacrosanct?

Does he think that he can go on
poking fun at others?

Mr. Speaker: Order, order. Every-
en: h-z had his turn.

Shri Nath Pai: He should play the
game fairly.

Mr. Sneaker: Everyone has had his
turn. The other parties also had the
occasion, and they have said what
th:y vanted against the Communista
They will have further opportunities
also.

Shri Vasudevam Nair: (Ambala-

puzha): They even wanted us to be
banned.

Shri H. N. Mukerjee: 1 do not mind.
Let theen have whatever intentions
thev =ave, but it is my duty; I am
here ac a Member of Parliament, elect-
ed Dy myv people, still claiming the
right whirh their suffrage has given to
me. and I have my responsibility and
oblization to say certain things.
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I would refer now tp the anti-natio-
nal role which ig being played by the
big-moneyed interests, to which re-
ference was made by the Prime Minis-
ter only the other day when he ad-
dressed a forum of journalists, and
which I think is a matter of sufficient
importance to have been brought into
the President's Address.

I notice in the journal called the
Socialist Congressman, in two numbers
of it, articles being written in regard
particularly to the extremely mis-
chievous role about the present situa-
tion played by one paper in Delhi
which belongs to a very large chain;
and there are articles dealing with the
danger to the libertieg of this country,
which is represented by the growth of
these press barons. If there was time,
1 would have quoted from these a--
ticles, written by very reputable peo-
ple like Harsh Dev Malaviya, who
is the editor of the Socialist Congress-
man, and we have heard, and we have
seen how the country really feels about
this sort of thing. These papers are
doing a kind of propaganda which is
basically against the interests of the
country, which helps nobody except
themselves, their profiteering friends
and so on angd so forth.

I have here, for instance, a Bengali
daily, the Ananda Bazar Patrika which
claims to have one of the largest cir-
culations in the country, and on a
epecial issue which it brought out on
the 26th of January, it printed a car-
toon, zo vulgar, depicting our Prime
Minister and Shrimati Bandaranike,
the Prime Minister of Ceylon, with a
caption so valgar that I cannot trans-
late in this House. 1 propose to send
it on to the Home Minister. I wish he
were here, but he is not here. I want
to send it on to him, only in order to
say this that thig kind of thing is
being perpetrated by the big-moneyed
Press wilh impunity. I was told, I
was not here last session, but I was
told, the Prime Minister himself had
his attention directed to that sort of
thing, and he had criticised the vulga-
rity which was being shown by certain
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sections of the press. Thig issue is
dated the 26th January, after the
Prima LIinisto: had made the state-
mzni in  Parliament. That sort of
thing goes on being done, and I
wonder if Government is sincere,
Then, again, what I find is that it i<
not only journalists who are being
brought up, not only people who have
to work in some newspaper or other im
order to earm their daily bread, but
it is also the writerg and artists of
our country who are being bought up
by these big press combines which are
behaving in a manner which is utterly
vulgar, and which because of reactiom
they have got an opportunity to do,
and which is going to vitiate the en-
tire intellectual ang spinitual atmos-
phere of our country.

The Prime Minister has himself
shown his awareness of the danger
which is represented by the growth of
these press baronetcies, and I do hope
that something is done about it

That reminds me of another thing,
that only the other day we got as
Members of Parliament copies of tlfe
report of the Viviap Bose Commission
on the Dalmia-Jain and allied con-
cerns. Now, it is rather peculiar that
much of this report, the more essen-
tial parts of this report, were available
to Government as early as June last
year, but we did not get them. The
repcrt was issued to the press, but
then again, the press barons put their
foot down, ang it was not reported
properly except for one paper which
gave a more or less adequate sum-
mary of the recommendations of the
Bose Commission, the other papers,
almost all, as far as the big national
papers, the so-calleq national papers
are concerned, blacked out this whole
thing. Even Swarajya, the mouth-
piece of the Swatantra Party, and
Rajagopalachari who writes so very
prolifically has chosen not to say a
word about the Bose Commission’s
Report, this report which shows how
millions on millions of rupees of our
people have been pocketed by the
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[Shri H. N. Mukerjee]

most disgraceful methods by big-
money representatives  with whom
most of our Ministers like the Fin-
ance Minister and others do openly
hobnob, and have had themselves
photographed for publicity purposes
in the newspapers. This kind of thing
has been going ang is being done all
cver the place.

I remember that as early as 1949,
the All Indian Bank Employees’ As-
sociation brought out a pamphlet
against the Dakmia-Jain abuses, but
what happened was that the Bharat
Bank employeeg were victimised, and
Government took no steps whatsoever.
This is the sort of thing which hap-
pens. Now, how can Congress and
the Governtment turn a new leaf? It is
odecessary that they should do some-
thing to show some spirit, in view of
these things happening, but the Chief
Ministers themselves are attacking
non-alignment. We find a Chief Minis-
ter going out of his way to praise
& former General of the Army who is
going from place to place making the
most objectionable type of speeches.
We find the press bars being pam-
pered by leaders of the Government at
the Centre as well as in the States.
And we find that in spite of the right
reactionaries  behaving in the way
that they are doing, the representa-
fives of Congress go about talking in
the most wulgar fashion. The West
Benga] Congress Members of the As-
embly—1 would not name names, but
Atulya Babu is here, and he knows,
#nd he would perhaps know who I
have in mind-have gone about making
dpeeches asking for the blood of com-
‘munists and not only of the commu-
nists but they have asked for the heads
of the wives and children of known
communists. This sort of thing is be-
ing said and done openly; vitiation of
the almosphere hag taken place,
end a complete de-spiritualisation
of the atmosphere in our country has
taken place, and that ig because Gov-
erniment is inert, Government do not
wish to take any steps in this regard,
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lest the Communists get some advan-
tage out of this position.

13.08 hrs.
[Mg. DEPUTY-SPEAKER in the Chair].

Shri Atalya Ghosh (Asansol): Since
my name has been mentioned, I would
like to interrupt. Everything which
has been done in West Bengal has
been due to the provocative speeches
made by the CPI, State Branch of
West Bengal.

Shri H. N. Mukerjee: I do not
know; I have no opportunity now of
defending what was done by the CPI
in West Bengal, but 1 have yet to
learn that a professed devotee of
Gandhiji says that ‘the other side has
done something and, therefore, I do
a worse wrong'. I do not know, but
Members of the Assembly, calling for
the blood of Communists, calling the
audience to bring the severed heads
not only of members of the Commu-
nist Party but also of their wives and
children. This sort of thing is hap-
pening... ..

Shri Atalya Ghosh: The provoca-~
tion came from the other quarters. All
of us follow Gandhiji, and the Com-
munists also profess to follow
Gandhiji, We are all human beings,
and some of ug may have followed
ithe Communists in following

Gandhiji . . .

Shri Tyagl: Their wives are not so
bad.

Shri H. N. Mukerjee: ] am not
yielding, Sir.

This is linked up with the misues
of emergency powers, which hag taken
place, and in regard to this matter,
reference was made by my hon. friend
Shri A. K. Gopalan yesterday. A
vindictive attitude is being shown to
‘members of our party. Personal
grudges and local ‘political rivalries
are being sought to be satisfied by
clapping communists into jail, and
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when they are sent to jail, classifica-
tion ig not given; and they are put on
a par with common ecriminals; faci-
lities for interviews are hardly given
except in very rare cases, family allo-
wances are not permitted even pati-
ents who suffer from cancer and heart
trouble are not being released. This
is the way in which they are proceed-
ing. They have a suspicion of the
people. The powers that be, the Con-
gress and their bigwigs have a suspi-
cion of the people, and because of this
suspicion of the people, they will per-
hap; never be able to do the right
thing by the people. They do not have
the consciousness that the common
people are really the salt of the earth,
and thet is why they take the side,
net of the common people but of other
people in higher social brackets. That
has come out in so many things, in
the gold rules and in everything;
whatever they do, it is their siding
with the upper layer of people that
has become so prominent.

My hon. friend, Shri Surendranath
Dwivedy, chose to read out something
from a Bombay paper where Shri
Dange, Chairman of our Party, is sup-
posed to have asked peaple not to
subscribe to the National Defence
Fund.

Shri Surendranath Dwivedy: It was
from the Times of India (Delhi edi-
tien).

Shri H. N. Mukerjee: I am not
questioning what wasg quoted. But as
far ag I know, that reporting—if that
is the report which he has quoted—
must be completely inaccurate and
completely unrelated to facts. We
have done our best—we are doing it
all the time—for the Defence Fund
collections.

An Hon, Member: Why not issue
a contradiction?

Shri H. N. Mukerjee: I do not see
heze @ Member of our Group, Shri
Prabhay Kar, who is Secretary of ‘he
Aji-Indi» Bank Employees’ Associa-
ticn. T askea him this morning and
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e told me that upto the F1st Decem-
ber last year, the bank employees who
cven today have not yet got a need=
hased wage—my hon. friend, the De-
putly Minister 7 Planning and Employ-
tnent knows it—have paid Rs. 7,22,000
through their Union which is led by #
member of the Communist Party who
is a Member of this House. In Delhi,
for instance, the Delhi working class
is largely under the influence of the
All-India Trade Union Congress,
which is described so often as a Com-
munist organisation, and these Delhi:
workers have paid at least uptd
December last, Rs. 20 lakhs out of B
total collection in Delhi of Rs. 1:23
crores.

Shri U. M. Trivedi: Not through
communist effort.

Shrl H. N. Mukerjee: We are doing
our best. But you stop us. In West
Bengal, for instance, we wanted tb
hold as early ag November 14, 1962,—
we wanted permission from Governs=
ment to hold a massive meeting of
the sort that we only can hold in Cal
cutta (Interruptions). It may be that
Atulya Babu has done such damage
that tomorrow I cannot hold that kind
of 'meeting. 1 agree. 1 know tha,
But on the 14th November, we could
have called a meeting which would
have been of a size no less than that
the Prime Minister himself can mobi-
lise. But we were not given the per-
mission to do so.

Snri Atulya Ghosh rose—

Shri H. N. Mokerjee: What ig this
kind of thing? Why does he get up?
ITe iias nothing to do with this.

Shri Atulya Ghosh: He has men-
tioned Ty name.

. Mr. Deputy-Speaker: The hon.
Member is not yielding.

Shri Atulya Ghosh: I am enly say-
inv this. He says he does not know
about the speeches made there. I am
aquoting one of the speeches of the
Leader of the Opposition there. Shri
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[Shri Atulya Ghosh]

Jovti Basu; he said that Jalpaiguri
should go to Tibet........ (Interrup-
tions),

Mr. Deputy-Speaker: Order, order.
Unless he yields, the hon. Member
.cannot interrupt him.

: Shri Atuiya Ghesh: It only shows
his ignorance.......

Mr. Deputy-Speaker: Unless he
.yields, the hon. Member cannot stand
up and go on like this It he has got
-any explanation to make, he can do
so after tie hon. Member concludes.

Shri H. N. Mukerjee: My simpic
spoint was that we have always been
trying tg do the maximum possible
in crder {o help the defence effort.
But we were prevented from doing so.
And today Shri Dwivedy comeg and
says that the idea of the Communists
is not to contribute 1o the Defence
.Fund. That cannot be true. I am
Mot questioning his quotation, but that
quotation ig something which is abso-
lutely baseless as far as facts are con-
~erned.

This is why it is so important that
we remember what is happening in
“our country. This is why Govern-
ment chould remember that it is the
people who are carrying the lion’s
share of whatever burden is imposed
by the necessities of our country
today.

This remains me of what appeared in
a very recent issue of The Ecomomic
Weekly of the 16th February 1963 in
which was shown the contrast
between the manncr in which the
common people contribute to the
National Defence Fund and the man-
ner in which the uncommon people,
the U-sector, the upper class has be-
haved in regard to this matter. I am
quoting from The Economic Weekly of
the 16th February 1963. It says how in
Rajasthan the people have come for-
wargd enihusiastically to contribute to
the Defence Fund. Then—I am only
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cmitting 1the name; the name is print-
ed here—it goes on:

“The....Maharaja
rani called a public meeting—
which was  publicised with the
beat of drums (literally) for days
in Jalipur—to ‘announce’ their
contribution to the Defence Fund.
Al] sorts of speculation wag rife
about what they would give—a
part of their huge foreign exchange
hoards; the fabulous Jaipur jewel
collection; the armoury; or even,
scme said, jet planes. In the
meeting, the Maharaja annourced
his rontribution of Rs. 2 lakhs al-
though he gets almost this sum
by way of free electricity and
water charges from the State....”

and Maha-

I do not know I cannot vouch for
the accuracy of it. But here is The
Economic Weekly, one of the top class
journals in this country, where they
mention names and point put the con-
trast between the common people who
have come forward and given all that
they can in view of the nation's dan-
ger and the upper class. We have
seen that overtime voluntarily render-
ed by workers for higher production—
I wish the Deputy Minister of Labour
and Employment takes note of it;
there have been cases of overtime work
voluntarily rendered for higher pro-
duction—but the result was that the
workers who did overtime work were
declared zurplus! That is the contrast
in our country today. This contrast
has got to be removed and the attitude
of Government has got to change.

That is why even in regard to such
things as the Gold Contro] Order the
Government cannot touch the gold
hoards in this country. The Govern-
ment cannot get things out of the
security vaults which have secreted
s0 much of the wealth of gur country.
Government canno{ get those things
out. Government adopts some foot-
lings little device about the l4-carat
Business—we are going to have a dis-
cussion abcut it later on. But my
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main point is that Government cannot
strike where the striking should be
done. The Government cannot get
things done only because it relies not
upon its links with the common
people, but upon whatever can be got
by persuading people Who can never
ba persuaded. These ‘Dalmia-Jain’
and other affuirs have shown us very
clearly that you have got to take very
definite steps in order to see that the
country means business, that we want
to go ahead in a socialist direction.

That is why I say that the Presi-
dent's Address leaves us in a rather
lictless mood. It does not bring to-
gether the perspectives which are
opened up before the country today. It
does not cal] upon the sections of our
people who will really and truely
respond to the call of patriotism and
come forward. That is why with all
the ostentalious declaration of good
intentions, the results will by no
means be proportionate to the desire
of our people. That is why we are
sorry that Government has not
thought fit to get the President say
something rather different from what
he has done in his Address,

Shri P. B, Patel (Patna): The Pre-
sident was pleased to refer to agricul-
ture in his Address. In paragraph 4
of his Address, he has said:

“Agriculture, which is the most
important sector of our economy,
has undergone material develop-
ments and agricultural production
has increased considerably”.

Then in paragraph 15, he has said:

“A strong agricultura] base is a
pre-requisite of national security”.

I believe that unless we double our
agricultural production, we will not be
able to get through our Third Five
Year Plan, and then the prosperity of
the country will be at stake. Agricul-
ture, no doubt, is the -base. But I
must say that agriculturists are the
base of agriculture, and unless they are
looked after well, agriculture is not

PHALGUNA 2, 1884 (SAKA) Address by the 582

President

going to prosper and agricultural pro-
duction is not going to be doubled.
What I see is that after independence,
we imported foodgrains worth Rs.
2,000 crores. We are always import-
ing foodgrains and even now have to
depend on foreign foodgrains. The
Central Government has given a sub-
sidy of Rs. 290 croresz in the last 14—
15 years, and yet we have to maintain
retail shops here and there in the
country and the problem is not solv-
ed. We are importing today cotton
worth Rs. 60—80 crores annually. If
this drain goes on, I think it will bring
proverty to our country.

We have tried to improve our agri-
culture by giving more fertilisers, bet-
ter seeds, loans, also here and there
better and improved implements and
insecticides, and with all this the pro-
duction has not increased as it should
have. So, there is somo: fault some-
where. Why does not production im-
creased to our satisfaction?

Qur planners thought of these things.
They considered fertilisers, loans and
other things to be given to the agri-
culturists, and yet they came tp the
conclusion that incentive was wanting
and so agriculture does not improve to
our satisfaction. At page 323, para-
graph 49, of the Third Plan, they say:

“The assurance of minimum re-
munerative prices for important
cercals and cash crops like cotton,
oilseeds and jute over the period
of the Plan wil] provide the neces-
sary incentives for increasing pro-
duction, thus adding to the effec-
tiveness of the various develop-
ment programmes provided for in
the Third Plan. With th.; cbject
in view, decisions regarding the
prices at which Government
should buy and sell, should be
taken sufficiently in advance of
the sowing season. Where floor
and ceiling prices are fixed, they
should be related to the require-
ments of production, and the range
between the minimum and maxi-
mum prices should not be too
wide.”
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[Shoi F. R, Patel]

We are in the third year. of the
Third Plan, and these things are only
in the book ag decorations. They are
not implemented, and we are talking
of 50 many things except the minimum
remunerative price.

Some friends say price support
ehould be given, some freinds talk of
a fair return to the agriculturists, gome
friendg refer to reasonable priecs,
while some cthers speak of stabilisa-
tion cf prices, ang yet others mention
holdirg the price line. Al] these
things individually or together do not
mean remunerative minimum price.
These are good words to charm the
ignorant cultivators, because naturally
they desire a fair price or a good re-
turn. All these things are only good
charms, but the substantial thing that
should have been done was to fix a
remunerative minimum price and gua-
rantee it to the agriculturist. That has
not vet been done. Unless that is
done, we are not going fo progress in
agriculture. What is the incentive to
the agriculturists? If they do not get
a good return for the labour and in-
vestment put in, if they are put to a
loss, why snould they increase pro-
duction?  Should they increase pro-
duction only to suffer more loss? So,
it would be in the best interests of the
country to implement the advice given
by the planers and, without delay, fix
the remunerative minimum prices of
all agricultural commodities.

There is one thing more. Today the
gulf between the floor and ceiling pri-
ceg is bizger than perhaps the Pacific
Ocean. For instance, the gulf bet-
ween the floor and ceiling prices of
rotton is about Rs. 450. Is it the way
ot helping the agriculturists? I sub-
mit the Government should reconsider
the matter.

Then, stofies are circulated that the
agriculturists are getting a good price,
that prices have increased like any-
thing. T would refer to pages 120 and
122 of the Third Plan where the index
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of wholesale priceg for the years 1950
to 1961 are given, taking the base year
1952-53 to be equal to 100. For cere-
als, the figures were as under:

1950 92
1951 100

1952 95

1953 100

1954 88

1955 70

1956 86 *
1957 99

1958 95

1959 102

1960 103

1961 100

So, the price of cereais ig at the level
where it was in 1951. Now, let us go
to pluses:

1950 .. 80
1951 ..o 102
1952 ' 85
1953 .- 98
1954 . 71
1955 ‘e 49
1956 s ki)
1957 . B84
1958 e 8
1959 .. 113
1960 . 90
1961 e 93

The price is much less than it was in
1951,

Thig shows that agriculturists do not
get a better price than in 1951.

But hag not tne cost of production
increased? There is increase in Gov-
ernment taxes, price of the post-card,
railway fare, oil, medicines, cement.
There is increase in the price of every-
thing. It is only in foodgrainsg that
there has been no increase in price.

Not only that. The State Govern=
ments are helping the agriculturists to
earn remunerative prices by adding to
their burden. They have increagsed
the land revenue in some States by 20
per cent, in some by 100 per cent. So,
even if the agriculturists do not earn
more, their burden has increased,
thanks to the State Governments, ap-

.
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parently on the assumption that this
will induce the agriculturists to put in
more hard work.

Not only this. 1 may refer to the
irrigation charges recently levied by
the Gujarat Government, and that
must the same with other States too.
In the days when we were part of
Baroda State, the irrigation charge per
acre was Re. 1-4-0 for water taken
from Vatrasar and other tanks. I am
talking of the tanks; the charges for
watering from tanks were Rs. 1-2-0.
But we have progressed and the agri-
culturists have become very happy
and these irrigation charges have in-
creased and were recently fixed at
Rs. 14 per acre, Once you put an app-
lication for water from tank, Govern-
ment promises one or two waterings to
the extent there is water in the tank.
If there is no water, the crops may
fail but the agriculturist must pay
Rs. 14 per acre a benevolent act of the
State Government,

Then there are tubewells and the
old rates were 10,500 gallons of water
for a rupee. For jeera they charge
Rs. 15 extra, for wariyari, Rs. 25; for
cotton, Hs. 20 for wegetables, Rs. 8
and for chillies, Rs. 25. These things
are wanted for exports and for earn-
ing foreign exchange. Because of the
exportability of these commodities, the
State Government thought it proper
to charge additiona] levies! Recently,
they have improved upon it they have
nearly doubled the charges! During
the monsoons, the tubewell charges
are: one rupee for 17,000 gallonms;
winter months—one rupee for 10,000
gallons; and in summer months—one
rupee for 13,000 gallons. In addition,
they charge Rs. 10 if water is taken in
monsoon months even if the agricul-
turist wants to water the fooderops
such as bajra as there may be one rain
less. Unless he pays Rs. 10 plus the
water charges he could not be given
water. In winter and ip summer,
similarly, he has to pay Hs. 5 extra.
That is to say, Rs. 20 have to be paid
extra in addition to the ordinary
charges. That is for a regular custo-
mer, who giveg gn undertaking to take
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water for six years continuously. But

for an ordinary customer the charges
are fifly per cent more. Is it the way
to help agriculture? In Gujarat the
actuzl irrigated crea is 450 thousand
acreg against irrigation potential area
of 910 thousand acres. It is less than
half. The policy tovwards agriculture
has to be changed. Today the agri-
culturist; are required to produce
more. But are they ever consulted
regarding the prices to be fixed for
their commodities, regarding the diffi-
culties that they encounter? Are their
organisations ewver consulted? The
only thing that we talk in this Addresg
is about agriculture, not agriculturist.
‘What is the economic condition of an
agriculturist? Uness this problem is
considered in this light, we are not
going to improve our agriculture, Un-
less agriculture improves, pur prospe-
rity would be imaginary, For the pros-
perity of our nation, of our industry,
the first thing necded is improvement
in agriculture; it is the base. But the
first base, the agriculturist and the
second base is agriculture. If there
problemg and difficulties are consider-
ed and remedied, everything else will
improve,

Shri Abdul Ghani Goni (Jammu and
Kashmir): While speaking on the Add-
ress delivered by the President, I feel
very proud as I kad been his student
in Benareg Univarsity; I am happy that
I have this opportunity to speak on
Dr. Radhakrishnan'g address....

Shri U. M, Trivedi: Please speak a
little louder.

Shri Abdul Ghani Goni: Since yes-
terday th. hon. Members iiave been
discussing the various aspects. I con=
sider that the Address ig rather brief.
Just as face is the index of the mind,
the Address serves as an unspiration
to the whole nation although it is very
brief. Some hon Members, particu-
larly the leader of the TSP =gd the-
TCeputy Leader of the Communist
Party have beep playing to the galle-
ries and attacked the Governmeni
based on some Press reports. I wilF
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[Stri Abdul Ghani Goni}

not go into the details about these re-
ports and I will confine my-eif to the
Inco-Pakistan tzlks whici directly
corn.cern my State. I am huappy about
somre sympathy snown by Sari Muker-
jee but I am worried that tne basis of
wlit is called th. Kashm'r Question
has not keen understood by him. H
sa.d taht at least the status quo should
be maintained. I would likxe to remind
the hon. Members that we should talk
in teims of our national ana territovial
imegrity. Jammo and Kasumir acced-
ea to India in Octuber 1947. The ruler
ainned the instrument ¢ accessio
v.h'ch he had a right to. After that
we convered » Concstituent Assembir
wtid on  Bth November 1901, and we
dec.ded .o become part - ! the great
shd-an Union. We discuss.d i in toe
State legiclature; 7 wag a Mmemb->>
there then, It is not a bargaining oI
te)“lories or piece of land. It was »-
ided Jogica; war ihat the Jammu . nd
Kashmir people wzre figating sin.e
‘1931. We had always been supporting
the nationa] movement on a . secular
basis and we never supported com-
munal politics indulged in ~ome parts
of India.

It is also a fact that we "iad three
elections,—1951, 1957 and 1802; and
we drafted a constitution in which we
made the position clear. I would like
to quote section 3 of State Constitution
because there is some misunderstand-
ing in the minds of some hon. Mem-
bers here that the Jammu and Kashmir
State is something different. Practi-
cally the very first section, section 3, cf
the Jammu and Kashmir Constitution
which we drafted there says that “the
State of Jammu and Kashmir is and
shal] be an integral part of the Union
of India”. And then in section 4 we
defined the territory of the State to the
effect that “the territory of the State
shall comprise all the territories which,
on the 15th day of August, 1947, were

- under the sovereignty and suzerainty
of the rural of the State.” That means
that accession was not only if the part
which was with India but the accession
wag complete for the whole territory
of Jammu and Kashmir ag it existed
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on the 15th day of August, 1947. That
meang the legislature there had controg
over the entire territory of the State
as it stood on the 15th day of August,
1947.

Similarly, when we passed the con-
stitution there, it became a part of the
Indian Constitution under section 370,
and when you read the definition of
the Indian union, you will see that the
very first article, in clause (2), says
that the Indian union shall consist of
so many States as defined in the First
Schedule; and in Schedule I, you have
got the Jammu ang Kashmir State; as
defined in the State Constitution, as
the 15th unit of the union of India.
That means, Jammu and Kashmir as a
whole is part of our Indian Union as
it existed on the 15th August 1947.
Here, I am limiting my speech only to
the Kashmir problem since the time is
limited.

Unfortunately, we were subjected to
aggression from the Pakistan side. We
were fighting against that. Not only
the leaders of Kashmir, not only the
Government of Kashmir and not only
the people of Kashmir, but even the
most beloved leader of India, Pandit
Jawaharlal Nehru, has always said
that we will get every inch of our ter-
ritory vacated by Pakistan; and that
that time will come. This has been our -
stand sp far, but unfortunately, there
and I do not know what is there in
this side ang that side; and China also
comes in, When China comeg into -
Ladakh territory again, the Kashmir
guestion is raised, We are obliged to
help from the western countries, par-
ticularly the United Sates of America
and the United Kingdom. But that
does not mean that we should sur-
render our own territory, surrender
Ladakh or NEFA or our stand on
Kashmir, -

I would request hon, Members of the
House to take cognizance of the
speeches made in our State legislature
which is discussing the State budget
these days. Our leader, Bakshi
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Ghulam Muhammad, has repeatedly
stated that the integrity of the Kash-
mir State will not be allowed to be
disturbed. Yet, I am perturbed when
some Members speaking in the upper
House, Rajya Sabha, said that the
status quo shouid be maintained. This
morning, Shri Mukerjee said that the
status quo should be maintained. I do
not know what thig status quo means.
Does it mean that the talk in terms of
a division? I would humbly submit
that those persons who talk in termas
of division—whether they are in
Jammu ang Kashmir or in the rest of
the country or Pakistan or anywrere
else may be in the United Kingdom or
the USA—are living in what you call
fool’s paradise. We wil] not allow any
division of Kashmir because we have
been fighting against Pakistan, and we
are hopeful that the aggression of
Pakistan will be vacated and also the
Chinese aggression on Ladakh will be
vacated although they are different
problems. But we should not submit to
the foreign powers for a few guns or a
few planes. They are coming here, and
we say we are ready to compromise on
the question of Kashmir. This ques-
tion pinches me. Wihat Jo you mean
by compromise on Kashmir? The Kash-
mir people have expressed their confi-
dence in the whole of Tndia that is
Bharat Kashmir has been an integrai
part of India, and the members of the
State legislature there have got in a
constitutiona] provision, and the State
legislature cannot alter the position of
accession. No amendment can be
moved either there or here, So. T
submit that to talk in terms of
surrender is a gross violation of
the Indian Constitution and a gross
violation of our State Constitution,
which is part of our Indian Constitu-
tion. So, to talk in terms of surren-
der or to talk ia terms of dividing
Kashmir is gross violation,

We know how we have fought with-
out force; without the Central Govern-
ment we fought against Pakistan
aggression. We could easily go to
Pakistan; there are Muslims this <ide
and that side. We could easily go, but
our history is based on secularism. We

PHALGUNA 2, 1884 (SAKA) Address by the 590

President

used to fight along with the National
Congress. I remember Jinnah once
came to Kashmir before 1947. He was
hailed throughout the country, but
those who know a little of Kashmir
will remember how Jinnah returned
from Kashmir without any response.
He had to come back with nothing.
This is past history. It is not a ques-
tion of surrender of any part of Kash=
mir or part of Indian territory. But
it is an ideologica] war. I am proud
that Jammu and Kashmir has stood
the test of securalism and now it iz for
the other States to understand it. I
come from the Jammu and Kashmir
State, and I feel that Kashmir is not
only ours but it is of the whole Indian
nation, because it is part of India. I
have got as much regard for NEFA as
I have for Kashmir. We should all
talk of Jammu and Kashmir as good
a State or province of India as any
olher State or Province of India, such
as Madras, Bombay, Maharashtra, Pun-
jab and West Bengal. So, anything
which is being tolerated in the name of
Indo-Pak relations is something which
I do not understand. I do not under-
stand what these relations are. You
know General Ayub Khan is there.
They ask for plebiscite in Kashmir.
What have they got for the last 15 to
16 years? Did that admunistration give
any chance to the people there to form
a new Government, a Government of
their own choice there? The Govern-
ment has come into power  there
through intrigues, and then the Minis-
try changes day after day. On the
other hand, in Jammu and Kashmir—
which is part of India—they have got
a stable Government, particularly after
1953. I do not know exactly what you
mean by sentiments, but let us face
the facts. Even Sheikh Abdulla who
was then the leader of the National
Conference there—our hon, friend
Shri Sham Lal Saraf ig here and he
was one of his old comrades—tock a
decision that they shall be within
India. It was under Sheikh Abdulla's
leadership, I think, we passed a resolu-
tion that we are part of India. Sheikh
Abdulla is under trial? Even Sheikh
Abdullg cannot dare to say that he is
for Pakistan. He dare not. I cannot
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comment on ii, but particularly
after 1953, when Bakshi Ghuism
Muhammad took owver, the condi-
tions are much better and Jammu
and Kashmir is progressing. Ceoz-
raphirally and topographically though
Jammu and Kashmir State may
not be most backward, it is &
backward State when yvou compare it
to the rest of the States in India. But
inspite of that we have built roads and
other development projects. These are
minor things, but let me tell you that
the people there are advancing, ana
they are not interested in talking
about accession nmow, because we all
think that the question of accession is
complete, We are now concerned
with the plan and the development
of the State. We have completed tl-e
first plan ang the second Plan, and
now we are in the run for }he third
Plan, you must know how much we
have advanced in education, health,
power, forest and industry. We have
intreduced land reforms and abolished
being landed states without compensa-
tion. In 1947-48, we had 1190 primary
schools in the State. In 19260-61 the
number wag 2859. The number of
middle-schools increased from 50 to 533
during this period. During the same
period, the number of high schools
increased from 54 to 226, and the num-
ber of eolleges increaseq from 4 to 12,
besides the medical, engineering, poly-
technic, ayurvedic and agricultural
rolleges. Before the start of the first
Plan, power production was 4360KW.
Today we have got 17,800KW and
6,000KW more are coming up in
Gardanlal. Our industry is mainly
silk industry. Before the institution
of the first Plan, we produced 1,30,000
lba. Today we have got a producticn
of 2,50,000 1bs. So, the people of Kash-
mir are already developing through
the Five Year Plans. Some gentlemen
here or in Pakistan or in USA seem to
think that we are just like chattel or
sheep that we can be divided and dis-
tributed ip ‘pieces. This will not be
tolerated.

I will request the House to think in
terms of the territorial integrity of
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India. Today they demand Kashmir:
tomorrow they may demand Assam.
Today Pakistan demands tha division
of Jammu and Kashmir on communal
lines. Tomorrow the division of
Assam may be demanded and after
sometime they may demand division
of Bengal. So, it is not a question of
only surrendering territory. It is a
question of ideological war. We have
never accepted the division of India on
communal lines. Today we are trying
to develop the backward areas in our
States. We have developed Ladakh
and we are developing the other areas.
There is road development, power
development, transport development,
etc. Educationa] ang medica)] facilities
are there. We have developed the
forest industry also. In 1947-48, the
income from forests was Rs. 77 lakhs.
In 1961-62 it was Rs. 3'73 crores.

You will be surprised to know that
Jammu and Kashmir State is the first
State which has introduced free edu-
cation. Today in my home town, the
son of a peon becomes an engineer,
The son of a coolie who works on the
road becomes an engineer because of
free education. We give Joans to -aeri-
torious studen.ts, I  would tell hon.
Members of the House that throughout
India fre education spculd be intro-
duced, so that meritorious students can
receive education ang become an asset
to the nation.

As T said, the ideological war is
there. It we try g please Fieid
Marshal Ayub Khan today, who knows
who will be the President there to-
morrow? Nobody is sure, because the
changes in Government there have
been so sudden Formerly there was
the water dispute. It was settled.
But now they claim something more
from Chenab and Jehlum rivers.,
Their demands are continuous and we
will not be able to satisfy them,

In conclusion, I would request the
House, particularl” the Leader of the
House—fortunately Morarjibbai is
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here—to value our sentiments, to re-
member the sacrifices of the people of
Jammu and Kashmir and not to be-
tray them.

With these words, I support the
motion of thankg to the President for
his Address.

Y gro aro frardy : (o) ¢
JUreT AEIEA, Megafa Sl Foqmew
FT AT T7T wRT § FurA fEr oma,
A agrar 7w 2 e i g
FfF Tegafz A & amwwr § F9F g7
wF fawm o a13i g1 9wkt & Wi 39
qT 97 fa=1¥ 79 999 gw A
"4 $F F¢ &9 ¢, I9 (99 27 TR IW
AW § 47 T§ AT £ "} T
&5 39 1 g 7 soe@ fram wm
AT F Aeq § A7 qieHy
W {39 H 7@ AT F w4 EH I A
&, A1 7w g iy ol & g
% afz 39 77 arat 71 AwTEw fwar e,
A g AT TF FITAN AE NI ES
g ST, T2 WA BT OF 04T 2O
T T TF AET AT wfaw gEeaqy
T 7 TG frafE & ary ¥ 5w
) Fif7 aq7 aTIwe @1 fgg 9T
E7UF WACT £ OF FIT FT A9 g
FieFir & 3991 2 717 58 F A
WIEAT AT TEAT & HITIFATE | 39
N A ITFLFH Wl 791 g7 2, Afew
a7 az W A g fr s ey
d ATT ATIA T IA FE) FET At
&7 9% &3F 79, 71 39 &7 fa=7 347
1 TEM TT 77 F wEeago i wv
FUTAT &d ZT THAT |

Trgafa sl & o & wraw ¥
ST gaATT T T AT, TN T Ha-
aF =1L AT | oATE ¥ edifyw g
& #F A A Maew Frgl & o
& fa=EmarT ArEw-AET & wga
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S7a1 8 | g0 wF wr=rg ar wi g,
ot i T amd & fog 399 € = femg-
=1 A ¥ 77| (74 17§ mfwe
g1 70T | A7 Ao gEmled A 7o
Tq0 fA3f) =1 ZAT | &5 =T 71 war
gfeq g5 fom 21 f s uF a=ew a1
T q, a1 T34 w0 A7 R a7 e
& 74 & | 9 afag g w1 q@ &@W-
AT 8, 9F AENizT g A | a7 wuw
F1 771 9fe7 Fmgan g, & a1 a8
U F G FF AL

ot worem g (3t1) @ WA
wEET gAT F AL §iET wwwd g, ar
ag 7 g ?

&Y glo Ave faaTd : w77 F1 HAE-
dfes wwaw a7 gE wr g4
FHAT AT R AT T FEA 2, T ATH-
AT ¥zed @g AT EEA A |

T A weed 0 CAE T T

mime gy

FEN, g FRT |

ft 1o Ao framd : ‘TR F WA
LA A A

=tar gmw gAr swrfave o= &
AT, oA arrEy, w7 faam vy e
w7 & 5 2w o o, a1m W wr e
& A1 37 9T FE Wy afawg av F99
FEE 1 AT ST AT 97 T § AT
T fawiov g1 #1E foram g

IT7 |F AT TT U AT 4E
fraar & f& 7o e fidT sRe At
=it fehw e sfean w9 & gvem
Heg | donaa § 7y, sias & «ml
F waed far omd F mr E A
s & fordr g=dmrer fg ey € Jiweew
FiT g aifeai ®1 z@mET o T
TE-HA) wEEA T FAHET 97 fr ST
TTa gt safe fegam # &1 & strm ST
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EfF o & § o o i o
FfFryam ) oI aw, I
¥ g @t Fw 92T & N st
g1 o IHEEE ¥ FiUw 9@ ¥ g
@ 9% & 3 N gw quy fedy fedam
T3 qf o A w7 G, dw
g W § ;T I i w7 safaaat
# gorfaee o@f & 9w oofas @
I7 F AT, SN TaTa, F7 #a1 fawra
g

=Y 39 Qe (HIT) ¢ 7 a9}
FCT & E |

=Y gro Ato fmrdr : & o1 Trarers
¥ ggm w1 g 5 Far a7 damerd
¥ &z @57 & B 37 w1 o ® s
9 A # 05aa # {5 ST ¥ avg w2rd
¥ fergera #1 w1 fqm s o =
& |rg S FT I | AL, IF F7 9wk
¥ fafm of & AT 39 «m =T
AT FT qHAA 574 A & | Fa7 AT
e =z £ fr 39 =1 gre faar o,
feasmiamfimaras 7 @
H9 F9A IT FI, FOAT qET F1, HqIA
T W ATET H ATET ANl qE AV
waae w1 A fae 5 s wefai
1 98 IHT | W9 T Afwq F AT
Frfwe T F dwoowE oo g F
gofey 48 o%2 T & fF 7 gaw ang
& a1 3% 73 4 % o a7 A 7
F 0 a1 FT T AT F1 A= g
|t 47 afer gafan =2 7 & 5
g g oE A fF o e A
TFIT AT AT A KT AFT 37T TFA
&1 AT a1 q1 WL I gre e o
&Y +ft 31 77 A I3 TFA &1 AL |
TG AT IR A G A E AT
7 v § e ag ¥ @y o fe
HE A & | TR0 S it
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#1 grs fear mm & 1 F 0w fay
T | e A e fe e &
a2 1 T TG 9 AE A1 A FA £
At FT Rt g 91 FF & 6 o
AT IAE T FC ¢ Al q@Ar gnn
f @ Frars ar wt =2y | s
arEt &t FELriE & g famr mr £
T TZ T T TG F1 AT TG AT 4L
FT az Afqer & ama |
14 hrs,

=T T & A T fvaw
oF 1z # faer | qF 0F g a7
AT & AT A 39 e fewiew
FZ AT TH FA & A1 TE °
g wfyw az w7 £ fF T faaen
£ IO WX ST A IR 7 A TR
2 & forgram @ A7 37 2, 719-
nATgARE FT OATCT Fi o A(T @Al
oifew 1 @7 fogrem & fam wazw=
% afF g g9 @ 47 ) 2 fF
g famr S A Fw Ag 9
AT & HiT F%; AT 29 Agl SR
& garar aifq grfr 1+ 3 aem § S
Tg @ T WE | qg 0F AT ¥
T 2 1 {9 FY 9Tk I8 e & % Ew
fa & ot w2 & f v 619 71 8,
TT = A ¥ = 3w @, afaw
7g F2a € fF adl, W e faw amr
I1fgd, gi o SAFT aWE FHT
2 | o wEA qEl & &\ 3§ a9 &7
ad F7 & AT IF A HOATA Fy
AR &Cd & dY SARY a1 HT AHLAAT
afewa g 9T &

=t go wHo fady st ¥ forwmaa
2 fF aw fr o sagen 9T @
§ | af a2 T & ey T 5 §,
g & o wA T STear g | feaa
Y T WA g §, o o 9 v



597 Motion on

g 2, ' "y wymay w Fm g fe=
WA ATHT G0 F T WA A9 & AT
fe=l & mrgamar 2 et S=
1T § T wius wve wear £ fom |
ag Afus =1 awg & 9 @1 £
afdm Sa®! o agaT 2 wua H .
Shri Koya (Kozhikode): He speaks

in English g0 that others can under-
stand.

Shrimati Gayatri Devi (Jaipur):
Apni ki chan je ami Bangalai boli
Amar party anye shadeshye annader
bhishaye bolen.

st gro Ate formrdt : oy FAT
Jifeir, g wrd oot & & 0

Shri Koya: Mattullavarku manas-
silavan vendeettanu Hindivil samsar-
ikkathathu. Hindiyil  samsarichal
ellavarkum manassilavukailla,

=Y gro A1o faardY : g wwwAT
=ifed fF aga & &rr 57 759 & wx
£ ot o= 7Y qwwa AT gt ey
drer ® foewa g @ 1| w9 g R
for &Y g et & ) ey, MY @ A
FAST BT | FHET AS0 T 2
ST TaET SA% fqET § 7w Ser wwa
&, 399 g AgEH @ AET IR I
BHTL ®THA ARl W7 AT | oW
e ferdy wmar wmdy 2w €, == § ot
TZT T FTH AAA HEA E 1 g A A
F T wGA AR § g A A
ARt &1 9@ W aga q FH RIS
g & 1 guET wae 7 ¢ v oo
AT ATy A Y §, T oft e faedl
% feaa o 7 @ w § 1 @ T
ata fa=t smdr ST ® § @ I S
71 fefmredra #1 ot @& wwaan ifzd
faa #Y wrgwmar = 7€) 2, o w0
T fodl % & w1 wC a E
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TgAHT &1 WO F¥T 8 7 I
T & fF " &1 gg-mar aqm4n
w9 war feedt < 0 afasr ar /19
& a1 9T S gasr &1 = #
T FET QTET AT T | 9 9
STl & 7ET 39 & faw faar o @ g,
o &1 sy e €1 &) FIF g
it feber gAY 2 1 Tafey S wee
F0 & fay wifl 33 #90 aF W@ A<
I9 NG aF 1@ 99 a% % T 7 5
¥ 3ot & gfaar & 9 9= 9%, 97
fromet ¥ &m oA 5 @& faw
T T gL FT A% & | T 54 ax
WAT W SESE T AT Wi ar
e fauy s ) %€ =@ dW
grefagi &1 9w AF1 g1 T 9
aTENT & § )1 UF Fma g wE-
g SR oawaa F am f wed
faadi &1 qz@ W e Y q w
WHT T FHAE | WA T
fefppadl 1eam & T@ar Toq )
gGT AT WEATHT W1 AT qHAT AT
wifgd | g 81 =ifed 5 o s
I7 ITIARIATE & [T AW T FL FH
fqus s | g@few & =Y o gHo
faadt it & gq@TT AT W fE
T T 9T A g 5 owaar w=Er
T ¥ fedt 4 wwd 8, A At fer
wr A 9EI dE &, a1 fe
a4 @ fet Hawd &
g o fg<r W dE9 § a1 e
@t Wi wwm gER aF gfe
§ et wae AR F9 X J&4fF T
fedramr w7 g W it o
et ®1 g0 I Ag) g1 asr
t

TRFIHE Jear F1 fY Jra @
€t ¥ ogEEr g B oWA
O FmeR g Tedfa S &
afwamer F ox arga raf 2 et
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[t gre o foadl]
Hagre ARl AT Ty | wiefiz ¢ @ @ &% h oam
SEA e e — 0T Faw AAd A o9 zmam

“The mnation's health has im-
proved greatly, and the expecta-
tion of life, which used to be 32
in the forties, has reached 47 and
is rising still".
™ =T § & MUy FZAT ATEATE
fw fsw T =1 sfgs @@z A=y g
g3oq AAaFT W F1 B AT I
g e 1 ferze § qEA Saq f1waEfy
71 w7 4t ? gfAT ag swdr fF
FALYTE WA w1 FAANL,  gHTN
wHifes ®9mm gog 491 | afe
FF Ay TEF GAT Faw amar § &
4Y ATx® WA Aragar a1
wEAs #ERm gArd g7
18¥9 T FrgaAr WT FLI
Rt 9o ¥ straa fE feaer e
gae gm 2 & waw § 5 g,
wifg® TEM AT i ar ol av
g & O A4r T & whE oSA
AW &1 o= g fAT W g A
AR ER fraar g &, 991 W1 myg
@ | FAM IAA AFG AL 09 7,
f g7 /9@ T¥ q, I FAA
wFATgE I Al g 41 feaen
TR Z%T 41 | "R ]| TLAT FT
fear o qi, F3 ==t ardr 4@
g A= F7 gw Fmm FwEm oar
T wewr qs fomd W T
TAF W T F N

3% AW Fg1 2 fFoiw fora-
feamim 3 17 & af1 famafe
qdr @A s o & g g oA
Tt gqT FAT S TR R g ard
F AETIE WA AT 927 THAEW
237 waArT FArz AT TAT B 1 FfEw
=9 33 fF owroow 3T T oar

Fravat & odmE A TEATE T8
A W TR wCAwd g ® A AA0 A
q o1 AR AMA F | AT g
aqt faar @ #1€ W g A

FW, FrE FERAT G TG @A

Ty g ¥ Agr s g fa T #
T &% freft o oTd @ &
srar g & feda am = g1 wid
Fiifs gt $g wfue 941 3@ o
F e w13 €1 ag € wfaA
g wev g | afvw g faet s gmd
oifgs z@m g9 & &) oWw T
fr &7 42z avEi ¥ 9wl GEd 2wl
¥fugdt Fwww ufus faed @
T ot &) F waw wigs faed g,
agi fedl ¥ v AW AEad @gr
e 1 "M R ) W TS
qrEda 7 g a1 $A T A& AT
gin st g sty frew w §
AT AFr S st FX Afew
GAT g1 ST &WE ¥ W1 w® WKW
@ o g, o aw 7 wwa § gvawr
o T A & o= gw Efer
@ FA TIH A IA AFAT L
weE F9Em gwd oedr g @
afFA e oF ax g gf & fum e
s AT Arfgd v w1 afmar &,
SAET q7F T HeEr o fgermr
qATRATE |

At T Arag 2 fE fewar &
am 3 dzr ¥ wfew a7 Aafa
AT AT, g Fgdr aToar
IAFRT AT I ALY TEEEATE | AR
AT AT #7170 Tg ST e
gamft mwEar 457 7T 4 www &
AT FT aEar g R o3g hwer
AT 97w Am T AfF gv ax
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Hors ar Tw 9% 9 g% OF &
=A@ g A mits Iwfd &
IaT T Fr§ @A ) .

YAUPATHHE ®I AT AT X &
qMEAE | owrEl A oEEl WK
FAl ¥R 9r9 F® g7 AT
frat g | I Yol w2 ) ey
2 1. 39 AT gATT TEd wfTE eqre A
oifed | Mo s @ 2 fewgea AT
& T4 TAYE, A F1E T Ay faAm
& ORI T F 37 fruwr M,
o7 7 $g THT AT AT AT 37F aq0
WMHFAANFH T a7 Yo g,
AT F ) fTaTh g aFar § | TEATARZ
TETe arm ¥ e waer @7 g )
afeT it g7 37 ferfa o7 741wl
t faw @t oz A oA AR
TYF2T GAUFATIE VIl BT FT9 9T
_T AT |

fra<r ama fom & fasg am0 F
HEAT qF @ § qZ & IR T
ST F AAT FTAT 49 4T § fw
WA TG 9T g AN IH FT HAHA
T s ' | wiY o 92 sfidiae
a3 @ 4 5 59 ¥ fag 9
dar T qgar § | afew wer ¥aw
a1 gmmag d fr
Y@ aF " § qar 7 fgar o aw
as fow iz & ot mar @, ag @
Tgt wmar &1

st To To 9N : T TFT TEREN
a4 3

oY glo alo faamdr : &faw ag
@ Jaw AEr & & 9g wg =rear
i fs wrf a3 ¥ a3 wma SR
91 9, 9ffm § wer oma, w@2amt
9T AT A4, qF SE A0 S99 F FRA
fe mfax gara Yt 9= & 1 gATC W
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St AF ¥ T3 WAl Y, WS Y oF QY
fa7 37 #t g & 9w, sfeT dw
far 37 ¥ Fgr e fF F@TL, @
W1 g faw oo | &g A W T
qdad FT A1, Ag a1 @9 @ oW
1 & AG FOT | qg A faer
FAT N I A=A E 1T F
fau Fawr  afoitz & F 7= F99T )
T F forg & g s | faeay st
a1 43 & g =fgr .y 9w fr ag
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Dr. L. M. Singhvi (Jodhpur): Mr..
Deputy-Speaker, I rise top associate
myself with the formal expression of
gratitude to the President who was
pleased to deliver an Address to the
joint session of both the Houses.
Although I am unable to endorse all
that is said in his Address and all
that has been omitted from the
Address, I feel that the convention is
an unexceptionable one as a formality
but in so far as this affords an oppor-
tunity to Parliament annually to
review governmental policies and per-
formance and {o diagnose and discuss
the health of the Republic, I should
like to offer a few observations.

There is no doubt that the last year
has been the most momentous, the
most trying one in the career of our
young Republic. During this year we
were confronted with treacherous ex-
ternal aggression from a country
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whose cause, as the President has been
pleased to observe, we espoused in
the council of the nations, with whom
we proclaimed enduring peace and
brotherhood. 1 think that out of this
ordeal the Parliament and parliamen-
tary institutions in this country have
emerged with greater prestige and 1
think it augurs well for the democra-
tic set up that we have adopted n
this country,

All the same, I feel that the Gov-
ernment has been lagging behind
slightly, and now it is time that the
Government, in following the example
of Parliament and the people who
have responded magnificently to the
clarion call in the hour of need, to
catch up, to accelerate and to gear up
its administrative machinery, which
remains and continues to be a somno-
lent machinery, a machine which is
unmindful of the emergency that has
overtaken us, a machine that is irres-
ponsive to the need of the hour. 1
hope that Government will make a
real, sincere and earnest effort to gear
up this machinery, to streamline the
administration, so that there is that
throbbing dynamism, that pulsating
enthusiasm, that self-sacrifice and de-
dication that we are entitled to expect
from the government of this nation
in the state of emergency, in the
situation in which we find ourselves.

It has been repeatedly stated that
the Chinese aggression has rudely
awakened us to the realities and to the
facts of international life. It would
bear repetition indeed if I were to say
this again, but I hope that the lesson
is not lost on our government, both in
the formulation of its policies and in
the implementation of those policies.
It has become clear, compellingly
clear, to us that we can no longer
afford to live in &n artificial world of
our own creation to use a graphic
phrase adopted by our distinguished
Prime Minisier; it has become clgar to
us tha! national self-interest must be
the over-riding consideration of our
foreign poliey as well as of our domes-
tic policies,
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In that context, I should like to
place before this House my view of
what the foreign policy should be. I
do think that a conscious general con-
ception of policy, its aims and objec-
tives, is necessary. It is mnecessary
because, without it, without a con-
scious general conceplion of the aims
and directions of policv, without philo-
copsical content foreign policy would
be blind. But, as the same time, the
foreign policy of a country must take
cognisance of the compelling realities
ang the current exigencies confront-
ing the nation because, without paying
ful! attention to these factors the
foreign policy of a country would e-
come lame. We have to see that our
foreign policy is not rendered either
blind or lame in any manner whaiso-
evey.

T think that in the present context
massive aid for our defences has
become an imperative need for our
nation. [ feel that it is no longer
possible for us to continue to think
that we «can finance our entire de-
fence effort on our own, without com-
pletely crippling our economy, with-
out debilitating our developmental
projects and without really imposing
hardships on the people of this coun-
try which they will not be able to bear
and endure. It is in this context that
1 feel that a re-orientation of our
foreign policy is necessary. I do not
think that T am recommending any
radical departure from the policy that
has been enunciated by our dis-
tinguished Prime Minister, As a
matter of fact, he has, at least in
words, evinced his readiness to accept
it, from whichever quarter it came, I
do hope that now this whole outlook
would be changed and we would be
prepared to accept aid, we would be
prepared to seek aid, from abroad on
terms necessarily honourable to this
country. We need not raise the bogey
of the foreign interference, or that the
foreigners acquire.bases.in.our country
We must desist from overlaying the
apprehension that we may become the
handmaiden of any foreign power. I
think those days are past. We have
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created in this world an international
machinery and India is, after all, too
big a country to be swallowed by any
other. I do not think it is right or
fair to read such motives in the policies
or in the outlook of those who have
been quick to render aid 1o us in the
moment of our crisis and our necd.
Nevertheless, there is no gainsaying the
fact that a country's liberty is safe-
guarded by eternal vigilance. We will
not mortgage our liberty to one nation
in order to fight another. But I think
it is possible in the present context of
things, in the contex of the prestige
that our country enjoys, in the context
of the fact that India is by far the
largest power in this whole region, in
the whole Afro-Asian compass, that
India should be able to gain sulficiently
massive and deterrent aid from abrcad.
If that does not fructify, it is neces=
sarv for us, in my opinion, to invok2
such collective security measures and
commitments of the Uniled Nations as
are necessary to meet the situation
created either by Chinese aggression
or any other aggression.

I feel that the hon. Prime Minister's
policy of non-alignment did fulfil a
great historical and catalytical role. T4
continues t» be a highly acceptahle
policy insofar as our reluctance to
join any military bloes is concerned,
but I do not think that ihe price we
have to pay for receiving massive for-
eign aid is to mortgage our frecdonf¥er
to let ourselves become the handinai-
of any other power. Therefore, the
realis‘ic and the compelling conclusicn
for us is that we must make imme-
diate arrangements on a long-term
basis to receive substantial and mas-
sive f-reign defence assistance so that
our economy may not be crippled, our
aspirations may no* be undermined
and the revolution of rising expecta-
tiong which is the ballmark of iwen-
tieth century is not defeated or

It is a good fortune f-r us that we
have a man of distinction and emi-
nence in our Prime Minister to pre-
side over the formulations of our
foreign policy, I think he is capable
and equal to the task of re-crienting

2710 (Ai) LSD—S5.

PHALGUNA 2, 1884 (SAKA) Address by the 606

President

our foreign polcy. But the moment is
now and we cannct linger; we cannot
procrastinate. I hope that the hon
Prime Minister, quick as he always is
to understand the mood of the nation,
will act as he has always acted in the
past in ¢ nsonance with the require-
ments of our nation and with the
temperament of our country.

I would like to say something about
the fact—a fact of wh'ch much has
been made by some people—that a
wind of change has swep: over the
Kremlin. I think, it is a very wel-
come change and we should hope that
this interesting development will be an
enduring trend, But it would be a
very infirm foundation for us to build
our defence or foreign policy on this
interesting development. It is a very
uncertain factor in our calculations
At the same time, I think, that the
s lace and comfor! wh'ch some well-
meaning gentlemen derive from the
fact that the Red Chinese have been
isolated in -world Communism is
equally vain.

The Presidential Address contains
an expres:ion of anxiety to achieve a
negotiated set lemeny with gur neigh-
bour, Pakistan. The motives which
prompt and inspire this anxiety are
indeed laudab’e, but the appreciation
of ficts fr m which this proceeds is
equally lamentable. I think that even
the Swatantra Party did not act right=
ly when they were prepared to say
that the hon. Prime Minister may do
as he likes in ‘his cass. It is a differ-
ent matter to express and repose con-
fidence in the hon. Prime Min'ster, but
it is quite another matter to say that
in this particular matter we would
ab'de by the verdict of the hon. Prime
Minis‘er or whatever acti m the hon
Prime Min'ster chooses to take. 1
think that this whole apnroich 10
renewed and resumed Indo-Pakistan
negotiations is an example of ill-
conceived assumptions and of dis-
placed diplomacy. I think that the
failure of these negotiations was built
in ‘n *‘he very siluation. I was very
happy, therefore to find that one ol
the hon. Members from the Congress
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Party, an hon. Member who hails
from Kashmir, waz able to speak un-
equivocally and eloquently in defence
of the territorial integri'y of Kashmir
which is the subjec: matter of thesa
negotiations. I am glad that there has
been this fearless expression of opinion
even from an hon. Member of the
ruling Party cver whom generally the
aword or the whip hangs very heavily
ang threatening'y. I hope, that expres-
sion would be taken as an authentic
mandate of the people of Kashmir and
would persuade our Government to
put a moratorium on all such funda-
mentally untenable negotiati ns, The
Government must declare once for all
that no part of our territory is a ne-
gotiable commodity whether it i3 in
Ladakh or in NEFA or whether it is
in Kashmir. It is only by dealing
honestly, forthrightly and truthfully
that we can hope 1to win. Our
emblem says “Satyameva Jayate”.
Why then abandon the truth which
we have held dear and to which we
have clung all these years?

I think that the failure of these
negot a ions was writ large even when
these negotiations began, When the
Pzkistan Government made to pur
chief negotiator who was visiting them
a prezent of the Sino-Pakis an Pact
which iz pgoing t» be finalized very
shorily ‘n Peking which Mr. Bhutto,
the Pak Foreign Minister, is shorily re-
ported to be visiting; the fanure of
these negotiations was a foregone con-
clusion because the Takistani press
and politicians have bzen running a
campaign of vilificatior and huve been
ginging a hymn of hate for this coun-
try, do you think that in ail realism and
in all honesty we can build an edifice
of goodwill on these slender founda-
tions? I hope, the Government takes
stock of the situation ceases to toy
with such fancy ideas and, therefore,
stops front rendering greater harm than
they would have dorne by abstaining
from such negotiations because the end
of these negotiations which we can all
foresee 15 bound to create greater
ll-will and is going to deepen the
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chasm which divides these two coun-
tries. This I say with a heavy heart
because 1 sincerely believe that the
destinies of these two> countries are
truly tied together. But as hardhead-
ed politicians, as people who take
stock of things as they are, we must
realise that this was not a propitious
moment to launch negotiations either
on our cwn or on the promptings of
any other power.

I think, such negotiations, apart
from being foredoomed to failure, are
also humiliating and demoralising for
the honour cf our country. I think,
the Government has not paused to
consider the profound damage it does
to the minds of the people living in
the emba'tled and so-called and sup-
posedly disputed area of Kashmir to
which we are c mmitted by our na-
tional policy reiterated time and again.
The Government has not paused to
consider that this has caused embar=
rassment to our friends and that this
has caused discomfiture tp those loyal
adherents of this idea because Kashmir
does not represent merely a piece of
territ vy to India but Kashmir js re-
presentative of all the secularism that
we have proclaimed sp far, Kashmir
represents indeed an ideology [for
India. Therefore, negotiating  the
territory of Kashmir on whatever
basis or premise is hardly tenable and
hardly acceptable ‘o the nation. I am
sure, the Government would realize
that the pe ple do not endorse any
such policy; therefore, they would
abandon this as soon as they can.

I should like to end this by saying
tha* Pakistan, ruled as it is today,
continues to be a cynical, restive,
petulant fragmentation of a seamless
fabric, It is not possible today to
negotiate with Pak'stan because it is
not at peace with itself. Tt is suffer-
ingefrom an inner turmoil. Therefore
trying to negotiate and make an effort
which is foredoomed to failure is
really trying to demonstrate that we
have not even learnt an elementary
lesson in diplomacy.
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I should like to advert to the obser-
vance made by some hon. friends re-
garding the abuse and misuse of
powers under the Emergency. I am not
conversant with the details how it has
been done and in what manner it has
been done, But I do feel that justice
should not only be done but it should
seem to be done. We are a great
country; we have a great system
of democracy and wc must there-
fore, 1 suggest, evolve a system
by which these complaints could
be reduced even if these cem-
plainis are nst well-founded. I had
suggested earlier, both in the informal
meeting that we had with the hon.
Home Minister and later on in the
House when the Defence of India Bill
was being discussed, that we must
evolve a committee of Members of
Parliament or some other committee
or, better still, an Ombudsmann on
the Scandinavian pattern, {o take into
account all such complaints where the
rights and liberties of citizens are
affected. The institution of Ombuds-
mann has functioned wi'h great suc-
cess in the Scandinavian countries. It
is the institution of a high jurist, of a
jurist of repute being appointed—
being elected, if you please—by the
Parliamen* t- that high office, in order
to go into all comnlaints and griev-
ances of administrative wviolations of
on='s rights and liberlies. This has
functioned with conspicucus and speec-
tre’ar gyeeng: jm the Seandinavian
eountries, and I would suggest thal tha
Government may in right earnest un-
dertake consideration of the feasihi-
lity of introducing this institution in
our enuntry,

T should like to mention very briefly
#bout the gold control measures about
which many ¢f mv predecessors have
I‘lnoltew_ I think tha' the ‘mpression
is widespread that closely following
on the keels of the failure of the
gold bond policy the gold eantral mea-
sures were brought in: that is to say,
€ nsent was replaced bv coercion. 1
&fﬂ no' against any regulatory mecha-
nism in case it 1s for the welfare of
ths country. particularlv in this state
of emeraency, But T do think, Sir,
that with all honesty and wi‘h all the
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earmestness I have tried to see the
efficacy and the utility of these mea-
sures and I fail to find anything de-
sirable in these measures. I do not
think that the attempts to elicit the
accumulations of g.ld by these mea-
sures are likely to be successful. After
all, the Government is only calling
forth non-ornamental gold. Ornament
gold in this country is 85 per cent. I
am certainly not suggesting that Gov-
ernment should now embark upon
calling forth ornamental gold also!
But for the little gold that you are
likely to obtain from these measures
and for a certain curb that you are
likely to be able to put en smuggling,
which may be to the tune of Rs. 25
to 50 crores annually acording to vary-
ing estimates, I do not think you
have the right to put cut of employ-
ment at least one mil'ion people, and
perhaps at the most two and a half
million people. I wouid not agree
with the higher estimate; of the nLm-
ber of goldsmiths and artisans likely
to be rendered unempivyed by these
measures, because i do not think
they accord with various other calcu-
lations that must be taken into
account. But that is a very large
number of pe ple to add to the army
of unemployed in this country, That
is much more than we are able to
provide for.

Therefore, while the Government is
trying to elicit gold from the rich, they
are actual'y penalising e poor arti-
sans and workers who wiil have no al-
ternative possibilities of doing gainful
work. Now, I do think that the Gov-
ernment cannot be s'tting pretty while
this large number of people go ou! of
employment; the Government cannot
sit as passive spectat s while all these
people go begging or go looking [or
their bread, not finding any, This is
the responsibility of the Siate in a
welfare state, and if the Finance Min-
ister had thought it fit to bring these
measures for the grea‘er good of the
greatest number of this country, then
the Finance Minister should have at
least at the same time thought of pro-
viding for these people whom he was
likely to render out of employment.
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Mr. Deputy-Speaker: There are
one or two more speakers from his
party.

Dr, L. M. Singhvi: There is one more
speaker from my party.

Mr, Deputy-Speaker: He has
already taken 22 minutes.

Dr. L. M. Singhvi: Well, Sir, apart
from the fact that the Finance Min-
ister's name, as a consequence of Laese
measures, will not have the oppor-
tunity of being written in pure go!d—
it wili have to be written only in 14
kt. gold—I think the other consequen-
ces, the dislocation of econumy and the
psychological impact on the peopie'is
going to be so considerabie that no
one can fail to accuse the Gowvern-
men: in this respect of being guile
heartles; and of being quile thought-
less. I hope, Sir, the Goveinment rea-
lises this and, if it is not cble to make
any amends now, at lezst 1l proceeds
with a'l expedition ang will all good-
will and earnestness to  provide for
these artizans and goidsmiths who have
been rendered out of enipioyment.

I should I'ke to say that in this I
understand that several jewellers who
were earning fore‘gn exchange for us
and wh se produc s contained oniy a
small percentage of gold, have alsn
been adversely affected. Now, that
could not possibly have been the in-
tention of the policy., because we are
trying to concerve foreign exchange,
we are trying to earn more foreign
exchange. And ‘f this is *he conse-
quence of this policy, certainly it has
not been properly thought out.

Sir, since the time at my disposal is
short I should only like to conclude
#o far as the gold measures are con-
cerned, by saying 'hat it is a melan-
choly misd'rection of our plan efforts,
of our economic effarts and is a iaw
that may bz uced for bulding up an
organised black market in the countiry
and would benefit only the unscrupu-
Jous. I should like in this respect to
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quote, if I may, from Shakespere who
said:

‘We must not make a scarecrow of the
. law,
Setting it up to fear the birds of
proy,
And let it keep one shape till cuztom
make it

Their perch, and not their terrcr.

But we are making the law the terror,
and not the perch, of custm. This is
a law which has provuked great pro-
test and extensive oppasition in  the
country and any governineni respon-
sive to the feelings ang the plizght of
the people would respond in an ade-
quate measure, I hope.

Sir, I have a few things to say
about wvarious other things which I
shall briefly dwell upon. I want ‘o
say that the emergency has not regis-
tered any impact on the administra-
tive machinery. Corruption continues
to be where it was. And I was zoiry
t> find that the Home Minister was
not prepared to say anthiug positive in
respec' of corruption at the poiitical
level, which I consider to be the brecd-
ing ground for corrupticn. “What objec-
tion ¢ uld there be to appointing a
committee or eliciting statements of
asse's from politicians? I do not
accuse any one but, as I said, the im-
press'on has been created in this
country everywhere and it is for ae
good of the administrat-rs themselver,
and the politicians and ministers, that
they are honest, that they are clearcd
out by creating a proper institutional
mechan’sm whereby they can say that
they have declared their assets and
that all the criticism against them is
not well-founded. In respect of thal
the Home Minister could only teil us
that although there are rules f-r the
declarat'on of assets of the officials,
there are no rules for the declaration
of assets of politicians. This informa-
tion ‘he House already had. What it
wanted to know was whether the Home
Minister was prepared to do anything
definite in this matter o lake care of
this situation. 1 had made a reference
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to this situation and I had made a de-
mand of this kind speak.ig on the
Addresg of the President last year.
But I find that there is no responsive-
ness in the Government to handle the
situation and to satisfy not only the
Members of the Opposition but to
saisfy the people at lurge in the
country

Then I should like to say that red
tape has increased very considerably
and bureaucratic methods still reign
supreme in this country. The erues-
gency has only added to the red tape.
You have to cbtain the clearance of
this Ministry and that Ministry to get
things done. But nothing has really
been done by way of cutting out the
red tape and bureaucratic methods.

At the same time I should also like
to say that the crganisation of civil
defence in the country demonstrated
the kind 'of confusion and lack of co-
ordination with which this Govern-
ment is beset. Tt is a novel example,
I think in the history of parliamen-
tary institutions that thz: Prime Min=
ister had to come out in an open
public meeting criticizing the air-raid
precautions which were being taken
and introduced by the civil defence
organisations. Now I understand that
the Manual is being revised to bring
it in consonance with modern condi-
tions, How is it that without the
knowledge of the Prime Minister civil
defence steps are taken by the various
departments of the Government, and
the Prime Minister has to criticise
those measures in a public meeting?

The same can be said, T think, of
the statement recently made by the
Minister of Economic and Defence
Co-ordination, It reveals a callous
lack of coordinstien in the depart-
ments which is the supreme need of
they moment.

In the same vov, 1 would sugpest
that economy in Defence expenditure
is necessary. Eccnomy in the entire
Government machinery is necessary;
at the same time, economy in defence
expenditure is necessarv. 1 would like
to say that this branch of expen-
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diture, by its very nature, re-
mains a close preserve of only a few
to scan and scrutinise. 1 would very
much like that a Committee of Parlia-
ment on the iines of the Committee
that was appointed in England, is ap-
pointed in this country to go into
Defence expenditure from time to
time, to see if it is in consonance
with Government’s Defence policy
and suggest economies wherever
possible. There should be these checks.
Otherwise, Defence expenditure is
going to be something of an unknown
factor to all of us.

I should like to end by saying this
A committee on public sector under=
takings was promised to us. I am glad
that the Minister for International
Trade is here and I think he would bae
able to vouch for his colleague, This
Committee was promised to us many
months ago, Each time I tried to bring
a motion in this House for thiz, I was
told that the Government was going
to bring a motion. When the Govern~
ment themselveg are bringing a mo-
tion, a private Member is precluded
from bringing the motion. Bui the
Government withdrew the motion it
had notified. Thig i1s a way of paralys-
ing parliamentary activity. I shculd
like the Government to premise when
they reply, that this committee would
be brought into existence before too
long.

I should also like that a study is
made of the extent to which the Direc=
tive principles of State policy are be-
ing impiemented. These Direclive
Principles are the shezt ancher of our
Republic, If there is no grow'n of
those institutions and po'icies vhich
are enjoinad upon the administreiors
of this country by the Directive prin-
clples of State policy, we woul¢ be
nowhere. After all the letter and
the spirit of the Constitution mus! be
followed. Though these Directre orin-
ciples are nct justiceable, they are en-
joined uper the State, In Joot ob-
gerving them in not implermernting
them. the State is showine disre-
gard to the letter and the spirii of the
Constitution. I would demand that a
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Commission is appointed to go intp the
extent to which these have been imple-
ted and the reasons for ihe slow im-
plementation of these Directive princi-
ples of State policy.

1 should like, in the end, to pay a
tribute to Major Shaitan Singh, a re-
dipient of Param Vir Chakra, whc be-
Jonged to my region. I and the people
of ray area are very proud of Mijor
Shaitan Singh's great achievements
on ths battlefie’d. But, al the same
time, I should like to say that the re-
gion to which he belongs is in g sordid
and miserable state, Pcuple have tlo
go 12 mileg to fetch a psil of wates,
1 think that at the time we are paying
tribute to the hero of Chushul we
should look after the ccnditions of the
people in that region, and commemo-
rate his memory by opening more
schools and giving better lacilities in
that area to which he belonged which
he has greatly honoured by his heroie
and gallant role inthe Chushu] cam-
paign.

1 em very thankful to you for giv-
ing me the opportunity for making
thesy few observations,

Shri Manivangadan (Kottayam) Mr.
Deputy-Speaker, 1 deem it a great pri-
wilege to associate myself with the sen-
timents of gratitude expressed to the
Presideng for his Address,

In his Address, he hag pointed out
the objectiveg we have before us and
also our efforts in achieving these ob-
jectives. The President has mentioned
briefly some of our achievements. If
we view the achievements in the back-
ground of the difficulties and the great
problems that are facing us, my sgub-
mission is that the achievements are not
emall Any country, in the situation
in which we ere placed, can be really
proud of the achievements, We are
at the cross-roads or histo~v and our
futute depends on how we face the
problems that confront us now. While
#rying to usher a better future for the
millions of our countrymen, we are
faced with aggression from a neigh-
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bour with whom we were associated
for so long. When we are trying te
build up the country through succes-
sive Five Year P.ans. tae oot un and
honour of our country is now threate-
ned, The President hgg stressed the
nepessity of facing the issue bodly.
He has stated:

“The freedom and honour of wu
country must be given the firs{
place and, if a country cannot de-
fend them, then other matters lose
significance. The nation’s activi-
ties have thus been concentrated
on thig basic issue®

Therefore, it is very clear whad omr
objective now is and what the maim
issue that faces us now is. I do not
think anybody will dispute the impor-
tance which is aitached to the ¢ ience
of our country. The nature of fhe
tactics adopted by the enemy being
what it is, we have to be very care-
fuil and we cannot be sure that the
ccnfiict that now exists will be rhor-
lived, So, we have to scheme things
in such a way that the prosperity of
our people is not jeopardised The
surest method of meeting any such na-
tional emergency is by strengthening
the nation. If we falter in this, every-
thing will be lost, There seems 4o
be an opinion that the Five Year Plans
should be scrapped, That means that
our economic development will be put
a stop to and people will be having
nothing to look to and their pspir-
tions will be failing. The hopes and
aspirations of the people have to De
realised by the successful working ef
Five Year Plans, I admit there mush
be boldnesg on the part of the Govern~
ment to decide to go forward with
the Five Year Plan. In the Addresa,
the President has stated:

“It has therefore been decided
to continue implementing the
Third Five Year Plan with such
minor modifications ag may be
necessitated by the circumstances,
and by reorienting our industrial
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pattern so as to give priority to
defence needs.”

1 have to congratulate the Govern-
ment for taking this bold decision, in
8pite of defence efforts and in spite of
various other difficulties, to go for-
ward with the Five Year Plan with-
out serious pruning of that.

As I submitted, we are now at the
cross roads of history. If we fail in
our duty now, we wi:l be meeting
with utter disaster. To face the pro-
blems that are before us, great sac-
rifices are necessary. It has Tbeen
amply proved that the people at large
are ready to undergo any sacrifice.
The spontaneous response of the
pecple to contribute to the WNational
Defence Fund is ample proof of the
enthusiasm of the people. Some com-
plaint has been made here that pres-
sure and coercion has been exerted
for collections to the National De-
®ence Fund. Several crores have
been collected and several thousands
of grams of gold have Leen coniribu-
%ed to the National Defence Fund. I
was pained to hear Shri A. K. Gopa-
lan, the Leader of the Communist
group referring to certain matters and
saying that widespread compulsifn is
exert=d by the authorities for collec-
fing the fund. I was reminded then
of a report regarding a broadcast from
the Peking Radio which was saying
that in India, poor people are harassed
and collections are made. Now, 1
may be excused if 1 say that the
Leader of the Communist group was
repeating the same. He was giving
certain illustrations.

In this connection, I would like to
bring to the notice of the House the
statements made by the Prime Minis-
ter himself angd also from various
other quarters that no compulsion
should be resorted to. It is a volun-
tary contribution, and no compulsion
whatsoever should be resorted to.
That is the definite policy. When
several crores of rupees are being col-
lected, I do not deny that there may
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be one stray instance here or there
where some feeling must have been
aroused that there is a sort of com-
pulsion., My submission is that such
instances should not be made much
of. Here, the impression sought to
be created is that a widespread com-
pulsion is being exercised, and some
stray instance here or there is being
generalised. He was referring to an
instance wherein a person, in his
words, is alleged to have said that
the Chinese would have behaved bet-
ter. I know that there are certain
people in this country who feel like
that.

Reference was made {o the large
amounts contributed by the trade
union members under the leadership
of the Communist Party. I do not
deny that. But I may submit that I
know instances where contributions
have been made by the adherents of
the trade unions led by communist
leadership, in spite of their leadership.

Reference was also made to & state-
ment recently made by Shri 5. A
Dange. 1 do not know whether he
made it or not. There is such pro-
paganda going on in certain quarters,
and I know that personally. If such
things happen, if an effort is made a
deliberate attempt is made, to defeat
the collections to the National De-
fence Fund, certain reports may gO
to the police, and some enquiries
might have been made. The leader of
the Communist Group, before leaving
Kerala for the Parliament session, had
published in the papers that he had
written to the President, and he had
also made a public appzal or pub'ish-
ed a public appeal to inform him of
instances wherein compulsion had been
resorted to for the collections. I do
not know how many instances have
come to his notice, and how many
people have written to him. But the
idea behind this is to make it appear
as if certain things are being done,
and then he published it in the news-
papers, sayving ‘Please let me know
where this compulsion Mas been re-
sorted to'. What is the purpose be-
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[Shri Maniyangadan]

hind it? My submission is that this
sort of propaganda against the Gov=-
ernment in their attempt for this war
effort i a matter that has to be
seriously viewed.

He also stated that Congress people
were utilising this opportunity to
strengthen their organisation. I may
submit that just the contrary is the
position. My hon. friend was speak-
ing about the situation in Kerala. In
Kerala I know that in almost all the
committees, non-Congtessmen are in-
cluded, and large numbers of them
have been included. It may be that
in some places, certain individuals
who feel themselves to be very im-
portant in the locaiity have not been
included, and an instance was pointed
out by Shri A. K. Gopalan himself by
referring to the statement published
in a paper, according to him, a very
responsible paper, of one Joseph, a
very responsible person, according to
him, wherein he has criticised the
authorities concerned for not includ-
ing certain people. I come from the
place that Joseph is from, and I know
that it is only recently when these
publications have come that we hear
of him; but he must have his own
opinion about him; he may be feeling
that he is very important, and unfor-
tunately, the perzons concerned in
forming the committees might not
have known that. That is a'l. So, if
a particular person is not included in
a committee, he comes forward with a
statement saying that here is the party
which is doing this and that, and
that the Defence of India Rules are
being utilized for strengthening the
power of the party and all that My
submission ijs that this sort of propa-
ganda should not be encouraged.

He glsc referred to the arrests of
communists. It is true that certain
communists and a few non-communisis
also have been arrested under the
Defence of India Rules. Their cases
are being reviewed regularly. Several
of the persons who were under de-
tention have already been released.
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Still, some people remain in custody.
I have never come across a complaint
from any responsible quarters of any
misbehaviour to them. They are pro-
perly treated. But due to circum=-
stances which we all know they have
to be kept in custody for some time.

A reference was made Jere from
different groups to the mnon-align=-
ment policy of Government. We do
not know why this non-alignment
policy is being brought up. Of
course, there is one section which says
that the non-alignment policy is an
utter failure, and there is another
section which wants that in the name
of this non-alignment policy wa
should refuse help from the West
This is the unfortunate position in
which we are placed. My submission
is that the non-alignment policy pur=-
sued by Government Las been a
thorough success. It does not prohi-
bit us from seeking aid {from any
country, and we are getting aid in our
time of necessity from all countries, to
whichever group they may belong.

Our acceptance of the Colombo pro-
posals was criticised here. Our accep-
tance of the Colombo proposals has
proved to the world who is right, The
vascillation shown by China in accep~
ting these proposals has proved how
hypocritical they have been. So, the
very fact that we are willing to accept
the Colombo proposals has shown to
the world that we are correct, and
even countries and statesmen who
were not willing to grant that India
was in the right hav: novw come for-
ward saying that India’s position is
correct.

The President has referred to the
position arising from our acceptance
of the Colombo proposals. We do no#
know what the Chinese are going to
do. If the Chinese are nol accepting
it, our position has been made very
clear, that it is tantamount to rejee-
tion by them. As to what is going
to happen next, we are not aware of
it. Our resolution here an the 14th
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November last stands and we are com-
mitted to that, and at any cost we
are bound to recapture our territory
from the enemy"s hold.

In this situation, our military pre-
parations have to be made very care-
fully and in a very planned manner
and they zre being made.

Regarding the ‘air umbrella’, goma
name like ‘air umbrella® has been
brought in. The point is this. If
there is an attack cn us, if there is
a war, if there is an air raid on
India, are we to remain unprepared?
Qur Air Force is not now in a position
to meet the Chinese air attack. In
the circumstances, we have to prepare
ourselves. We have to get ready for
any contingency. Powerful countries,
which are gur friends and which have
proved by their act that they will help
us in any way, have come forward to
find out what improvements we have
to make. The Prime Minister this
morning very clearly stated what the
po:ition is. Yet there are expressions
of doubt and fear from certain quar-
ters. I do not know why there
shoulq be this fear and doubt. There
is no question of slackening of our
preparations. We have to be prepared
for any contingency. That is the posi-
tion.

15 hrs.

In the situation, my submission is
that I cannot understand the logic
behind casting doubt on the Govern-
ment ‘or the Prime Minister with re-
gard to these matters and saying at the
same time that the Prime Minister's
policy is the best policy. The Prime
Minister and the Government will
never betray the country. They stand
by the people. They are determined
to maintain the prestige of the coun-
try; they are determineg to defend
the country; they are determined to
drive the enemy out of our {erritory.
In the circumstances, my submission
is that preparations have to be made
and help from other couniries capable
of helping us without any strings,
accepted. This is what iz being done.

PHALGUNA 2, 1884 (SAKA) Address by the 622

President
Since I have no more time, I con-
clude by fully supporting the Mbotion.

ot o fae spatfeT (mrmem) -
INGAT 7334, WA ot F wf-
AT F T T XA A greg F
¥ gar & & S w7 @A+ F
far |71 gav g 1 ezl ot &0 <t
qQF TF @99 § IH FT gAR W &Y
WA T AT 6T ¥ O3 ¢ AT g
&1 ITET 9 99 gUT 3 F Ay
W T F 3059919 & I 9 Fa=re F A
g3 I8¢ § 1 weafa A F §y moer
T H AT 30 AT WG EITH
¥ are ¥ wdl 7 a1 fergeaw /T
7 AT AT & AT AT AT FT ATHAT
geaFaLAIaMITIIE) aeAEITe
dr WTET H 90 F T A qufel
& 3 I 92 o far @, o 9
FIFIFATA M AITIFAL | greai e
AR Tr A e 53 gy I
& AT T T AT qv oF w42
FHEARNTF g F T o
T TESTA AT e &
W gl AAAEEART &) w4y 2,
73 3% &1 T R 1 39 99 o A g
] & 19T A A § 3 og AN
g & 37 oo 7 fegemma =1 o
A1 5 & 1 &% I am w aqa
& F5 T35 § et g o e
o3 (9T F TG FAWA gL AW
fafeT 91 AR wE @
WITE ¥ fEgema &Y s F A
1 nifFd gea Fr 0% o 3 fez-
A F AW Q9T g oA ew
&1 7% & 3fva & S F7 q@eng
ffrmisrawm o g 19262
Tezi B A1 AT {Y A= 2, o7 7% a3
T3 7 99 ¥ guf g, WK
N 715 7T A fa@ &) @
R T E T FF ATy <w
T}, X7 ¥ @ g &, W AF 49
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[ 7o fao qarfes]

9 F A ag A v oy 9
AMTATEAANE B qfwd! FT 59 Fa 7
Y &% g1 wwAy, © wfax fEw o
1 qrfest Tm@d @ 1 & 53 T g
T ot ¥ ar § 4% |@% a1 ey
@A A &, Afw 3 F Ty e
gF B AT AR & | 3T A FT
% facga adt wwa qrar §

Y g fag (F70) TG
F o ¥ A A &S FOU ARy

4
ﬂgoﬁem:ﬂ'@a@?ﬁ'

wTEHT § FEiwd WA wATe 4E Wy
& | OF ST HIT adAT &F q8E F1 980 |
et 7 Fg A T e, 4 faw 9%
NE | 98 4 91E ® g4 A9 | 9
w4 @ 5 AT T adr 3 faw @
Az | T Feg aw fF, g9 F @y
wifeT gt faer 1 sre Fg7 W 5
FOFAT WA G T e @ Afww =
¥ &Y oo ) g8 g &9 T 9% AT
A gE ¥ 1 IR s 9
aré fet 7 et &7 ¥ garsy ofem)
&7 fata w5 =med g, &g =9 faim
& $T§ gafasa 99 aa ¥ & @
T/
Q@ ot & w4
ag 7 3 % weufs ot 3 aw afa-
AN F & TOUTE § FEr &

‘o W wwd R
@ ¢ 1 3fF fogw 79
wHI F AT ¥ oW
IR A 74T g
§ W T 7 9T
fem & fr &9 38 @we
¥ W a9 S AN
A T SEEEr au
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e 3% 1 g0 Fifarw
¥ wgT qUIT |

JTF TH TA G q TUAT AT FI4H,
wE & guAT § 39 <97 fAw weq
wIa FF A W Afwa ag g
ey | it F9TT T €T § 9 A1 W=
T Isg A IR @I E 5
HT T AT G TETE T &, Al
AT 97 F€ T T AL 1 & THAT
g ¥ ag el o= a7 & 7o §
& #ix fvr femgeam ov gRem @<
2 g T {7 99 $F T 991
= T & 5 99 #7 a8 A7 ;A
prAR e gz F g T § AR
T g1 L § | IT O T gHTT 57
TF g2 TAT & A A7 T gt fAx
AR AT Az A I 9w %
faaforer § 07 & f240 7 7 o=
I aTH ot $F FH WR A
g gk fodr iy g1 €T R )
afad 27 arg @@ o % i F |y
HIAT A7 Y AL FAT € A oF WK
©F FYA! HTATET FT I FAT & W@
T TFMA g8 gr=ar afer & A
faes o€ gn 1 FaET gHe W FTET
£ 91T S H9AT OF ¢F OF IHIA § 99
F qQAT ¥ | Tgr AT A oF |t
SR F1 FE qIX AW & | IH AT
afar gt qgeaT A1) 1 A I
X AT agarE & FEA g ) oA
F Tea Fhwr weer< FT fAam 1 3w
T A M TR F W A= fmama
oIy I WET TFAATA F ATA qEA A
a1 WE F A IF K FFF ¥ AT

B T} g fre | Sivaw qgeara

7 WE qgeAE WY @ wHA 7oA
&Y | s WL AT X A7 F A7 wmm
& 52 fem f5 9w & o fem 3
WF 9gFATT F A | 9F A N g
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FegEaF AR AL\ A A IW
®T YT T AAT F5T | AT IT F HAC
AZI qT AT AT | 59 F o wwwr fw
qr f7 & Frmar w30 &1 I9F A
CWE wff 40 7 73 % = oaw 93w
Tt 4 | AT § 39 sA"T f6 A
a7 & Awar &< qar 796457 af
IT H AT 7 For IF ot w18 frear
& 9" ¥ 327 9% 9 FT mE@ g
%1 99 7wy f s w2 q A
107 X T 3159 § v
FT & & va & fog qg @y woNT
FFT A IF A T NF QAR
ar<t gfrar & qgeaml a1 fr @ afEa
aq TF J saq #1 ag frode aw
uw o @ A &qT 1 W sad
I & TTA &1 I 47 | G TIT FAT
FAM F A9 F W T AWANW
# ad FT EEAT 4T, 9§ WEAr
T AT 41 W A A WA
HET & FEAr o O v 76 § ¥ q9TE
gl gE a9 9% I @@ T 4
wFdl | & arar @ @ g F15 FaEr
TG FAT T | AT AET TgEaAl FT AR
T 99 F 97 9T AT W} W &Y
WT O F FE | Sraq AT qgE
o, wfET gt AT WX 99 a9
i 99 § Ava forew o &9 #a9T g
qr | R § 5% g% fquqr W\ SH &
foren & 3= e # faar #i< (e wr
5 @91 @Y 9gT § =wq & frwr fam,
@ 1 A Far T o= gl a9 a6
. {Y wdy

A ¥ FgA 1 AAAw 98 ¢ fw S
L oA W g 9l T #M €
w2 arq a7 difear @rd & 1 F1E frars
w9 F1 7E faentt i gare et s
& Y3 ¥ A @S g1 1 W ue g
A0 A A4 afgy f A T
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Orr T g W gE A9 99 &
qrg gt 717 37 &7 31§ wriear ard o
ZH T8N § % S &1 g qv G |
g ZUM adT FATd HTE aq "aEAr
it 7% g F 1 9z w0 wnfew €
% TT S# T F HUAT &AL T IR
FTRE | AT T am I
I 39 g9 T A (A & am wx
F "7 E o A, e S ogw

& I AT w7 qm@r (o g 3w ¥

ot & T ST F1 oI I AT
AT FAT HIT T QMW ST G0

F o owzd o S A
foorer & @ ar 1 sAY fawfeer
F A e 2w F i oW & A
¥ ofta o vz ¥ favart 9 Jet
@ /17 @ 99 qTeq &9 M0 ATHA TE
gredt i gad g€ o wzd ¥ daw
wt frar fear | a1 & s g v w0
oF a%r H7 w1 A= fam § fowe g
wEfaue frm, g sgam fwar ok
e w19 wegr weE g fFar 0 &
sTeat § fF uF T 397 §) a9 I69F
w9 FH F| gATdl ;U Y I 6}
9 097 ¢, a1 (6T ou% I & A
T 1T F TS §, AT G 99w 4G
qTed 7 FA T qaTd &7 AT gt |

Q% AT BT T TaHaE
Yagowma g

st 1o fwo wErfRR : TF A &
W FTAT TgAT § | Tl off ¥ 799
YT F AT TTATE F AT FAIEY

"ERT ATHA A1 7 F gAS AT
THET GAY 7€ § WILZH F AHA
@ FLE EH A g9 Al 693
famre <A & 1 fedr A 3o
HTE W7 oo a8 T3 AT §
AT AT FrE FW TR AG I+
aFAT J gEL ATl F1 AT
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[’»ﬁ i};o fHo ﬂ;ﬁ'ir‘ﬁ't]
rad? wag e ¥
il &7 T A wee 9T
&z g

¥ ot Tregafa of) & wrow # qai F A
T FT & F1faw § 1| sE0 72t fv 97
Tl afradl a@ g f& gast woh
A HIT FAZAAT Y Forwy T@AT §
M ozw foafer & & 91 o1F =
A TGAT ATZAT E | 92 AT AT 4
gfsmaraataa @ ¢ s am ae
T & 9 TG 1 TR GITHIT ST FT
Uad; OF9d quAAT 91FT | g ug
agt 1A fr @1 e mam ar 0F 2=
AT | ZTT T FHAT S7av g orwwr
fa= gr< AT g1 | TE AifE fag ¥ Wy
a1 #1 foar a1 fr 90 sway ¥ &
mfaz fag g ™ 1 9@ QT TN
Tt AT Y 6 9w 9w §g aEt
@I, S9F A1 KN 4 98 7 T,
JgH g HIX AT SR o
T {HOTE: AT M ¢ 7T AT FIL AT
T3 4T 44 § wmiE & fri ae
faal ® a1 737 937 0 T g aw
F1 o -

" faET g wEA A d
T 9| 9T 9 Fga¢ ("’

TIRAT WITH; § AF F1vET £ | TR
foam ar (&7 w3 =1 93 Gardl 9%
FE AT ¥ g9 A9 AIRET AT 93 A
d ATHT WIEH; [T 0, 70T qE LT
T2 1 MT I FTAC ) H I

“fezme fr § wsen gEn "
T T T FT WL I S A1 AT |

“fr T fawrme w7 aET AT

wTE 78 fo o0 99« 4 TR
-4
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“fa @ 5 e @ 5 Y
Al BT F AT G

“fes sfam g fedon g’

Fiifw A Faamd) gawr ) & ag =0
W WIF FHWT a9 TFd1 & |

&Y 2w 72 @ F T oy A
e 75 7700 1 Av fd) AT 9135 2T
feg T3 gz 937 1 SR TR g A
foram & 1 o\er # 92 EAE & 1 WX
EATT A1 %199 ¢, <1 fo wreafa oy
& =gl # gnd) af ) o g, Ay
g A 3% & 1 g H o w8
Wiz fasr Wi fow s #@)
fg=t § oz 9oz o1 § a2 feewi
U W 7T 3 gwar, o faws o
sraq §, 9% =9 ofwrr gw s,
M2 ITE; G g and, AfEa afww
T 2 FT ZT 9T I AT TR
T 933 7l & =% o w18 A M
aiftr a8 U T8 D wET oA
qrma affardl S g 1w gw
HrOd &TW & 1 1 g1 gifr Al ar
farpeT #rs o5 T & 1 39 fag et
fag AT 71 AW @A FEy aw ]
& AT T FIE T AL TAITET TEAT
FTfEC 1 B EAT {0 ATAA T QY
gt ot g2 g A= wa vt A
ITHE ATH & A wmy gT E @
ATTEAIT BT STAT | U H iR AT
fegam 1 a7 77 g (3T 304Y
%: azet ¥ g7 qew 2ad & f o ar
IO F199 WA & | W qaw a,
fafer ater YT Jure | ZoTe ATt A
ﬂ‘t‘?{lwr"mww:rr ER il
OF FTARLA g3 4) ¢ 597 o sgf &
mz‘-nra:trqg'rzt:arq"r T |
g g weRt & IF9z wE WY gq
% 3 T F ATE &0 4, T igTearn #
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IR AT T@IT ) K g A a1 1w
FTH T &1 FT AT g AT [
T STIAZ AT AT ] oA Fi AT
g3 q 1 7 3a¥ & i fegeame worw
aq ar g1 | g w2l & faw A
at 7, fergeama & fgmma & o @i
wa 3 2GTiw fegmm § foma g
T AT TTH 2FT 1 T CF KT A
794 A5 & 1 8T uF F1 o9 ooy
A= &, AT fewsm w6,
A9 I & (e g, ag (e
Af Y &7 § 9T gsoa F1 J=H F
sfrasaEr g

T 9FT gH IE a1 AT T@A(
Ffgg & =em &t ag s
fowes & a3 78 @17 & faEE
gfmardfeg w1 Fi5 g3 ? 9w fag
FFEARATE ?

“ZaT WA ATs g wrEr Al & fae N,
grma AT E A Pan g arar €1
WA arer AT &1 e gham & fag
E197 A gaan foRar war g
gH 0 & AT F AT HIA| ST T B
I A 37 FT AL A@AT Fgm T@AT
SMEY | FEH FHAT TG g [T
=iz o

e Tedfd ot & wmal § f
FEIA T T €A1 59 T feamr g o
ITH TN & 977 FIL AT H 97 FT
gATE, I g7 ATT B A0 § fF TR
9T AT WA FEIT Avg ¢, AR
gare af1aTT & 1 W9 359, WA,
T4 AT &% foedee & fao aa gx
T 7T § A AT A T g aqt
77 & g f1e Y § farad fie g
e Fardaz H & F 717 1

IS RERT . AT HIE T
[T AT gV T g

PHALGUNA 2, 1884 (SAKA) Address by the 63

President

Ht To oo qaileT : a8 § @™
fog 2ar g 1

gH war g9 99 a1 AT I A
UUA | TFAT § aTH; 417 3% THT
aE ¥ & 9§ 5 qafaw § & g &
9ig T 4 917 | FgA4 FT AGGS I8 &
o OF 93 9O § 79 a1F 5T 9T € 1
AT 45T F) TCHT ZrAT =ifew | e
HEATT & Woid & a<g A1 A9AT d:¢
AT g 9% S99 qfee & AT 9 ST
fams: & sq: &1 aa= ¥ —@ T swrAar
g w1 9 & fodi & et =6 39
) 2@ gl § AT g1y qar G
& (T w0 AT o o wowEd: aifew
gHir

wiAd @ agedl &1 waw g fE
I a9 ® W e ATrd F
9igi 9vEd TWHATL F FEA aEA
LT A A WX gwar faw SR
7z sfrag w@ar f& 1+ 97 afe?
F I o< @ o H AT dw
frenar s 3 ferem & s
EHT &THI GA | FF TAFATE AT 7
gfeazra 3 % fopam a1 = ST
J g 0F § 954 OF qare faar i 9
g 3N T9T A TET AATAT T |
TAFIRT 7 sara fzar fw & werae
Uz A97 A1 W g | S g (F 10
4T 9% 92 95 IZT AT T & a1 a1
| IR 91 faar (% & avras 98
AAT UT T | T 9 AT EO0rA0T A
g7 wagatd & fagiy f5 a8 same
fem a1 w21 fa o8 @7 I F) IEW
g & AT w7 arzT famer (=90 1 9w
s F) ard; wrd Wi e Y ey
T aE; g4 7@ (F F7 T% 97 &
T a8 47" A9 AT @I & A WA
T2l & agras 9@ 1 3% a5 a9 0F
faws| oY fr 9o w7 W fmrd 2
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(= 7o Fao marfie]

& | TH 99T 7 @1 (g & TArg ¥
W R AT AF §5 TG M QIR0
W T AT A7 7 w2 F w7 qr A
SATHY | TR AAFATI A &1 b 95
T sfragm fad &t & 7 faan
AT | §H 9T qF SN0 T FAG @l
fe qv &tm 7 #n e 2 ot
ot o davorg g1 Fraw 781 & | Pt

Tzt §f v A 8, (o s+
UTH ETA g7 AGL & I@ o R 1T @y
ar T afae #3 33 adfaedt § =t
¥ fag @Yz =3 #Y gomT 78 <o
w7 fqam & g @ FT @R
FAT AT 33 IHH AT 27 @ |
AT FgA 1 919 77 @ fF T a9 g
"TU ETA ZHILG @177 adoag 91 § 98
fas 57 am & v 2147 Tifzg fw zad
WUA I £ W FTE; & | A T £Y
far .1 70 A8 #7<7 @ afew gard; Y
%18 & FzarH; ;€ 8, gHAr 9 & fag
B H9A H a® amma o s anfF
T A7 F7 AT AT ATAATET gIHAT
& FTT0 347 41 S 214 %1 81F1 A7
ara gt emre ¥ og wifad 5 T fw
g T AT 1T T ity (e A
€1 g gy am A g

Shrimati Gayatri Devi: Mr. Deputy
Bpeaker, Sir, I wish lo thank the Fre-
sident for his Address. It is a'most
a Yyear -ago since Dr, Rajendra
Prasad Addressed the new  Par-
liament. Since then many catastro-
phic things have happened to our
country, For the first time, indepen-
dent India hag faced an invasion. The
mistakes that our leaders made are
too innumerable to be enumerated.
The people of India have lost faith
in the way in which our Ministry
bas handled the three most important
aspects of Government, namely, de-
fence, economy and foreign policy.

It is the primary duty of any Govern-
ment to protect its frontiers. In this
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our Government has utterly failed.
They were also wrong in their esti-
mate of Chinese intenuons. In  any
true democracy thev would have had
40 resign. But fortunately for the
ruling party in the face of Chinese
aggression the whole country rose as
one. Members of the Opposition re-
solved to help the ruling party in
this crisis. We passed unanimously
the Defence of India Act. We felt
sure that the Government would
now rectify its mistakes anqg that
they would act correctly and bravely
and get for India the support of all
friendly countries who share our
ideals. But now #ihe shooting war is
over and a cold war has begun. When
the Chinese withdrew, the Gevern-
ment was left bewildered but I
must say that they were very quick
to take advantage of the situation.
All our hopes that they would re-
medy their mistakes were dashed
to the ground for as soon as the
Chinese withdrew and we were not
threatened by immediatz invasion the
ruling party who had suffered a
great loss of prestige for having ac-
cepted the Chinese dictation started
rushing around al] over the country
making speeches to cover up their
mistakes. They tried to silence us
under the Defence of India Act. The
All India Congress Committee even
issupd a dircctive which said that
anvbody speaking apainst the Prime
Minister would be looked upon as a
tra‘tor. I think this directive has
now also been extended to his dau-
ghter. Recently. in a magazine in
a column where the editor writes some
questions ang answers, the question
was: “Why w-= Mrs. Indira Gandhi
Chairman of so many comm‘ttees?”
and the answer was given: “Because
she was clever in dhoosing her father”,
This ed’tor has now been warned. I
ask you: is this the way the Govern-
ment should use these emergency
powers?

Their audacity to take advantage of
the near invasion and humiliation
of our country has no parallel in
history. If this is the way they are
going to utilise the emergency then
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the sooner it ends the better for
the people of pur country,

It is not only the Congress who are
taking advantage of this Emergency
but undue pressure has been brought
by the officials all over the country,
especially in the rural areas. I am
not talking from hearsay. I know;
I have seen these things myself and
I am sure that my colleagues in this
House on both sides will bear me out
in this statement. Recently, | read
in the papers that our Home Minis-
ter Shri Lal Bahadur Shastri made
a statement ip the Press that he was
shorked by the way the officials were
apii-ming the poor people in our
rura]l areas, Let me assure you, Sir,
that this is not an isolated case, It
i3 happening all over the country.

Take for instance, the Defence,
Fund. I believe one of my collea=
gues in the Communist Party happen-
ed to mention.... (Interruptions.)
One of the hon. Members mentioned
something about a mas; meeting
that took place in Jaipur and he said
gomething which was written about
the mass meeting in Jaipur in which
it was saig the Maharaja of Jaipur
hag given only Rs. 2 lakhs to the
Defence Fund. I should like to state
that this is not quite correct. The
meeting was not held to collect
moncys for the national defence funi.
It was just a mass meeung at  the
time of the emergency in which all
parties took part. There were mem-
bers of the Congress Party, Jan
Sangh and also the Ram Rajva
Parishag and the purpose was not
to raise funds. Secondly, the Maharaja
‘of Jaipur has given far more than
Rs, 2 lakhs to the Deferice Fund and
he dig not wish to publicise it. At
that meeting somebody happened to
mention this. In any case I would
like to say that my husband has
eontributeq about forty per cent of
his privy purse from the current year
to the Nationa] Defence Fund in dif-
ferent ways. I would like to know
how this would compare with the
ommunist funds that they have got
ot only from this country but from
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secret sources abroad.. (Interrup-
tions.) However, I agree with him
that the percentage that the poor
people have to pay to the Defence
Fund is far more than the ridh have
paid. That is why I have brought up
this question. Even though the
Prime Minister says that contribu-
tions to the Defence Fund should be
voluntary, people are being forced to
pay into this Fund.

12.30 hrs,
[Serr KFADILEAR in the Chair]

The Prime Minister wrote to al] the
Chief Ministers of States telling them
that on no account should the contri-
butions to the Defence Fund be made
compulsory. But it is shocking to
find that this order has not been car-
ried out. The Government have
ordered their officials to extract
money forcibly from the people
whenever they go to transact any
business with the Gowvernment, Un-
less thhey do this, the Govern-
ment business is not transacted
and they have to go away disappoin-
ted. Therefore, T feel that if there
is one Central D=fence Fund it will
be good. That Central Defence Fund
should be in the President's name.
In that case, it would eliminate the
sense of compet'tion that is going on
in the different States and districts.
The absence of this is one of the
main reasons why the people have
been for-ed to pay. If, on the other
hand, there is a Central Fund, pre-
ferably in the President’s name,
under Central control, the people wouid
be sure that their money woulq go to
the right place and thev would make
their contribution wvoluntarily,

At the same time, I would like to
suggest that this money for the De-
fence Fund should be handed over im-
mediately to the Defence Ministry, for,
the peop’e who contribute to the Fund
fondly believe that they are - giving
something to the jawans whp are
fighting or for the purchase of equip-
ment or for some comfort to the
troops whereas in actual fact it is com-
pletely misused. When we asked a
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question about the Defence Fund, the
reply wasg that Rs, 27 lzklis are being
used for the comfort of the troops and
that Rs. 12 lakhs have been given to
each Chief Minister to keep up the
propaganda in the country to collect
more funds! Do we give all this
money for that reason? That is ab-
solutely rubbish. If the Citizen’s
Councils cannot be run without the
money from thiz Fund, then I suggest
that they shou'd be scrapped, Few
pecple on these committees know
anything about defence, and they
could be easily dispensed with. I do
not know at whose instance these
committees were formed—certainly
not on the advice of the Members,
either of Parliament or of the State
Acssemblies. These committees are
certainly not representative of all the
patriotic forces in this country and
they cannot help us in the war against
China, All they are doing at present
is party propaganda ang self-propa-
ganda. It is high time now that our
leaders stopped thinking on party
terms. If they would only give India
the priority, and their party the
second place, they would go a long
way in rectifying their mistakes. But
they would rather keep on amending
India's sacred Constitution to suit
themselves and to serve themselves
than to change their election mani=-
festo and their Five Year Plans.

1 would like to say a few words
about the golg control order which
has been proclaimed by the Govern-
ment in an autocratic manner, with-
out taking into account the reper-
cussion which it is like'y to have on
the economic structure of our country
and the sentiments of our people, For
centuries the people of India have put
their savings in gold and it has stood
‘them and the country in good stead
Now, they have been deprived of this
right and the people have been asked
to invest in small savings which, in
the present day inflation in our coun-
try, is rguivalent to askirg them to
put their savings or earnings in &
-scrap of paper. May I ask, is this
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practicable? Is this fair on the poor
people of this couniry and particular-
ly for the poor women in rural areas?
Are they to go and invest their sav-
ings in this scrap of paper? Through
centuries, through invasions, the
people of India have kept their gold
and that econcmicaly has been the
saving grace of our country.

The Finance Minister seems to have
underestimated the sufferings of the
Sunhars, Meenakars and other workers
in the gold trade. I know because I
have seen them in my constituency
The least the Government could do,
would be to extend the time limit to
enable these people to get rid of their
stocks. Anyhow, I am glad that the
Speaker has allowed us to have a
discussion on this matter, When the
Finance Minister says that they can
carry on their trade in 14 carat gold
and that the gold ornaments will then
be cheaper, does he not realise that
a very few percentage of women in
this country can afford to wear gold
as a form of ornament? They make
gold ornaments only for investment.
They do not want just to make them
for wearing them. In one stroke of
the pen the Finance Minister has
wiped out our age-old tradition of
Lakshmi worship, both in the houses
of the rich and the poor.

The President, in his Address, said:

“At present no actual fighting is
taking place. But the experience
of the last few months has warned
and steeled us and made us resolve
to protect ourselves from this
menace and to strengthen our
defences and economic structure to
the utmost. Our Government is
devoting itself to this urgent and
vital task.”

But is our Government really doing
that? While China is building roads
and aerodromes, what have we done
to strengthen the defence of our
country? Our armeq forces have
suffered a tremendous humiliation and
have had to retreat in the face of the
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enemy. They were once among the
finest fighting forces in the world.
They are anxious to recover their lost
laurels, and if the ‘time comes they
will fight again. Therefore, we must
see to it that they have the right sort
of equipment this time. So, we must
act quickly and equip them with
modern wear-'s and other necessi-
ties. We must not forget the lesson
of being milaarily unprepared. We
must n:¢ f.rgzt where the dogma of
Panchsheel has landed us. By all

‘means negotiate. But until and un'ess

we are as str'ong as our enemy we can-
not negotiate on an equal basis,—
(interruption) and we shall have to
give in.

We must be realistic. We must
give top. priority to production of
arms, vehicles and other necessities
for making war. Night and day our
ordnance factories should work TO
produce these necessitiess. We all
know that we have not got enough
finances in this country to produce all
that we desire, put then we must get
them from abroad. We must get them
from those countries which are friend-
ly to us. There is no humiliation in
this.

Sir, in the last few days a most ex-
traordinary thing has happened in our
country. I am quoting from the
Indian Exrpress:

“It was two weeks after the
cease fire that India formally
requested the study of her air-
defence needs with a view to
possible intervention by American
ang Commonwealth interceptor
squadrons to defend the Indian
cities in the event of a fresh
Chinese invasion.”

When, on such a request from India,
the joint study teamn proposed an air-
umbrella, a delegation of the com-
munists party of India and some of
their fellow-travellers met the Prime
Minister who, strangely enough, was
said to have told them that the Gov-
ernment had not discussed any pro-
posal for an air-umbrella with the
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visiting mission, nor have the Govern-
ment itself considered any such pro-
posal. But immediately came a con-
tradiction again in the Indian Express
from which I quote :

“Mr. Galbraith is stated to have
asked the Government of India
to take steps to tell the people
that the mission’s arrival was in
response to India's urgent request
to consider the air-umbrella
plan.”.

In the light of these facts, would it be
that the Prime Minister would rather
placate the communists of India and
abroad and, in doing so, embarrass
the Government and the people of
the United States and India? Surely,
the Prime Minister must realise that
the communists in India have a vested
interest in this matter bzcause they
saw in this air-umbrella a potential
risk to their ultimate goal in this
country. Therefore, I appeal to the
Prime Minister not to feel humiliated
in receiving the wholehearted aid from
countries which have a common cause
with us.

In these days, when it is essential
for us to sten up our production, spe-
cially in agriculture, I feel it would be
a good thing if the Government would
be kinder to the peasants who are the
backbone of our countryv and from
whose families 90 per cent, of our
patriotic and brave jawans come. I
am sorry to say that these people are
being unnecessarily harassed. They
are being taxed beyond their means, I
feel they should be given every en-
couragement to produce more, The
agricultural production of our country
would, I am sure, increase if our pea-
sants could be assured of their land
proprietorship and if they were given
some concessions in land revenue. I
earnestly implore the Government to
examine this guestion,

Mr. Chairman: The fhon. Member's
time is up.

Shrimati Gayatri Devi: In conclu-
sion, T would implore the Government
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1o be realistic and not put their party
policies before the interest of the
country. They have succeeded in
Rumiliating us in the eyes of the
world, and what is even worse, they
have humiliated, as [ have said before,
our armed forceg of India which were
amongst the finest in the world. If
they cannot redeem the shame and
humiliation they have brought to this
eountry, then, T would appeal to their
patriotic sentiments and ask them to
consider whether the time has not
come for a radical change in the
leadership of our country,

I would remind the leaders that
India comes first—service before self
—and that no one is indispensable.

Shri Balkrishna Wasnik (Gondia):
Sir, just now we have heard the sweet
Maharani's gallant speech in a melodi-
ous voice. The contents of the speech
were just the same as those of her
leader, the hon. Member, Mr. Ranga.
She had said something about Mrs.
Indira Gandhi. [ am not here to reply
on behalf of Mrs. Gandhi. But I would
like to remind the Maharani, she is
not here, so through her leader and
other Members of her party that
whatever gold Mrs, Gandhi had even
the small ornaments for her dolls—
she hag given for the defence of India.
But the great contribution the Maha-
rani and her gallant husband, the
Maharaja, have given for the defence
fund is 14 per ceng of the privy purse.
(Interruptions). Look at the contribu-
tion that has been made by even the
esommon workers, the farmers, whose
average income per month is not even
Rs. 100, They have contributed one
month’s salary towards the defence of
India fund. But the Maharaja and the
Maharani have given only 14 per cent
of the privy purse,

8hri KEoya: What about the Con-
gress Maharaja?

Shri Balkrishna Wasnik: The
Maharaja snd the Maharanj have
given only 14 per cent of the privy
purse that iz given to them by the
Governmen’ of India. This privy purse
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is nothing but the contribution that is
collected from the people of this coun-
try through taxes. The Maharani has
said abouy the change of leadership.
Much has been said about that and I
need not repeat anything.

This House is grateful to the Presi-
dent for his candid analysis of the
situation and the frank admission on
his part as the Head of the State when
he says:

“During our plan period, we
have made substantial progress in
many sectors of our economy, even
though we have not always been
satisfied with the progress that we
have made.”

What are the reasons why the desired
progress has not been achieved ia the
plan period? We have to see whether
any lack of effort on the part of the
people of India was responsible for our
failure or whether the sabotage done
by the vested inlerests in and outside
the country has lJed to our failure. The
Swatantra leader, Mr. Ranga, has
made a great speech that his party is
opposed to the plan. They oppose the
plan which is based on Government's
socialist ideals. He is opposed to the
nationalisation of industries socialis-
ing rural trade and collectivising agri-
culture. When Mr. Ranga does not
want nationalisation of industries, I
would advise him to read the Vivian
Bose Commission’s report on the
Dalmia-Jain affairs. It has been sup-
plied to him by the Government, If he
has not collected it from the publica-
tions counter, I would advise him to
do so. He may go through it and de-
cide as to whether he would like to
keep the trade and industry in such
corrupt hands. The President has
rightly said that we have to strengthen
our economy and I have no doubt in
my mind that it is the socialist eco-
nomy that will deliver the goods,

The President has referred to the
Citizens Defence Council, Most of the
parties are represenied there, except
the communists. Mr. Gopalan was
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critical of the arrest of Commumnist.
Bven today the Communists are not
ene in their voice against the Chinese
aggression. There are =still people in
their fold who believe that a socialist
country cannot commit aggression.
Their love for communist China, 1
think, ig more than their love for their
own soil. Their activities, after China
eommitted aggression, were anti-
social in certain parts of this country.
Mr. Gopalan wants them not to be ar-
rested and to be set at lJarge. Their
activities have been such that it will
not be in the interests of the country
to let them out even on parole. I have
a complaint that the Government have
been too lenient in dealing with them.
Let Mr, Gopalan tell as to what is the
penalty for anti-national activities in
the communist countries and whether
the Government of India’s action in
the matter has been adequate in
bringing to book the anti-nationals in
the state of emergency in which we
are today. It is the democratic Cons-
titution of this country that is respon-
sible for this leniency. Otherwise for
the activities of sabotage by commu-
nists, communalists and capitalists the
punishment would have been entirely
different,

Apgain, look at the role of the Press
in India. They are by and Ilarge
against the Government and their
policies. T do not blame the staff and
the correspondents, but the master
mind that controls the Press. Vicious
propaganda, which has no basis, is
carried on continuously. It leads to
bringing down the morale of the peo-
ple, It is the greatest crime in the
state of emergency. They publish all
sorts of news. Just now the Maharani
has mentioned about the air umbrella.
They have published a news like that.
We are against any aid which will
wndermine our sovereignty. The con-
#rol, ete, of the go-called air cover will
be in the hands of the powers that will
providls that air cover. I am rather
#xry that the opposition people be-
lieve the words of the foreign people,
but they do not believe the words of
eur beloved Prime Minister. He has
emphatically said that this question
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did not arise and that such a discus-
sion never took place and no mention
of any sort was there, even though
that mission came here. But our great
opposition people do not believe our
Prime minister; they choose to believe
the foreign people. I do not know the
reason, The news about the air urb-
rella. T believe, has not ben given by
any Government agency, Who guve
the news and how did it come in the
ress? Who are the people that brief-
ed the opposition parties and the news.
papers of India for pubiishing such
news?

This is a sorry state of affairs, I
must say. The President has expres-
sed our reolve to strengthen our de-
fence. Help from all countries is wel-
come. We will take ity but not with
strings. We should be strong militari-
ly and otherwise. We will not submit
to dictation backed by military force,
whatever may happen. This is what
the President said.

It is the other political parties in
the Citizen’s Defence Councils that
who made use of the common platform
to criticise the Government and to cri-
ticise the Congress Party. Omne could
do nothing but feel sorry for thiz. Cer-
tain people have said that the Con-
gress have utilised this emergency for
their ends. Shri Gopalan, Shri Trivedi,
the Maharani and others were cons-
picuous to mention this. I deny this
charge, But I would like to ask them
as to whether the Opposition has not
tried to make much for their own ends
seeing the country in a crisis. All their
speeches were only to denounce the
Congress and the Government. Is this
conducive to boost up the morale of
the country, I have to ask.

About Gold Control Order I musi
say a word or two. The Gold Control
Order is also the talk of the day. In
my opinion, this order will be written
inn *"e history of the country in golden
lei'ers. But these letters, I am afraid,
will be mada in 14 carat gold. The
P:esident has said that in order to pud
an end o the strain on our foreigm
exchange resources through smuggling
of gold into India, certain rules have
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been framad to bring gold under con-
trol, As the Gold Centrol Order was
broadeast the prices of gold came dov
and the poor sold away their gold. Lie
money-lenders confiscated the gold or-
naments of the poor as they could not
pay back the meoney within a short
time when the prices of gold were
falline,  But, soon afts: the prices of
vold azain went high. How did this
happe:;.? The ormamenits have been
excluded from the Gold Control Order
and the prices of pure gold crmaments
went up like anythink.” 14 carat gold
ornaments are not suitable, in my
opinion, to Indian conditions, Even
with pure gsld ornaments the poor illi-
terate masses werpe being deceived,
and with 14 camat gold ornaments they
will "1 more be deceived to the ad-
vantage of the business class. It is
better to have a ceiling on the posses-
sion of gold than have this 14 carat
business. If that ‘s not possible, let
there be no gold ornaments at all. Let
therc be no gold with the people. Gold
in the form of oinaments or otherwise
was a savings-bank for the poor. If
the 14 carat gold canno4 serve that
purpose, let us stsp people having gold
and let Governmot be the only party
which can be in possession of gold.
Sir, gold from hoarders and big
moneyed people has not come forward,
If that is to come out, 12t the Govern-
ment declare that possession of gold in
any form will be illegal

Sir, 1 thank you for giving me this
opportumity, and I once again thank
the Presideny for his masterly Address.

Shrimati Renuka Barkataki (Bar-
peta): Mr. Chairman, while thanking
the President for hiz kind and valued
Address to both the Heuses of Parlia-
ment, T would like to siress the need
cf taking proper steps to make Assam,
NEFA, Naralacd, Manipur and Tri-
pura a strong base for defence opera-
tions, and in the context of defence of
India I wrould request the Government
not to.treat it as a lozal or State issue,
but as a national issue,

The events of the past few months
have proved the need and urgency of
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taking transport and communications
in Assam on a war footing. The
Chiiese aggression has laid bare the
extreme vulnerability of this straiegic
st ptizine gur of poor cconamic
development av.d inadequzte transport.
“hoa Wwal waelv mokilit of troops and
sypplies plaved a significant part, I
musg sav, s3 Ixr as Assam il is con-
cerned India was caught napping, The
country cannot afford to repeat the
same mis‘zkz. Al the time of crisis it
wa: demonstraizd that ‘o depend upon
meire mfauge and Pakistani steamer
service is very dangerous. The metre-
gauge, of course, did a very heroic job,
when for 50 days the Pakisiani Steam-~
er Service badly let down India at the
crucial moment, but it was potently
unequal to the demands of the emer-
gency. Even on the limited considera-
tions of railway economics the metre-
gauge is uneconomle its operating co-
being about 35 per cent higher than
that of broad-gauge. The NEF Rail-
way's record of persistent and mount-
ing loszeg is attributed to the metre-
gauge, Mr. Tarlok gimgh, a member
of the Planning Commission, said the
other day that it will cost only Rs. 40
croras to have a broad-gauge railway
line from Siliguri to Gauhati, In the
context of defeace, Sir, I would re-
quest the Government to spend this
amount from the common pool and
have this line, so that there might be
a permanecnt transport line to Assam
from outside Assam.

Sir, you know well how the eco-
nomy of Assam jis affected. Besides
the natural catastrophies like flood,
draught, earthquake etc., Assam had
to face language disturbance, com-
munal disturbance, Naga disturbance,
Pakistani infiltration znd lately the
Chinese aggression. All these calami-
ties one after another hamper the
developmental activities and affect the
economy of the State. While the per
capita income is increasing in other
States ¢f India, in Assam it is decreas-
ing very disappointedl». While the
cost of living js going down in other
States of India, it is foing up and up
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in the State of Assam. You will be
surprised to hear, Sir, that the cost of
living in Assam is the highest in India,

In regard to power, Assam feels that
she has been neglected in the Plan
allocations by the Centre. Although
Assam hag vast potentialities in hydro-
electric development which might rise
to 20 million kilowatts, the installed
capacity at the end of the Second Plan
was only 26,318 kilowatts. The per
capita cosumption of electricity is the
lowest in the State, only 245 kilo-
watts as against the all-India average
of 31-62 kw. By the end of the Third
Plan, while the all-India average
would grow to 80 kw. Assam's per
capita consumption would hardly
reach 15 kw. The Government of
Assam and its people felt extremely
unhappy over this matter, Though
the Planning Commission has accepted
the physical target set by the State,
the Commission refused to make the
required allocation in the Plan. Assam
has now demanded an additiona] grant
of Rs 14 crores to develop two major
projects, one hydro-electric and one
thermal, without which the industrial
development of the State would be im-
peded, Similarly, the oil policy of the
Government of India, I regret to men-
tion, has yet to accord a place of
honour for oil refining that Assam de-
serves. What the people of Assam feel
is that they are not only neglected in
the normal peace time but they are
neglected even at the time of war by
the Central Government. Only recent-
ly, the hon. Minister of Mines and Fuel
refused to give Assam one or two
rupees more as rovalty for the il
extracted from her soil. It was only
whent the Prime Minister intervened
that the issue of royalty was settled
and Assam was given its due share,
These show that though our demands
are generally turned down, they are
quite reasonable. Had some of these
demands made by the State for years
past been met, we would not have had
to face such a helpless situation as 2!
present in the Assam border,

Only those who had been to Assam
recently can realise what difficult
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times the people of Assam are pass-
ing through. I must extend my great-
fulness and appreciation to some of
my friends of this House and some
of our leaders, inciuding our Presi-
dent, who rushed to Assam to give
us encouragement and to express
sympathy. We are particularly
thankful to Shrimati Indira Gandhi,
Chairman of the Central Citizens Com-
mittee, who has gone to Assam seve-
ral times since the crisis started. I
am sure, all of them will agree with
me in his matter,

At the height of the erisis, normal
life in Assam became almost parali-
sed. At one stage, civil supplies and
water transport collapsed but, thanks
to the businessmen of Assam, they
controlleq the price line immediate-
ly. At one stage the business 1in
Assam was so dull that nobody was
there to purchase jute and paddy
from the cultivators. Bankers re-
fused to give credit facilities to the
businessmen, The State Gowvern-
ment had to ask the State Trading
Corporation to help the cultivators
by purchasing their products. There
was g time when most of the tea
gardens were deserted by their pro-
prietors and managers, leaving the
labourers to their own fate. Nobody
wag there to make payment to the
labourers; nobody was there to give
their weekly rations. In the face of
all these odds, they formed themsel-
ves into small administrative units
and controlled the gardens in the
absence of their masters and, thus
averted a major crisis. So, I must
congratulate the labourer and their
unions for this excellent work when
we were facing a crisis.

We, the Assamese people are un-
happy. But, in spite of our unhappi
ness, please come and see what the
Assamese people, men women and
children, young and old, are doing in
the face of such a catastrophe. Thou-
sands of school children and college
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students left their gtudies, wmaking
accomodation for the illfated eva-
cuees of NEFA hills and Tezpur in
their schools ang colleges, preparing
and cooking food for them, looking
after their comforts and collecting
public donations in cash and kind
for these evacuees. Thousands of
jawans were passing through our
villages and towns of Assam. Every-
where, the Assamese people offered
them, tea, oranges, banana and other
fruits, showing the utmost courtesy
to our jawans.

I have a lot to speak against the
Border Road Directorate, i.e., the
Tusker Project but, as there is an
inquiry pending, I withhold all my
complaints against this organisation.
All the same, I must say a few words
about the Central Defence and State
Intelligence Services. The unexpec-
ted fall of She-la pass and Bomdila
showed that everything was not well
in the Intelligence Department.
There is a big spy ring working ac-
ross the border. Our Intelligence
must be gearded up according to our
requirement, because quite a large
number of anti-social elements are
working in the border to undermine
the confidence of our people in the
Central Government Civil admi-
nistration and national leaders, So,
we must ever be vigilant and we
must gear up our Intelligence De-
partments to the needs of the situa-
tion.

In this context, I must say a few
words of appreciation to the men of
Assam Rifles who had sacrificed a lot
during the period of actual war with
China in the NEFA front. These are
the men who are actually guarding
our frontier. But, I am sorry to say,
the men of the Assam Rifles are not
getting the same facilities which are
enjoyed by the Central Reserve
Police or our men in the army. They
are getting only Re. 47 per month
with four increments of Rs, 1-8- each
after every two years of service.
After serving for fifteen years they
get R: 10 to 12 as pension. They do
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not get any other allowance as child-
ren's allowance or children's study
allowance in the Assam Rifles. Seo,
I would like to request the Home
Minister to see whether the service
conditions of the men of the Assam
Rifles can be improved.

Last but not least. ] would like to
speak a few words about the NEFA
administration, Plainly speaking, it
is the Chinese aggression that has
induced the need for a closer Jlook
at the NEFA policy. Up till now
NEFA was kept isolateq from the
rest of India. It was done by the
Britishers previously and now it is
done by the Indian Government.
Whatever the aims or motives be-
hind it might be, the fact remains
that this isolated policy of ours pro-

.ved to be a failure. Only recently,

in the mgnth of December last I had
visited some areas of NEFA and met
the local tribal people. What 1
found there was that while the In-
dian border of NEFA is restricted by
inner ]ine system, a peculiar system
by which no Indian can enter NEFA
without a wvalid passport from the
authorities, whereas our border with
tlie Chinese is kept open so that the
Communist spies can mix up with
our NEFA brothers. Anybody cam
cross the McMahon line at any time
1 had been to the nearest outpost o
McMahon line and I met the villagers
who had a good time with Chinese
friende during the last aggression.
The isolated pockets of the tribal
people are more likely to fall a prey
to the continuous Chinese psycholo-
gical propaganda to woo them. Social
development and welfare of the
people and constant intermixing of
the peoples of the plains with them
with a spirit of genuine affection,
identification and understanding will
encourage a strong ang contented
people to support our defence forces
all along the border. The roads and
communication in this area of diffi-
cult terrain should obviously be
improved. NEFA should also be
developed as a permanent defence
base with a network of roads and
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bridges, with a vast reserve of de-
fence personnel well acclimatized to
the rigours of the regior and expert:
in mountain warfare,

1 would like to emphasize that
steps should be taken to integrate
the whole of eastern India, but, in
the name of integration one should
not disturb the religious and social
customs of the tribal people. Care
shoulg be taken to see that these
s:mple folks are not economically
and commercially exploited by the
outsiders. The land angd forest right
of the tribal people should be safe-
guorded. Sir, may I ask pou
whether there is any sense in erect-
ing artificia] barriers between the
people of the hills ang the people
of the plans? So far as Assam,
NEFA, Manipur, Tripura and Naga-
land are concerned, the social and
political integration will take time.
But for defence and economic integ-
ration the Government of India can
take immediate steps. Let there be
one strong army headquarters for
the whole of Assam, NEFA, Mani-
pur, Thipura and Nagaland Let there
be one common banking organisation,
Apex credit society, Apex marketing
society and other economic organi-
stations for the whole area. Omce it
has come under one economic sys-
tem, it will not be very difficult to
bring them together for the same
socia] and political aim and set up.

There is no doubt that the people
of Assam and NEFA to a man are
facing the unprecedented calamities
before them with courage, confidence
and pood heart. It must not be *ar-
gotten that it is we, the people
of Assam and NEFA, who are bear-
ing the brunt of the massive Chinese
onslaught practically unaided There
was hardly any arrangement for
civil defence worth the name and
military help took time in coming.

The hon. Minister of Economic and
Defence Co.ordination, Shri T. T.
Krishnamachari, has rightly pointed
out the other day in Assam that the
Chinese onslaught has exposed the

PHALGUNA 2, 1884 (SAKA) Address by the 650

President

weakness in our national economical
planning angd strategic efforts. We
hope that at least from now on
Assam, the core of this strategic re-
gion, would be regarded by the Gov-
ernment of India as well as by the
Planning Commission, not as  just
one among other States of India but
as the bastion of security of our
nation. 1 think, by strengthening
Assam economically and militarily
the Government of India would not
be conferring any special favour up-
on Assam but it would rather do the
minimum to ensure the country’s
security as well as our independence.

With these few words I again offer
my hearty thanks to our President
and to you also.

Shri Rajaram (Krishnagiri): Sir,
I thank you for giving me this op-
portunity to say a few words on the
Address that has been delivered to
us by the President. The Presidens
has rightly pointed out about the
Chinese aggression and advised us
to protect ourselves from this menace
and to strengthen our defences and
economic structure. Now there is a
lull in the front  The Government
of India has accepted the Colombo
proposals but still there is no reply
from the Chinese side. So, the dan-
ger has not come to an end We
must be very careful at this hour.
The Combodian Head of State, Prince
Norodom Sihanouk, after visiting
Peking, sees some new hope. Any-
how, we must be ready to face any
situation. We must strengthen our
Army and increase our production.
This is a critical hour an we must
not be complacent at this moment.
We must accept all the help from
foreign countries without any strings.

Sir, 1 regret that in the Address we
find that some major problems that
face the people today have been skirted
and no reference have been made to
them. There is a big problem now
in the country because of tt.z.e procla-
mation of the Gold Control Order by
the Government. It will affect dras-
tically the occupation and status of
goldsmiths who are in so many lakhs
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throughout India. The goldsmiths have
already been affected in their profes-
sion and occupation owing to fluctua-
tions in the price of gold. Many lakhs
of goldsmiths, specially in Madras
State, are very poor in status depend-
ing solely on their goldsmithy. In
our parts there are a lot of fine arti-
sans working in jewellery. They say
that it is not possible for them to stud
stones or to stretch 14-carat gold.
Especially thali, a sentimental one, is
usually made of pure gold. At least
for these things the Government of
India must allow 22-carat gold to be
used as before.

Due to this Order all the jewellery
available in the market has disappear-
ed. So, no jeweller is interested in
giving work to the goldsmiths. Fur-
ther, gold is also not easily available
in the market. There is a licence
problem before them. So many of
them have not obtained the licence
still. The hard-hit is not anybody but
the poor goldsmiths. They have no
work for the past two months. They
are ready to sacrifice their lives for
the sake of the country, but they do
not like to die out of poverty. They
must be given subsidies and work.
Their memoranda must not be thrown
into the waste paper basket. The
Government must act quickly for their
rescue,

Then, I want to say a few words
about the handloom weavers. During
the last few weeks, the handloom
industry, more especially in the south,
has been passing through a severe
crisis. The slump in demand for hand-
loom fabrics has led to accumulation
of stocks all over the south. The
malady which the handloom suffers
from is not just a passing phase, but
it is so deep-rooted that every year,
as it adwances, sees the recurrent crisis
increasing in dimension, The produc-
tion of handloom cloth remained
almost stationary during the last few
years. In gpite of the rebate that is
given on the sale of handloom cotton
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cloth, the trade has by no means been
freed from anxiety caused by accumu-
lation. The plight of the weavers who
once had a proud place among the
artisans of the south, now calls for
pity and tears. The difficulties of the
handloom trade are not been suffi-
ciently understood. It is a painful
fact that the handloom industry can-
not compete with mill goods. On that
plea, we cannot plead for the philoso-
phy that the survival is the fittest.
The duty of the Government is to
protect the industry which needs
encouragement either through money
or through avoidance of competition.
With this in mind, Mr. C. Rajagopal-
achariar, the then Chief Minister of
Madras, rightly propesed a scheme
stating the right to produce bordered
dhoties and sarees should be given
exclusively to the handloom industry.
Unfortunately, that encouraging sug-
gestion has fallen on deaf ears, Very
recently, in the Madras Legislative
Assembly, my party, that is DMEK.
moved a Resolution to that effect
Congress party in the Madras Legis-
lative Assembly was very happy in
defeating our Resolution and again
proclaiming to the world that they are
the good friends of the handloom in-
dustry. Now, that industry is in a
crucial stage. Like an orphan, this
major industry has crossed through
hardles and fiery ordeals, tossed aside
by storms, political or otherwise. It
needs immediate protection. If the
Government of India is convinced
that the industry cannot withstand
the odcities of time, then, it is betier
for the Government to provide alter-
native employment to the people who
depend on this industry. Doing nei-
ther is not an intelligent solution. We
are elated when we are informed that
our handloom goods are steadily
attracting the international markets
and the popularisation of handloom
sarees and dhoties and lungis in eoun-
tries abroad are points exhilarating
and creating confidence in our minds
that handloom goods will deliver the
goods. T hope that the Government of
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India will step up facilities for the
handloom goods and also try to find
markets as far as possible.

1 was disappointed while 1 found
that the Address did not take note of
the problem of power shortage in our
State, Every year, there is power cut
in the Madras State. Of course, the
President has mentioned about the
atomic power station at Kalappakkam,
It will take many years to come. There
is emergency prevailing in the coun-
try. Each and every industry is
busily engaged in production. At the
same time, we are worried about the
power shortage. To solve this prob-
lem immediately, the State Electricity
Board of Madras suggests a fine idea,
that is, to construct a project over the
Cauvery near Hoggainakal in Salem
district, The project may be construct-
ed in three years. Water is not wasted,
The usual running water is being
utilised for producing power. There
is no necessity for acquisition of lands
or any such thing, because all the
land around the project area belongs
to the Forest Departments of Madras
and Mysore States. The Madras Gov-
ernment is ready to implement the
project quickly. The expenditure for
the project is also very low. It is not
necessary for me to say anything
about the ability of the State Electri-
city Board. The Central Ministers
know their achievements better than
1. So, 1 request the Government of
India to allot all the necessary aid to
construct this project at Hogenekkal
very quickly. By doing this, we can
get nearly 800,000 k.w. of power which
can be used in various industries.

With these words, I conclude.

Shri Maheswar Naik (Mayurbhanj):
I fully associate myself with my hon.
friends who have preceded me 1in
offering thanks and gratitude to the
President who has been kind enough
to deliver this enlightening message
and this enlightening Address to the
Members of Parliament in the joint
session,

v lies
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The Address has outlined wvarious

achievemnents in the course of the last

year and has indicated the lines that

we agre going to adopt in the course of

the next year. It is a great thing that

the President has instilled in us a

spirit of inspiration with which we

have to shoulder the responsibility
that is lying ahead of us.

It is but natural that the President
should have dealt at length with the
calamity that has befallen this country
in the course of the last year, that is,
the Chinese invasion which has taken
place unprovoked, against a friendly
country which has all along been
pleading and sponsoring the cause of
China in the councils of the world's
nations. We are a peace-loving
country, and we are always willing to
go in for peaceful negotiations in
matters of dispute not only in our
internal affairs, but in respect of inter-
national affairs as well. The Presi-
dent has rightly asserted that we
shall go in for peaceful negotiations
provided these negotiations are consis-
tent with our self-respect, dignity
and honour.

We know that we are dealing with
an enemy who has all along been
professing that he is friendly towards
India and who will glways settle the
disputes regarding the borders etc. by
peaceful negotiations, but ever since
China has started grabbing portions of
our territory on the northern borders,
she has never been found to be
amenable to any reason whatzoeve-
China has dubbed India as a bourre~is
country, a pseudo-socialist countr and
also as a wholly reactionary country.
Whatever be the motives of China,
she does not want that India should
grow in strength economically and
also emerge as a powerful nation in
the East or in Asia. She wants India
to accept revolutionary progress
which she thinks to be progress so far
as her own economic growth is con-
cerned. After her aggression, China
declared a unilateral cease-fire. Later
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on, the Little Summit headed by
Colombo put forward certain propo-
sals before India and China to settle
our disputes across the table. We
have accepted them. China, while
accepting the principle, has reserved
the right to have her own interpreta-
tions of the proposals. We are cer-
tainly peace-loving and will accept
peaceful negotiations. But to me it
appears that all these years China has
not been found amenable to any
reason. I do not think she is going to
see reason in negotiations. My appre-
hension is that all these talks that
China is proposing on her own terms
might as well lead to the grabbing
.and annexing of further territory from
.our side of the border.

The President has rightly said that
.even if the talks do materialise, we
must not forget that we are facing a
situation of emergency, that to face
“this state of emergency we will have
10 build up our defence and economic
strength to defend the country. In
this connection, I would like to remind
the House that during all these years,
we have not been ahle to build up our
defence strength very much, so much
-80 that during the Chinese aggression
we had to face a situation which
could have been averted if we had
rightly built up our defence strength.
We must do that now. We must re-
orient our defence-industrial produc-
tion, If necessary, we must gear up
the civilian industry also to augment
1ihe defence production to meet the
necds of the country. Criticism has
been made that if the private sector
industry is brought into this sphere
of production of defence materials, it
might as well assume a monopolistic
tendency. We are facing a situation
where all our resources, whether in
the public sector or private sector,
must be attuned to the emergency
needs to build up the defence strength
of the country. It is 3 good thing that
we are not scrapping or curtailing the
programmes and projects envisaged in
the Plan. It is very good thing, but
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all projects and plans which are to be
implemented on the defence front must
also be in conformity with the main-

tenance of the integrity of our State.
S0, there is not much strength in the
criticism that the private sector indus-
try must not be entrusted with the
producion of defence materials.

Criticism has also been made that
in our defence efforts, not all sections
of the people are being associated.
This is far from the truth. As far as
my knowledge goes, at least in the
area from which I come you will find
all sections of public opinion, of poli-
tical affiliations, have been associated
in the district defence council and the
State defence council which have been
formed. I must remind the authorities
here that political suspects who have
extra~territorial allegiance must of
necessity be kept away from our
defence efforts. Otherwise, it is
through them that our efforts might be
undermined and subverted.

It has also been said that the Com-
gress Party and jts members are mak-
ing political capital of the gmergency
provisions. There was also criticism
that all sections of the people were
not contributing egquitably to the
defence efforts and defence funds. I
feel this is an attempt to subvert our
defenrce effprts. They are merely
trying to create troubled waters im
which they would like to fish. This
element must be kept in check.

There is also a section of the press,
and a minor saction among the ¢ op'e,
which has criticised friendly countries
that have spontanecusly come to our
help in the hour of our greatest need.
They want to create a rift between us
and our friends so that our weakness
may continue and we may not be able
defend our country against Chinese ag-
gression, or, for the matter of that,
any aggression that might come from
that part of the world.
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For the defence of our country and its
integrity we need help. If sufficient
help is not forthcoming from within
the country, we will have to look ab-
road for friendly help that might be
forthcoming from elsewhere. The
joint military missions are exploring
the possibilities as to how best we can
develop our defence potential. Even
that is being criticised. This is just
to create a charm between the help-
ing country and the country helped.
These are elements which the Govern-
ment must guard against and must
correct in good time,
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Shri P, C. Borooah (Sibasagar):
Mr, Speaker, Sir, although there is no
fighting going on just at the moment,
the country is in a state of national
emergency. Never before since inde-
pendence had our President occasion
to address the joint session of Parlia-
ment in an identical situation. To
deliver a policy statement is 5 difficult
task and it is all the more difficult
when the country is under a state of
emergency. We are grateful to our
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President for having taken the pains
to make a masterly exposition of the
situation and also how the future of
the country is to be shaped in the con-
text of the Chinese aggression.

The Chinese commenced their sur-
reptious aggression several years ago.
There were border incidents and our
Government thought that it would be
possible to settle those disputes in an
amicable manner. But gradually that
aggression spread out to the eastern
border and then came the massive at-
tacks in Octcber and November last on
the eastern frontier. This has been
described by our President as a gross

betrayal on the part of the Chinese.

The Chinese succeeded in making
deep incursions into the NEFA region
and it appeared easy on their part to
enter the plains and over-run Assam.
But surprisingly enocugh they made a
cease-fire proposal unilaterally and
began withdrawing from the captured
areas. Then came the Colmbo pro-
posals. The Chinese announced their
acceptance of the same in principle;
but when India accepted the same in
toto, the Chinese backed out. All these
go to prove that Chinese intentions
and actions are unpredictable.

The rich oil-fields of Assam are con-
tiguous to NEFA border. They are
within one hundred miles {from
Walong, a place which fell to the
Chinese in the November attacks. The
news of existence of oil in NEFA re-
gion itself is a'so jn the air. In such
circumstances, it is not unlikely that
the oil-hungry Chinese may create
another surprise by suddenly jnvading
Assam and capture the oil-fields there.
Unpredictable ag the Chinese inten-
tions are, it should be our duty to keep
ourselves ready tc meet any exigen-
cies and at the same time, we must not
rest content until our defence prepara-
tions are cent per cent consolidated.
The President and also our Prime
Minister have been repeatedly warn-
ing that the dispute with China may
be a long-drawn affair. Therefore, on
all fronts, military, economic and dip-
lomatic, India must devote her best
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energies and exercise the utmost vigi-
lance, The address reveals the deter-
m.i.nut-ign on th part of the Government
to go ahead with the third Plan with
such modifications of course, as neces-
sitated by the new circumstances.
A strong industrial and agricultural
bage is an essential prerequisite for
national defence. For instance, trans-
port, power, coal mining engineering,
food production and warding off of in-
flation are such vital defence needs
that they can hardly be cut down.
Again, there js nbed for increasing the
output of export commodities, such as
tea and jute, which are vitally neces-
sary to earn the much-needed foreign
exchange,

As regards agriculture, the Presi-
dent has stated that it has increased
considerably. No doubt, agricultural
production advanced over the period
between 1950 and 1961 at the rate of
3'8 per cent per annum, but there was
no overall advance in ggricultural pro-
duction in the first year of the Third
Plan, and, as it is, it js doubtful whe-
ther in the second year also we will
be able to achieve that target. If this
state of affairs is allowed to continue,
the target of 6 per cent per annum
increase in agricultural production in
the Third Plan will be difficult to be
achieved.

Apart this, there is yet another con-
sideration for stepping up our indus-
irial and agricultural output and that,
of course, is a political one. By fos-
tering  industrial and agricultural
developments through  demoecratic
means, despite the new burden placed
on -our economy by the Chinese inva-
sion, India has to show to the newly
mdependent nations of Asia and Afri-
ea that our ways of economic develop-
ment are in no way less effective than,
i not superior to, the communist ins-
wuments of development through
regimentation and dictatorship.

The President's speech, I would
haws wished, contained same reference
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to our deteriorating foreign exchange
situation. On the one hand, while
our imports have been cut down to the
bone, our exports, on the other hand,
show no sign of improvement and re-
main more or less stationary. The
share of India in the world expart
trade has gone down from 2.3 per cent
in 1950 to gbout 1.2 per cent in 1962.
One of the reasons attributed for this
shortfall is the rising cost of Indian
goods, brought about by the fiscal
levies, growing labour costs, low pro-
ductivity, paucity of raw materials and
the like. There is therefore, impera-
tive need for an all out pffort to solve
our export problem in a concerted and
urgent manner.

I would like to stress that more at-
tention is to be given to the develop-
ment of border areas and solution of
porder problems and the difficulties
suffered by the people in the frontiers;
for, a contented people is the best
safeguard against foreign invasion.

Having said so, I would like to deal
with a few problems specifically con-
cerning the North-eastern region, Par-
tition of the country has made this
region practically isolated from the
rest of the country, Except for a nar-
row corridor of about 35 miles width,
it is surrounded by foreign states like
China, Pakistan and Burma. As such
the region stands vulnerable to foreign
invasion.

Secondly, by setting up different ad-
ministrative units run directly by the
Centre the region has been divided in-
to five parts—Assam, NEFA, Nagaland,
Manipur and Tripura. The latter two
units--Manipur and Tripura—are not
happy and are agitating for a demo-
cratic set up of administration. Naga-
land, though made a full fledged sepa-
rate State, the hostile elements are
still active there. NEFA administra-
tion has raised a Chinese wall in bei-
ween NEFA and Assam. In the name
of safeguarding their culture, the wn-
sophisticated people there have been
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preserved as museum pieces. Hard-
earned tax payers' money given for
development purposes is not only not

_ fully spent, but in many instances
misepent and brings no direct benefit
to the people of the region. My col-
league has already given the example
of the Border Road Development
Works. What earthly reason can
there be of taking the NEFA boys all
the way to far off Shilling for studies
when there are good educational ins-
titutions nearby in the plains? We do
not understand this. Is it to keep the
NEFA peaple separated from the peo-
ple in the plains for all time to come?
Is this the manner in which the inte-
gration of the pecople living in various
parts is to be achieved? These are
problems which should be thought
over seriously.

Thirdly, the introduction of the
Sixth Schedule in the Constitution of
India has created five hill districts
autonomoug with a district council in
each, This has torn the State admi-
nistration to pieces and as a result the
demand for a separate Hill State is
thera to further disintegrate the
region.

Fourthly, there is wide-spread
Pakistani infiltration in Assam and
Tripura and all efforts of the Gov-
ernment to tackle the problem have
s0 far resulted only in failure,

Fifthly, the region has a high record
of rainfall which has made the area
wvulnerable to heavy recurrence of
floods. No defence preparations on a
permanent basis will be possible if
floods are mot effectively controlled
in that border region. It is a gigan-
tic task much beyond the capacity of
the Stats Government to tackle. It
may need foreign technical advice
and financial assistance.

« Sixthly, so far as production of
power in this frontier region is con-
eerned, it is dangerously at a low
Jevel The per capita consumption of
electricity in Assam in 1961 was oaly
345 kw a3 againgt an all India ave-
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rage of 31.62 kw and Delhi average of
148.90 kw. As a result, not only all
development projects there are at a
standstill but also the working ones
are starving for power. The Govern-
ment of Assam and the Members of
Parliament from Assam have made
repeated representations for inclusion
of the Kopili Valley project in the
Third Plan but the Centre has paid
no heed to it up till now.

It i3 unfortunate that I am forced
to say on this occasion that wunless
there is some compulsion or agitation,
or aggression forthcoming from for-
eign countries, no developmental work
is taken up in Assam. That is why
the people of Assam tell so often that
if the Chinese had not attacked
Assam, Assam would not have received
the attention which it is receiving
today. The people of Assam feel tnat
they are not treated like the rest of
India, so far as developmental works
are concerned. Though the object of
our industrial policy is to have rapid
development of the whole country it
lookg as if they want to develop the
country minus Assam or minus east-
ern region consisting of Assam,
NEFA, Manipur, Tripura and Naga-
land. So, I want to stress that Gov-
ernment must realise that if they
want a balanced development of tha
country the eastern region should
also be included for the purpose.
By excluding the eastern region there
will be no balanced development.
That is what I want to impress here
in this speech,

17 hrs.

The difficulties of transport I need
not mention because they have been
mentioned many a time here. Also,
the other day, when our hon. Rail-
way Minister presented the Railway
Budget, he also said something about
Assam. Although very sweet words
were coming from him and manv
times Assam was mentioned in his
speech, the proposal of a broad gauge
line between Siliguri and Jogighopa
which was supported by hon. Minis-
ter for Defence Coordination,
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[Shri P. C. Borooah]

Sari T. T. Krishnamachsi and also by
ths Plainng Cemmission Member,
Sh i Tariok Singh could not find 0
p acein the budget proposals. Today I
have got a letter saying that the Gov-
ernment expresses regret in not being
ahe to acecept that proposals of broad
gauge line to be extended beyond
Siliguri to Jogighona. This is the
position. Yesterday we weTe iubilant
thinking that perhaps it has been ac-
cepted, but today after receipt of the
letter our jithilation vanished. These
make us feel as though Assam is
really separated from the rest of
India.
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However, on this occasion T have to
express my gratitude to the great
Son of India I mean the President of
India, for the Address that he has
heen pleazed to deliver to us in this
pour of national emergency and I
wholcheartedly support this motion. 1
also thank you very much for giving
me this opportunity.

17.62 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Feb-
ruary 22, 1963|Phalguna 3, 1884
(Saka).
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CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

Shri Harisk Chandra Mathur
called the attention of the
Prime Minister to the wvisit
of a Joint United States—
Common wealth Air Miss-
ion to India to discuss the
proposal of an ‘Air Umbrells’
over India.

The Prime M nister (Shri
Jawaharlal Nehru) made a
statement in regard thereto,

STATEMENT RE: DEMANDS
FOR _SUPPLEMENTARY
GRANTS (GENERAL), 1962
63 PRESENTED .

The Minister of Finance (Shri

statement showing the De-
mands for Supplementary
Grants (General) for the
year 1962-63.

[Dary Diazst]
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Address md ents
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= Motion of Thanks on Presi-
dent’s Address and amend-
ments thereto,and considera-
tion of Private Members'
Bills.
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